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LOK SABHA | Shri Hukam Chang
Thursday, April 1, 1965/Chaitra 11, Sl Baia Bk
1887 (Saka). Shri Yudbvir Singh:
Will the Minister of Works and

The Lok Sabha met at Eleven of the
Clock.

[MR. SPeAKER in the Chair]

Mr, Speaker: I feel a little ashamed
when I have to enter the House after
it is Eleven O' Clock.

An hon, Member: You came In

time, Sir.

Mr. Speaker: No. The Bell had to
be rung. The quorum was not there,
and I have come after the Bell was
rung. Therefore, I may request hon.
Members that they should be present.

Shri Yashpal Singh: It is the res-
ponsibility of the ruling party.

Mr. Speaker: Every hon. Member
should realise it.

Shri Kapur Singh: When hon, Mem-
berg see Shri Yashpal Singh’s name
on every question, they keep them-
selves away.

Shri A. S. Saigal: The responsibi-

lity is that of all parties and not
only the ruling party.
Mr. Speaker: Order, order. Let us

proceed now,
ORAL ANSWERS TO QUESTIONS
Scarcity of Houses in Delhi

+
Shri Yashpal Singh:
Shri §. M. Banerjee:
Shri Onkar Lal Berwa:
*g8l. | Shri Bade:

42 (Ai) LSD—1,

Housing be pleased to state:

(a) whether Government are aware
of the scarcity of houses for Govern-
ment employees in Delhi;

(b) if so, the nuwmber of houses to
be constructed by Government by the
end of the Thirq Plan period;

(c) the tentative programme pre-
pared by Government to remove the
acute ghortage of houses in the Capi-
tal; and

(d) the estim.ated amount tn be
spent thereon?

The Minister of Works ang Housing
(Shr§ Mehr Chand (Kbhamna): (a)
Yes, Sir.

(b) About 10,400 of which 6,000
have been completed and 4,400 are
under construction. There 1s sanc-
tion for anothe= 4,000 approximately.

(¢) and (d). for construction of
houses to meet the present entire de=
mand of Central Government em-
ployees in the general pool in Delhi,
about Rs, 63 crores will be needed.
The programmy of construction will
be spread over several years in ac-
cordance with the funds that may be
made available.

ot qwarer few : & gTIw A Z1 A
Fag T I W § fF sew wwed
® FwT ¥ fEg AT ATH | GAE T
# frer iy o e frg o, e o
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o8 T fad ol AY o wlafafuai wr
feg o wrfgd, o aege e
wrefral & § 1A 39 R e g
w3 ¥ T FT T@T § | T B qgww
wTar & av ag waedr g A g v ady
fariz 0.7 arar &= §, A7 Y 9%
WTATT T 915 FF A7 d547 § forady
mifra d Y | @IRA A IR
T HT G | GG AT & AHWY &
feag w® T fa¥ w1 F ¥fe s WY
wfew v f amg

WEIW WENAY ¢ qAT AY AR
qEHTES ¥ ¥ |

ot qwarer fag : qw o o Tt
wdz §

oft Age W wwT : T AF AT
qiferrie anfgar &1 arepe &, forerey
g MFY I7 TOTH F qEIH A Y
for a8 & 1 wWY gw ¥ avw Wik
93N AN AT ¢ | 9 & fFag v
FHET Y AHT &, W 7w F F =W
age ® fazd o v g ...

WS AT T W ETeE WY
FaeT & AT WEWT g wWifw frg W
LS AR O

u’tmwmmqﬁm
d s ez @ym | @ ™
gritee  fre A e ad E

ot wnwrw Ty @ A e

AN e G st ¥
fRe o y FA 92 &, S=) oY a¥
iy qare ) fear an wwr §

faaslt avft w1 gfeom = gm0
Iy oy, % aw & AT

ot AP W WWT : TE AT TE
MM wT I I E
ww vwre & =% § ) fadh oo wer g
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a1 et ¥ ot #Y frema 3 1 T A
W wTE Y a1 A & wE T QY R
€ 7EN ¥ s IT Y qrA firer s
WA A W Tme w T | qRE W
A% QT & o & J@aT g fr wwrr
T § W I A o Y

Shri 8. M. Banerjee: I went ¢to
know whether it is a fact that still,
as on today, nearly 62,800 govern-
ment employees are wmiting to get
some accommodation in Delhi; if go,
may I know whaether there is any
scheme to provide two-roomed tene-
ments at least to those employees dur-
ing the Fourth Plan and how many
quarters are likely to be built in the
Fourth Plan?

Shri Mehr Chanq Khanna: It i &
fact that the total demand in Delhi is
about a lakh or a little over a lakh,
and I have only about 35,000 houses
in the pool. Thereby, there iz a de=-
flicit of about 65,000 houses in Delhi
alone. We are doing our bhest to
bridge the gap. Two things we have
done in the meanwhile. One is, in
future we are going to undertake
construction only for government ser-
vants who are in the lower category.
According to the revised classification
the categorieg are from 1 top 8. We
propose to build houses for govern-
ment servants who are in the cate-
gory of 1 to 4 because there the gap
is the biggest. Secondly, a decision
hag been taken that as for the gov-
ernment servants who are in category
1—that is, class IV employees—we
will provide them with two-roomed
houses in future,

Shri Indrajit Gupta: Shri Banerjee's
question was how many quarters are
going to be built in the Fourth Plan?

Shri Mehr Chand Khanna: As re-
gards the Fourth Plan, as against =
total allocation of RE. 25 crores which
the Finance Minister wag kind enough
to increase to Rs. 35 crores, I am gett-
ing an allocation of Rs. 80 crores—
that is, more than double.
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off wiwte Wt ®ewr ;A
# qg ST =g f awTdr WAt
N T W= F fag S wy o

¥ 4T 4T 67 qg a0 2 fagrmar €

W AIFT A ?

oft Ay ww W : G A TN
q@AH Y A F fad s FraveE §
ag qiwe grefaw @& F fawar §
ag A v FIETY & ATOew A faar
AT & AP T & fAg | awag o g
NG FE |

Wt gew W wwww o faw faw
Tt ¥ g FORT FHArd ey ¥
WY § oY I FWT H T AT e g
¥ w1 AT W wfoareaY WY eqe
WY T 9 U, W AW, WS WIS
#frw & wwrT AT 1 fawre v oY
g’

ol AT W WWT : T AT W
Jarg ar g A § ) IET ¥ o v e
& I wFw ¥ faq aga an @
¥R FTAT qFAT R | IHEY q9g AR
¢ fr gw 3 1O 7% M8 78 T7q |
A gt 1 AfeT 9w & qweTae H
TET G T A | o g Ay Ao
FEATIARA & | T QA I fe @
& W ¥ ¥ 9wt grow F WY oy awemn
s wedt @rle sigwA a Q@
g whdfms W o sifeds & g
L

wr gt fay : et & o
FIETr Tt & faw wewy A
AT 1 @A U ¥ wrf @ Qe
A FA FTEER A e
TAR! AHA A & fog st faa 9y,
it € Sy WY AETT I & qvr
%Y gferar & g 1 s ot et AT
ag § @ wr whreg & w1 @t Qo
e, v wT e g eT 7
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ot 3w Wt : g qTE SR
g = www a9 At ¥ fag fafew
W 49 are & fag o g A
aiza & faw off e &, forr & fag
I F) A fegr amar § 1 e g feeelt
ORI & wTee faar svar @ W) AW
W H g W fwwa dwc g W

ot o ®o forurdh: faeely & Hawr
FoETd st & fag & et &
#r wt & | T o ST AvTfeat
E ...

WWW WY ¢ X9 F FE AR
wwfat aw § @ &fog )

Shrimatt Savitfl Nigam: May I
know whether sub-letting of houses
by government servantg to other gov-
ernment servants is prohibited and
whether the rent given to them |is
very very low?

Mr. Speaker: Why should we go in-
to sub-letting at this moment?

Increase in Bank Rate

Shri D. N. Tiwary:

Shri Blhhuu Mishra:
*g82.
{Slu'l K. N. Tiwary:

Will the Minister of Finance be
pleased to refer to the reply given to
Starred Question No. 205 on the 26th
November, 1864 angd state:

(a) the reaction of the investors to
the increase in the bank rate by the
scheduled banks; angd

(b) whether the increase in the
bank rate has had any adverse effects
on the borrowers?

The Minister of Planning (Shri B. .
R. Bhagat): (a) The bank rate and
other rates of interest generally have
been increased, for reasons which
have already been explained in great
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.detail and there is, theretoM, no rea-
son to think that the reaction of in-

vestors has been adverse or unfavour-
able.

(b) No. It is expected, however,
that loans and advanceg will be grant-
ed only for purposes which are essen-
tial and that the volume of lending

for all other purposes will be suitably
curtailed.

ot et sag afr & 5
@R A gwr 3w
WY T & ¥ FOT X FC fopat IO H
TS § o W & R S ara A we
Ty AT §, wEfAd I I ¥ A
A T v frar § Wl @ s
JGRT F TN X wfeg Y @
g7

st wo o W : IUHT A TN
FHr wfearf T @ Y 1 G v §
e 9 gemavs® s § 99 & fag @
w7 & | QW #) v & fow A
Fui 3T #Y Tl sgaeqr §

ot fife e og et g f
&% T @ I ¥ @fgaw 1@ N
drX § I g € §
forawr e adftom ag &Y wr § fe soqwd
w37 N ¥ w7y w7 F wfEarg
TN @Y ?

oft w0 To W : Wit OF & faw
7T £ fir g & e ayra T W e
¥ o gg aw ol 27 w1 AR
ot s qfees 3 o

Shri Bishwanath Roy: May I know
whether before increasing the bank
rate, borrowing for agricultural pur-
poses was considered and, if so,
whether in view of the scarcity =~ of
foodgrains some facility would be
given to the agriculturist borrower?

APRIL 1, 1965
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Shri B. R, Bhagat: That will be
looked into,

8hri D. O. Sharma: While lending
money may I know whether Govern-
ment distributes it according to the
needs of large-scale, medium-scale
and small-scale industries, or 1loans

are given only to large scale indus-
tries? '

Shri B. R. Bhagat: Government
does not distribute any money. The
banks look to the interests of all
types of borrowers.

Shrl Sham Lal Saraf: May I know
whether Government hag collected
figures, as far as investments in bank
deposits are concerned? Secondly is
it a fact that investment by commer-
cial institutions, particularly on the

transport side, has decreased wvery’
muchy

The Minister of Finance (Shri T. P,
Krishnamacharl): We have informa-
tion in regard to bank deposits. They
are going up. But in regard to any
specific industry, I am wufraid, I have
to ask for notice.

Shri Shinkre: Is the hon. Minis-
ter aware of the fact that increase im
bank rates also contributes in a large
measure to the increase in cost of
living becuuse it alsp amounts to in-
crease in prices of commodities? If
8o, ig the hon. Minister thinking in
termg of checking such increase in the
cost of living?

Shri T. T. Krishnamachari: There
'may be certain effects of the nature
indicated by the hon. Member. But
it is expected that the present mone-
tary policy will help to reduce the
prices and I think in certain quarters
it is having some effect towards that
end.

Shri Kapur Singh: Does this in-
crease in bank rate cast any legal or
moral obligation on the gcheduled
banks to allow a proportionate in-
crease on the Interest on fixed depo-
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slts held on behalf of private deposi-
tors by them?

CHAITRA 11,

Shri T. T. Krishnamachari: T do not
think it imposes any legal or moral
obligation. But as the scheduled
banks have a conception ¢f their gelf-
interest, I think they are following
the direction indicated by the hon,
Member. :

Shrimatl Ramdulari Sinha: May I
know whether Government hag any
compartive idea of the advantages
derived by such measure for invest-
ment of capital and disadvantages
suffered by the borowerg and, if so,
what is the gum total of their effect on
the economy of the country?

Bhri T. T. Krishsamachari: The
idea is that borrowers who borrow for
purposes not very essential and,
therefore, would not be able to pay a
bhigh rate of interest should not bor-

row and there should be a restriction -

on credit to that end.
Ald From Polang

+
( Shri D. C. Sharma:
Shri Yashpal SBingh:
Shri 8. M. Banerjee:
Shri Bhagwat Jha Asad:
Shri P. C. Borooah:
Shri Rameshwar Tantla:
Shri Bibhutl Mishra:
Shri K. N, Tiwary:
Shri Himatsingka:
Shri R. Barua:
Shri L. N. Bhanja Dee:
Shri Ravindra Varma:
| Shrimati Renuka Barkataki:

Will the Minister of Finamee Dbe
pleased to state:

(a) whether negotiationg for further
financial and technical aid from
Poland held in New Delhi in Janu-
ary, 1865 have borne any resulis; and

(b) if so, the terms and conditions
for the aid and the projects for which
this will be utilised?

1887 (SAKA) Oral Answers

7114

The Minister of Planning (Shri B,
R. Bhagat): (a) and (b), Yes, Sir. An
agreement providing for a credit up-
to the amount of Rs. 10.5 croreg for
the supply from Poland of Power
Station equipment comprising of two
Generating Units of 126 MW each and
services connected therewith was
signed on the Z5th January, 1965. A
copy of the Agreement has already
been placed in the library " of the
Parliament. The credit carries a rate
of interest of 24 per cent per annum
and ig repayable over a period of 12
yearg beginning 1 year after delivery
of last lot of machinery and equip-
ment for putting each Generating
Unit into gperation. The repayments
towards the principal end the pay-
ments of interest shall be used for
purchase of Indian goods for ex-
port to Poland,

Shri D. C. Bharma: What is the

.total debt that"we owe to Poland so

far, taking into account not only the
present agreement but also the past
agreements, and how much interest
has accrued on the old debt and how
much of it have we paid so far?

Shri B. R. Bhagat: Earlier two cre-
dit agreements amounting to Rs. 20.80
srores were gigned, That was apart
from the gne for Rs. 10.5 crores. They
carry 2§ per cent interest, in both the
earlier cases. As to how much the
total accrual of interest has been, I
want notice.

Shri D. C. Sharma: What are the
conditions atfached to the exchange
of technical aig from Poland and what
are the specific flelds of endeavour,
industry or something else, in which
this technical aid is going to be made
available?

Shri B. R, Bbagat: There i3 no
condition regarding technical ald ex-
cept that in the case of power gene-
ration for construction and commis-
sioning some technical assistance may
be required, But that is a built-in
arrangement with this,
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ot quqrer fag: e 6 o AT
wxa ¥ A gfe wefr & ot @
ag T € qg TaawEr 91 fF W
# fad 40000 Fwew & fodt ¥ fw
20000 & w0 &%FC T wWy §
ar w1 Ade ¥ Wk AT wgraar o
ar @ & 6 €T ZecT A WY WY q@
fawar o1 @% A OF FeeE AMA wd
ar fs gxw 7 & ?

ot T To NN : Ig AV TALT R-
WA & fag g, dwd wr A uF wew
T g T

Shri §. M. Banerjee: May I know
whether a team of experts from our
country is also likely to visit Polond
and, if so, when?

The Minister of Finance (Shri T. T,
Krishnamaoharl): According to the
information that I have there is no
proposal before Finance about the
visit of @ team of experts to Poland.

Shri P. C. Borooah: What is the
total cost of the generatorg and how
much of the credit will pe utilised for
securing them teclinical services.

Shri B, R. Bhagat: When the de-
tails come and the specifications are
known we wil] ‘be able to give that
information.

ot faqf frwr ;. woaw Wi,
oy Wy oY & woemaT v T 30
*y & e ogw far ar Qe
1T @ar g9 ®A¥ F gy foqr e @
g N ol FAT 10 FAT W AT
Frte T W@ ¥ 18 @ T S
¥ qew B e feeelt agelr ar o
¥ w3 ¥ QuAy ¥ forg AT o O
g wWife @ v #r &t o won
whwa 8 ?
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St ¥o To W : g &Y fwre &
THET AT & | qg QT qF ¥ w
e &)

ot fagfe forer : 3% e w7 T
7Y wran 5 39 § o @l feolt
a7 wot o far § W & et
e %1 e et agfy ?

TR AERT : WG FT FATE &
g & Afen fafret sy & fag
oy v fF w@ ¥ e fweel agdt

ag waer wfewer § 7

ﬂmmtmm.
™ el & o 3 &, oot W @
5000 TIAT 5 ¥ FT TF WY &W
T g g N oo g fesa
w Erd fmr @, wh @
sraeAr geit e fa faelt aw gw
A FIAT AH TR | AA @A A W
w A g wfgd, oot sgixg o fw
¥ & wfa fordee g S ze W
e ¥y wfgy e sy wof fear
a0 ¥ feft oo agfr e fri
fedl % oy w1 g7 T 7

saw v - v fafaeeT T o
a1 wg ag wy i w3 ffedr

oot fergfer fore : wieft A o
wafr s § o o | e
afrfsagarstar g ov d
firaey oo ageft ?

weqN WEAY : I & e gy aqerar
agr qfws

Shri Hari Vishnu Kamath: As re-
gards those East European countries
which have either in the Sino-Soviet
slanging match or on the India-China
border conflict issue ganged up with
Ching have the Government i
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Mr. Speaker: This is very objec-
tionable. For friendly countries why
should we say “gangeq up"?

Shri Hari Vishnu Kamath: There
are some East. European countries. . .

Mr. Speaker: We ought to be more
«careful, )

Shri Harl Vishnu EKamath: Let me
know what you object to.

Mr, Speaker: He said “ganged up”.

Shri Harl Vishnu Kamath: “Gang-
ing wup" is perfectly parliamentary.
They are ganging up with China. It
does not mean they are gangsters.

Mr, SBpeaker: “Ganged up” is
ways used not in a good sense.

al-

SBhri Hari Vishnu Kamath: China is
an enemy country. They have gang-
el up ...

Mr. Speaker: He would continue
the argumenf but would not listen to
mme. He has used the words “ganging
up of other countries with China”,
‘We are now discussing about Poland.
“That is a friendly country to us.
Everybody knows that.  Therefore
the -use of such a phrase for gsuch a
friendly country is not desirable.

Shri Hari Vishnu Kamath: I did
mot refer 6 Poland at all. As regards
those east Furopean countries like
Albania who have ganged up with
‘China have the Government taken a
decision not to have such deals with
those countries and if not what are
the reasonsg therefor?

Mr. Speaker: That does not arise
out of this. This is about Poland
only,

ot fow woaw : fiw sy WA
T ¥ W W SO¥ AT 6q W,
ag g freT v e wOw T f
o & 1 & ay wrAT wgan g e aoee
T ¥ w1 swr faer fier  faneal ot
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Twfa & s s 9§ ¥ W
Ty gnft 7

it ¥o To Wetw : 77 q% qrw< & oy
s fFmmr g ) 125 FmAr ¥ @
qraT 2+ W 4T, g AT g A 0w
gt | o ® g7 Wi, Y x@ AT e
e fiear ond fe & wgt g o
WIT 39 WY g wgF & T A9 |

Shrimati Savitri Nigam: When we
are taking the machinery from them
and we dre paying interest on the
price 'may I know why is it that it is
called aid from Poland?

7118

Shri B. R. Bhagat: It is aid because
we need the Toreign exchange to
make the payment.

Failure in Agriculture
+

eggs J Shri Yashpal Singh:
{ Shri Bhagwat Jha Asad:

Will the Minister of Plapning be
pleased to state: -

(a) whether Government's atten-
tion has been drawn to the statement
of the Deputy Chairman of Planning
Commission at the Conference of the
Indian Soclety of Agricultural Eco-
nomics on the 26th December, 1864
holding the Indusiry responsible for
failure in agriculture in the Second
and Third Five Year Plans;

(b) whether Government have
given any consideration to this seri-
ous lag in various sectors of the
Industries; and -

(c) if so, the efforts to be made in
this regerd?

The Minister of Planning (Shri B,
R. Bhagat): (a) In his Presidential
address, the Deputy Chairman refer-
red, among other things, to the failure
of industry to provide the basic needs
of material inputs for agriculture us
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one of the reasons for the limited per-
formance of agriculture during the
Second und Third Plan.

(b) Yes, Sir.

(c) The position in regard to ferti-
lisers, pesticides, agricultural machi-
nery and other industries iz being
constantly kept under review and
measures are beine taken to increase

production ag rapidly as possible.

oft qerare fey : ¥ e AfgEe
vk A sW rgamai § 5
tfegm e e & fadt & Wit 9
A IaRfeem # sewm W @
w1 ot 5 gfegm wrikw amea qgamg
ATy O I R AT W T U
fryomy, dfFr A fadqes @1 Y,
forw &t ore@ 78 9@ 7 w47 gIwIC A
w¥t dray ¢ e fadwl e i &
g o 9 T qEr faemar ®
faar §, W S¥ ¥ § @F v AT WY
W & X F1 gafadt s o &
fear oman, @t s fggew A ¥
WTT g1 AT 7 W AT ST A 9
wrar § e gfeas ool ) aafedt &
Ay, afe ag Ao 4 T @I &Y TN
W fed o voar a7 fgr oy ?

&t ¥o To WNW : AHAT qT I
oAt fawme sawe fran § 1w w1 AT
war fogr sy 7

WS WY : WA §TEr WY
waTe 77 § 5wy of g X a7
L

The Minister of Rehabilitation (Shri
Tyagl): Yes, Sir,

iy wge R fafre amw
AT o 7 g e e e g 7

st ®o o www : Y g7, g |y
g2
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st e fak T MTE G
w1 &Y ag fasrc wmar @ fs wr &
T T ¥ WY § AR AT 1T ¥ qrey
& S war e & w37 frwrer s et ¥
w3 fagr 9, a1 fedr s Ay
&< At gy ? & ag e wgan
f& wowre Tt & w3 frere w7 @at ¥
T & far mrw T R

W AR : STET WIEE §A
3 FQ@ § WX S¥ & Rt T
Aefl S ITIX § 1 6T AW EE
TR RAT TCE |

st g feg @ iR SHwE
¥ fecly Jgcitn 7 wgr § 5 & A
wewaT & fag W tewifeaw
LU A SR CUBR A
aff W o wr &, wied sv ¥
e gi | A W Yy qur ¥
HfeT FrT s A AT § 1 wT WY
AT e Hr—eg AT Sy,
aTRaaT ¥ waw T v iy o

WEW WEAW : WA STFT @I
A R, M & wwT 3T wr W
Lol

ot ¥o wo WA : IEF AW T A
o § WA BT A g, W X af @
& g wifow v § fw e a1 an-
wifa® |F &1 I9qnT fear o

st fagdwax waw : foadr W wfw
Wt Y § SN wT ¥ Ay qwwwr g
fe ofy M sowmarwTEor Ag R R
et wY st g favit AT agaT §
farmg Qo wrEeT ¥ SuTERE A F@Ar
A fr wfe Y v e FTCT ag ¢ R
sfe® forr eYefire <o #Y oreva &,
T T NAE TEY fwaT o § | gy A
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oA OF Q¥ WTANT ¥T T F36, o
iy &Y wawear ¥ areafas sTon A/
XY T I& W X I gAT AW,
faa & sfy w1 favmm o fam @
% ?

The Minister of Finance (Shri T, T,
Krishnamachari): I think the hon.
Member will be satisfied if I give the
words of the Deputy Chairman to
answer this,

Having mentioned the reasons for
failure he said;

“This is' meant only to restore
the sense of perspective which
should govern analysis in this
difficult fleld”,

That was the intention of the Deputy
Chairman of the Planning Commis-
sion and I think that hon. Members’
comments will help to restore the
sense of perspective.

ot veaw fey : af & far o
g WK B dwd oY wrawwar
g &, fow w amarer wEw o
wlg o% | & qg e g § feoww
FER & W @ & fod w1 g }
fie amaTor sl Wt ¥ dwT AT g
g7 a%, afe wesr &t g |

Y Wo o WWH : {F AT #1 wfww
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Shri Ranga: Apart from providing
the missing sense of perspective, in
view of the fact that the Minister of
Agriculture hag said the other day
that due to shortage of foreign ex-
change it has not been possible for
Government to provide sufficient
quantities of fertilisers what isg it that
the Planning Commission hag been
able to do or is trying to do or to
help the Government to do in order to
fulfi] the promise made by the pre-

CHAITRA 11, 1887 (SAKA) .

Oral Answers 7122
vious Food Minister that gne fertiliser
factory would come to be established
in each State, and more and more:
fertilisers to the extent that they
are needed here by our agriculturists.
would be allowed to be imported un-
til we have sufficient production.
within the country?

Shri B. R. Bhagat: It is a fact that
recently the foreign exchange allot-
ment for more imports of fertilisers
has been given by the Finance Minis--
try . ..

Sari Ranga: That is not enough,

Shri B. R. Bhagat: To the extent
that resources are available top prio-
rity is being given for the import of
fertilisers.

Shri Ranga: Question.

Shri B. R. Bhagat: I am stating the
facts,

Shri Ranga: That is not enough,

Shri B. R. Bhagat: So far ag the
question of having more fertiliser
units is concerned, all efforts ars
being made to see that more and
more fertiliser units are set up. I re-
member that the point was made
earlier that there should be one fer-
tiliser unit in each State. But, now
the thinking is something else . . .

Shri Ranga: Oh!

Shri B. R. Bhagat: The technologi-
cal and other considerations lead to
the point that instead of having one
unit in each State of a smaller size,
it would be better to have an opti-
mum unit, so that more and more
consideration could be given to the
question of reducing the per-unit cost
of fertiliser. This thinking is, I think
more under consideration now.

Shrl Ranga: You go on thinking
until we shall become bankrupt.

Shri B. R. Bhagat: We are a'ways
thinking.
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Shri 8. N. Chatarvedi: In which
sector has the failure been larger, in
the private sector or the public sector,
which has led to this shortfall in
_agriculture production?

Shri B. R. Bhagat: It is a matter of

-opinion.

Shri S. N. Chaturvedi: It is a ques--
tion of facts, not of opinion.

Shri B. R. Bhagat: It is a matter
-of opinion. So far as fertilisey pro-
duction is concerned, it is true that
‘we gave some licences tp the private
sector, but they could not fructity.

Shri P. R. Chakraverti: In consi-
deration of our gad experiences resul-
ting from shortfalls, may I know
‘whether Government have devised
measureg to hold somebody respon-
sible for the duties assigned?

Shri B. R. Bhagat: It is a conti-
-nuous procegs, and all of us have to
exercise that check.

Shri Lahri Singh: May I know
whether it is under the active consi-
.deration of Government to bring for-
ward legislation for stopping the
burning of cow-dung for fuel?

Shri B. R. Bhagat: That is for the
State Government tn see. -

Realisation of Wealth and Expenditure
Taxes

+
fShri P. C. Borooah:

Shri Prakash Vir Shastrl:

Shri Jagdev Singh Siadha
*685. { Shri 8. M. Banerjee:

Shri Yashpal Singh:

Shri Hukam Chand

Kachhavalya:
Shri Onkar Lal Berwa:

Will the Minister of Finance be
pleased to state: .

(a) whether it is a fact that there
wag an appreciable fall in the revenue
realization from Income-tax, Wealth-
tax, Gik-tax and Expenditure tax
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(separately) during the first nine
months of the financial year 1964-65;

(b) if s0, how the collections during
this period compare with those made
in the corresponding period last year:
and

(c) the reasons for the fall in rea-
lisation and the gteps taken or pro-
posed to be taken in this behalf?

The Deputy Mimister ip the Minis-
try of Finance (Shri Rameshwar
Sahu): (a) There was nho short-fall
in respect of Income-tax and Gift tax
but in the case of Wealth tax and
Expenditure tax there was a slight
short-fall in collections during the first
nine months of 19864-65.

(b) The comparative figures of col-
lections are ag under:

(Rs. 1n crores)

1964-65 196364
1. Income-tax 328.98 300.01
2, Giftetax .95 .62
3. Wealth=tax 2.33 2.90
4. Expenditure-rax .03 .07

(c) The reason for the fall in tne
realisation of Wealth-tax ang Expen-
diture-tax was that Income-tax Offi-
cerg were giving more importance to
matters relating to Income-tax during
the first nine-months of the financiai
year as this was the principa) source
of revenue of the Income-tax Depari-
ment.

Instructiong have been isgued tp all
officers to pay due importance to the
other direct taxes also.

Bhri P. C. Borooah: How far are
the uncertainty and complexity of
the tax structure responsible for peo-
ple avoiding gassessment, and wbat
steps have been taken to simplify the
tax.
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calculations so that they may be in-
telligible to the ordinary, average tax-
payers? '

The Minister of Finance (Shri T. T.
Krishnamachari): I thing scme attem-
pt has been made in the current bud-
get to that end,

Shri P. C, Borocah: The other day
the hon. Finance Minister was telling
the House that so far as our inci-
dence of individuel tax was concern-
.ed, we were at the higkest level in
the world, May I know if the multi-
plicity and compluxity of the tax
structure ig not responsible for mak-
ing honest taxpayers dishonest evad-
ers, thus lowering the quantum of
collections?

"Shri T. T. Krishnamacharl: It is a
matter of opinion. Government holds
a contrary view,

7 iy wermic wrent : fow w3 o
W AT TE MY
MA@ AT ARSI fear @ Fe
wn forem w7 frry = xw W )
forr oY ageft T wAww R W T
a Bl o A R ¥
f& st afystd g st &
fror aq & 7

Shri T T Krishnamachari: I am
afraid I must repudiate any sugges-
tion that the officers are colluding
with income-tax payers in prevent-
ing revenue Irom coming tog Govern-
ment. The o'her part pf the ques-
tion has be:n answered in the main
answer.

it ok feryg ferveeft : oY Tt
*T TIEY ¥ fod oy o § ¥ ¥
qu ImE A X § ) W R
FoR w1t gua Ju qar A o
thedydd g ¥vcarod Ay
faatfad gor for w7
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Shri T. T. Erishnamachuri: As stat-
eu in the main answer, merely be-
cause greacsr attention was  being
riven to cotieetion cof incoine tax ar-
cears, officerg have rot been able to
devote an equal amount of attention
to the collecticn of other taxes. But
the position is being reinedied be-
cause officers have been asked to de-
vote more attention to this matter
dleo,

Shri 8. M Barerjee: Aie Govern-
ment considering any proposal by
which the income tax law ig simpli-
fted and litigation avoided so that
more arrears could be realised with-
nut litigation?

Shri T. T. Krishnamachsri: All that
we can do is to simply the struc-
ture in rates, which is being done, so
as to make the Income Tax Act more
readable, I think I have somectime
back offered a prize to anybody who
could produce a model Act.

Shri Ranga:
it?

Shri T. T, Krishnamachari: Until
that is dofle. I think we have to go on
with the Act as it stands at present.

off mow fag ¢ 49 ofireeefoew
% fog w17 ¥ Tar § fF W iw
AT WY AT T AT AT W7 AT
WY M IARIHAT # o fear o §
& dwiw o gwtiecdw
ey ot § forl & o e e & oW
qmtmaraft fer o< wafag aoerc
T @ AQ@ ¥ HE wE &
W A aw @ ?

Shri T, T. Krishnamachari: As a
matter of fact, the arrears of other
taxes are also collected as land reve-
nue is collected,

ot gwR W= THAW : 58§97 fraq
¥ow fawrgiq & | KT @ w Y Ay
st 7k § ag g qrare a7 Grond &
v #F agelr § 7

Who can understand
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Shrl T. T Krishnamachari. I do not
know. It is an old story. I think it
is finished. I think I have answered
that question not here or in the other
House. All that I can say is that I

can help the hon. Member to find that
answer,

ot gew am woEa : fray Hfaw
fer § faorodlw § @ ®1 9w
aff fear w1 § 1 80 se wnw &t OX
w47 W 39 ¥ w9 avw ¥ &
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”»
Mr, Speaker: How many cases are
pending?

Shrli T. T. Krishnamachari:
quire notice,

sft wiferc wrw dvar : $% gF T
¥ g wfemfal & ameand s
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dbhry B, R Bhagat: W« weant notice
as it is a question of details,

Shri Hari Vishnu Kamath: May 1
remind the Minister of the statement
he made in the lagt session that the
concerned  income-tax  authorities
would look into the reported state-
ment of the former Chief Minister of
Orissa, Shri Patnaik, that he had
amassed Rs, 10 crores in ten years,
end also the reported large number
of money orders, ten thousand or so
each of one rupee, received by Shri
Biren Mitra? Have the income-tax
authorities lookeq into these matter,
and have the income amassed by both
of them been assessed to income tax?

I re-

Shri T. T. KErishnamachari: I am
afraid I have to ask for notice in re-
gard to thejfirst part. In regard to
the second gart I must ask for more
information.
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Shri R, & Pandey: What is the
shortfall in the realisation of the
Weaith Tax and thr Expenditure Tax,
and which are the States from which
we are getting more texcs?

Shri Rameshwsar Saha:
nOticﬂ- o t'_" -

Dr, Ranen Sen: It is commonly
known that big business houses, in:
crder to evade in~ome-lax, keep two
sets of books. Has the Government.
devised any method to check this and
to bring to bovk thuse rerponsible for
this?

T require

Shri T, T. Krishnamachari: This
common knowledge I do not have the
privilege of sharing with the hon.
Member, If he will let me have in
formation, I would Jocck into the
r.atter,

Shrimati Bavitri Nigam: May I know
now far this is correet that since 1062
income~tax laws have been changed
and insertiong ana sukstitutions have
been made as meny as 141 times, that
thi= has creatl a mruvddle in the
minds of the it come-tax collectors
and a sense of insecurity in the minds
of the taxpayers, and hasi also result-
ed in lesser numbe~ of new assessees?

fhri T. T. Krishnamachari: I do not
know if all :his follows as a conse-
quence of the first guestion of the
hcn. Member. So far ag income-tax
officers are concerned, I can assure
the hon. Member that there is no
muddle in their minds, In regard to
the difficulty of paving. 1 think the
hon. Member pay: tax, and I do pay
tax. I do not think I have found
any difficulty.

Shrimati Savitri Nigam: 1 wanted
jo know whether changes have been
‘made 141 times in these years.

Shri T. T. Krishnamachari: I would
like to verify before I give an answer
to that questio:n.

Shri R. Ramanathan Chettiar: May
I know whether due to the increased
work-load on the income-tax officers,
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there has been a fall in the receipt
of Wealth Tax and Expenditure Tax,
and if so, what steps Government will
take to increase the strength of
income-tax officers?

Shri T. T. Krishnamachari: The
position is this. Over a period ol a
year, the income-tax department has
.added more than six lakhs of assessees.
We had about 1.3 million assessees,
wund they have reached very nearly 2
million now. They have been working
very hard. Naturally we do suffer
from paucity of officers, and the
Ministry. is trying to get permission
from the requisite authority to re-
<ruit them.

Linking of Brahmaputra with Ganges

+
(Sh.l'l P. R. Chakraverti:
Shri Indrajit Gupta:
*6%6. < Shri Daji:
Shri Vishwa Nath Pandey:

Will the Minister of Irrigation and
Power be pleased to state:

(a) the progress made in regard
to the proposed canal, linking Brah-
‘maputra with the Ganges;

(b) the number of rivers which
will be crossed by the proposed
Navigation Canal,

(c) the steps devised to train the
rivers and reduce the flood demage
caused by these rivers in North
Bengal;

(d) whether the new alignment will

avoid Pakistan territory; and

(e) whether the economic feasibi-
lity of the project has been consi-
dered in the context of the savings on
transit charges, likely to be made
from the working of the link camal?

The Deputy Minister in the Minis-
iry of Irrigation and Power (Shri
Shyam Dhar Mishra): (a) As the in-
vestigations carried so far indicate
high costg for the link canal, further
alternative investigations are in pro-
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gress. Suitable phasing of the scheme
is also under consideration.

(b) The important rivers to be cros-
sed by the Navigation Canal are
Mahananda on the Right and Jaldha-
ka, Torsa, Raidak, and Sankosh on the
Left,

(c) A statement is laid on the
Table of the House. [Placed in Lib-
rary, see No. LT-4120|65],

(d) Yes, Sir,

(e) Economic feasibility studies are
not yet made. It will be taken up
after investigationg and studies men-
tioned in para (a) are completed.

Shri P. R. Chakravertl: May I know
whether from the studies made 8o
far, Government can indicate to us
the financial involvement in this big
project?

-The Minister of Irrigatiom and
Power (Dr. K. L. Rao): As per the
preliminary investigations that have
been done go far, the cost of the sys-
tem comes to Rs. 320 crores.

Shri P, R. Chakravertl: May I know
whether the Government hag assured
itself that the undertaking of this big
project will not stand in the way of
expediting the final construction of
the Farakka Barrage?

Dr. K. L. Rao: Thig is not linked
with the Farakka Barrage. The
Farakka Barrage work is being taken
up, and will 'bé completeq irrespec-
tive of this 1ink system. What we
are trying at the moment is to find
out whether we can take up this pro-
ject in phases, whether we can reduce
its size and so nn and see whether it
becomes a manageable amount to
undertake it in a series of plan per-
lod.

Shri Indrajit Gupta: In view of the
increasing difficulties of maintaining
the smooth operation of the present
inland water way route between Ben-
gal and Assam through Pakistan, cam
we take it that this scheme for the
new canal will definitely be taken up.
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and will the fact that the steamers
which are plying now through Paki-
stani territory have to pay about
Rs. 20 crores a year, be taken into
consideration when - comiputing the
economic feasibility of this plany

Dr. K. L. Rao: Quite g0, Sir. What
the hon. Member has said 1s really
very important and will be kept in
view whén making economy studies,

st farwae qogw . T@Tr ALY
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Dr, K. L. Rao; The irrigation has
been estimated at thirty lakhs of
acres and we expect about 200 MWs
of power. When it will be taken up
and completed wil] depend on further
studies to see whether we can make
this project cheaper. '

Shrl 8. C. Samanta: May I know
whether these five turbulent rivers
will also be trained in the Fourth
Plan and how much of these 777 lakhs
haq already been spent?

Dr. K. L. Bao: Of the amount
of Rs. 7.77 crores indicated in the
statement 3.5 crores had been spent
by the end of the Second Plan and
the rest is being spent and T think the
whole amount would be spent. In
regard to the Fourth Plan, the West
Bengal Government had submitted
88 schemes costing about 8.5 crores.
It is too early to say how much will
be taken up ‘or provided for in the
Fourth Plan.'

Shri J. N.' Haxarlka: The statement
covers some town protection schemes
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regarding Bengal. May I know if
the Minister i in a position to tell us
what are the schemes that are likely
to be jnitiated in Assam and if so,
their costs?

Dr. K. L. Rao: The question pertains
to the rivers that are being crossed
by this canal in North Bengal. That
is how the anawer was given. With
regard to the rivers that will be cros-
sed in Assam by thig canal, they are
not many; there will be no difficul-
ties.

Shri Basumatari: May I know whe-

ther any target date has been fixed

which thig scheme is going to be
finalised?

Dr. K. L. Rav: I am afraid 1t 1s
difficult to say that because further
financia] investigations are necessary
to see whether the scheme would be
reasonable and possible to be taken
up. In the absence of that it is diffi-
cult to say when the project will be
taken up.

Dr. Ranen Sen:' The hon. Minister
says that in view of the high cost that
will be incurred in this connection,
some alternative schemeg are being
considered. What is the alternative
scheme that is considered?

Dr, K. L. Rav: The alternative in-
vestigations are by way of reducing
the size of the canal and also trying
to make use of some portions of Maha-
nanda and Jaldhaka rivers instead of
digging out canals.

Bhri Narendra Simgh Mahida: The
former Chief Engineer of Bombay
State had submitted to the Central
Gowernment a scheme connecting the
different rivers from Ganges to Cau-
very. May I know what are the de-
tails of that scheme and when that
scheme would be put into effect?

Mr. Speaker: That would be a diff-
erent thing.
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Shri Shree Narayan Das: What is
the agency which does investigation
and is it a fact that that agency has
not got sufficient officers to do the job?

Dr. K. L. Rao: This project is being
investigated by the CWPC attached
to the Ministry of Irrigation and
Power,

Pensioners

+

Shri Kapur Singh:
*887.{ Shri P. K. Deo:
Shri Narasimha Reddy:

Will the Minister of Finance be
pleaseq to state: .

(a) whether it is a fact that the
Army pensioners are drawing in-
creased pensions with effect from 1st
September, 1964; and

\(b) if so, whether Civilion Central
Government pensioners will also be
given a similar rise in their pensions?

The Minister of Planning (Shri B. R.
Bhagat): (a) No, Sir.

(b) Does not arise.

Shri Kapur Singh: Is it true that the
army pensioners draw their pays in
categories depending upon their dates
of retirement and not on the ranks
that they last held and the pays that
they last drew and, if so, why?

Shri B, R, Bhagat: The pay-scales
of the defence services were revised
as back as 1861 taking into considera-
tion all these factors. Actually, the
date of retirement is important, but
the average for three years ig taken in
the calculation.

Shri Kapur Singh: He has not ans-
wered my question, My question was
this: a person of the same rank, say,
a Major,—if he retires three years
earlier, if he retires today, if he re-
tires next year—will be drawing
different rates of pension which are
very di:proportionate. I wanted to
know if that ig true. If that is so, what
is the real reason for this dispropor-
tionate rate of pension?
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Shri B. R. Bhagat: This is a ques-
tion of detail I would require notice.

Shri- M. R. Krishna: May I know
whether the ratio of LDCs and the
UDCg and other facilities of promo-
tion which are enjoyed by the civilian
personnel working in the Central Sec-
retariat are applicable to the civilian
employees in the defence forces?

Shri_ B. R. Bhagat: The terms of
service of the civilian employees in
the defence forces are different from-
those of the military personnel. So,
the two are not on a par,

Shri M. R. Krishna: I mean the-
civilian p2rsonnel in the Central Gov-
ernment Secretariat and the civilian
personnel werking in the defence:

_establishments.

Shri B. R. Bhagat: I do not have
all these details with me, Unless I.
get separate notice, I could not ans-.
wer it .

Shri Kapur Singh: Is there any
scheme under the consideration of the
Government for automatic adjust-
ment of pensions in accordance with
the fluctuating cost of living?

Mr. Speaker: He said, ‘‘No, Sir.”

Shri Kapur Singh: What is the ans-
wer, Sir?

Mr. Speaker: He said, ‘No, Sir.”

Shri Kapur Singh: Then, let thenr
consider such a scheme; because it is
a gensible scheme.

Mr, Speaker: That would be a sug-
gestion for action. He only gives in-
formation. What further can he give?

Shri Kapur Singh: Please support
me in asking them to consider such
schemes!

Mr, Speaker: Order, order. Shri

Banerjee.
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Shri 8. M. Banerjee: In reply to
part (b) of the question, the hon.
Minister said “No.”, In view of the
rising cost of living and the Govern-
ment's failure to hold the priceline,
may I know whether there is any pro-
posal to revise the gquantum of pen-
siong to the civilian employees who
have retired and who are getting
meagre amount of pensions, especially
‘the Class III and Class IV employees
‘who have retired?

Shri B. R. Bhagat: There is no pro-
‘posal.

Shri Buta Singh: 1 would like to
know whether the Government have
‘decided to .give pensions to the per-
sons whgo were implicated in the
‘Punjabi Suba .campaign and whose
pensiong were suspended?

Shri B. R. Bhagat: I am sorry I
:could not follow the gquestion.

Mr. Speaker: Some pensioners were
convicted in the Punjabi Suba agita-
tion and he says their pensions were
stopped and wants to know whether
the Government would consider the
question of restoring those pensions.

Shri B. R. Bhagat: No, Sir. We do
not propose to do so.

Shri Ranga: What does he mean by
saying “No, Sir?” Does he mean that
‘it people take part in these agitations
pensions would be denieq to them? Is
‘there any jaw by which the Govern-
ment is entitled or is empowered to
deprive such persons of their pen-
sions?

Shrl Kapur Singh: Is there any
-ethical justification behind what the
hon. Minister has said? Let us know
the law about it. (Interruption).

The Minister of Finance (Shri T, T.
Krishnamacharl): My colleague has
not gone into the merits of the pro-

blem at all. He says he has no in-
formation regarding this particular
question.

Shri Shinkre: What about the Minis-
ter? Doeg he have the information?
(Interruptions).

Mr. Speaker:

] "Order, order.
‘Chaturvedi.

Shri
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Shri 8. N. Chaturvedi: May I know
whether any representations have
been received from the pensioners for
adjustment of their pensions in view
of the rising cost of living or an ad-

dition thereto by way of dearness al-
lowance?

Shri B. R. Bhagat: We did receive
some representation.

Shri P. R. Chakravertl; In conside-
ration of the facy that the payment of
pensiong is a guarantee against penury
and destitution in old age, may 1
know whether the Government has
considered the repeated representa-
tions received from the Old Age Pen-
sioners' Association to consider their
case in view of the rising cost of
living?

Shri B. R. Bhagat: All those con-
giderations were looked into and we
have not agreed to revise anything.

Shrimati Savitrl Nigam: May I
know what is the minimum and maxi-
mum pension which is being enjoyed
by those who have given their best
in the service of the nation and whe-
ther it is a fact that the pensions
which are given are utterly unsatis-
factory and are not enough even for
breakfast?

Shri B. R. Bhagat: This is a limited
question on which, if such larger
questions are raised, I cannot answer
them now.

Shrimat! Savitri Nigam: What is
the maximum and minimum pension?

Mr. Speaker: She has done her job.
Next question.

Lease of Plots in Delhi

+

S Shri Hem Raj:
A Shri Ram Harkh Yadav:

Will the Minister of Works and
Housing be pleased to state:

(a) whether it is g fact that the
time-limit of two years is attached %o
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the éllotment of plots made by his
ini in Delhi for completion of
buildings thereon;

(b) whether it ig also a fact that
the above time-limit includes the
time taken by the Department con-
cerned in approving the plan of the
building due to which the allottees are
sometimes declared defaulters result-
ing in the exercise of right of re-
entry by the Government and the
forfeiture of the premium money and
grounq rents paid by them,;

(c) the number of cases of such
forfeitureg and the total amount for-
feited on thig account from 1949 to
the end of 1963;

(d) the amount recovered by Gov-
ernment as late construction charges
for granting extension in the said
time-limit; and

(e) whether Government propose
to consider the advisability of amend-
ing the above condition with a view
to exclude the time consumeqd in get-
ting the plan of building sanctioned
and relieve the allottees of the un-
due hardships in the matter?

The Minister of Works and Hous-
ing (8hri Mehr Chand Khanna): (a)
Yes, this has always been one of the
terms of the lease agreement.

(b) The time taken for approving
a plan by the Land ang Development
Officer is included in the period of
2 years mentioned at (a) above. In
the matter of re-entry by Government
and forfeiture of the premium money
and ground rent etc. decision is taken
on merits in each case.

(c) and (d). The information is be-
ing collected and will be laid on the
Table of the Sabhg in due course.

(e) After an examination of the
caseg mentioned in (¢) and (d) above
hag been made, the suggestion made
in para (e) will be congidered.

Shri Hem Raj): May I know whe-
ther it is a fact that the time-limit
condition starts even before the finali-
sation and registration of the lease

42 (Ai) LSD—2,
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ngreexilent, thus reducing the .period
of two years at the disposal of the
leaseholder?

Shri Mehr Chand Khanna: I also
feel that the period of 2 yearg is short.
But these leases were executed more
than 40 or 50 years ago. We have been
following that pattern up till now.
But after the question had been rais-
ed by the hon, member, J am having
the whole matter examined.

Shri Hem Raj: May I know whether
it is a fact that in view of the red-
tapism prevailing in the offices, Gov-
ernment propose to exclude the pe-
riod taken for the approval of the
plan by the authorities?

Shri Mehr Chand Khanna: Whether
it is red-tapism or great-tapism, I
am not going into that controversy.
But I certainly do fee] that the plan
should be ganctioned expeditiously.
The main idea in allotting these lands
and plots in various parts of Delhi is
that I want houses to be built. We
do not want that these plots should
remain unbuilt; we do not want that
there should be gpeculation in lands
in Delhi. T want houses to be built
and for the construction of houses,
whatever reasonable facilities are re-
quired, I am prepared to give.

oft v gew oy : & v wigar
g fr og @ & o faare & 1965
¥ Wy wwy § g ?

ot APT W WWT : Jg A AT T
qrs g g & § |

ot e : wvag T § e feaa
¥ o weTT wAT & fag ol SOeIe
TR ST § IE ®T wH B 9
et & o I & o e aAT e A

3 9w ¥ wga gAreed sl & ?

wsTw WERT : I ) qATe & are
wTE
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o gow o v < ST
g fe feeeft ¥ o o & f¥ § ooft
a% 3 ¥ goerc A fegr A A
¥ ot i feeft § St SE AR
woore ¥ forft ¥ Y } 7

wit Jge wwww : A A W
¥ ateer 8, € w1 & @ fgewi ¥ wie
T g | gE A ¥ ahd § o qwo
dg ¥to Wlo ¥ NX F AR N JaTAT &
v ¥ N R ORI WM A ¥
o v §, qEh aohid o fe
e wnite e ey &, fawt qu-
fafrewm 7 QrERT ® § Wi g
I 1 ST A ¥ | IT T AT
T ffrt & Y, M v & adt)

fawafht 7t 2%

o+
(ot wy fawd :
{ wro v sivge Wi

| oft TR EE gTAY

*589.

wr faurf oite fegn "t 7€
Fard ¥ g w4

(%) w1 IR feawaT, 1964
¥ v & ooy Soww Fea A -
oot aifes dow # W fear av
fo s fage, ww  wfafas,
1948 ¥ wwew w4M

(@) w7 &% 3T Y & wT™
feqy Tl B foed @ R w
@y w wwia {9, W

(w) aft &, a7 ST &
feni & o & forg & W7 SATT
wufy ?

The Deputy Minister in the Minis-

try of Irrigation and Power (8Bhri
Shyam Dhar Misra): (a) At the last
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meeting of the Federation of Electri-
city Undertakings, I hag stated that
the amendment of the Electricity
Supply Act, 1948 will be taken up to
overcome some of the djfficulties in
actual working.

(b) Under the Electricity Supply
Aet, increase in the bank rate may
affect the rates. :

(c) The measures to be adopted are
under consideration.

it wy fowd : w W W
WA A g A fFog dw &
o & are for fiew ool ¥ e fer
wrfrai & faorelt Y 22 & gfz
L K

Dr. K. L. Rao: So far, nowhere the
rates have been increased on account
of the increase in bank rates.

ot vy fowd : 0 wiefaw &
AW HET WEY § IAET SAEQ
war gy 7 war g w5 w5 o€ § fe
o A gfawe A A% § IoH a9
M aferws st frar o ?

Dr. K. L. Rao: The two per cent
limit will be as it is. The Act is in-
tended to be amended in order to
overcome gsome of the difficulties that
were experiencgd during the actual
working. These, for example, include
the disqualification of ML.A's and
M.P.’s becoming members of the Board
till one year after they cease to be
members. Then again, the Committee
of ministers headed by Shri Venkata-
raman has made certain recommenda-
tiong like raising the general reserves
and so on, All that will be incerpo-
rated in the amendments.

st wy fowd : ¥ EETE WA
wdY wirew X guwr A 1 & ¥ ag
qer a7 f§ forg wedma ¥ @ @&
wgi smrag win ey o€ 9 fs wror @
D gfaga #F OF § IEw agy v Ara
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@ ¥y wy fFT o0 | @ wqr oy Jhugsis and Jhopris Removal Scheme
wrr afafran ¥ dvvew wom o +

Shri Guishan:

WEATS g EA N RE?

Dr. K. L. Rao: No change will be
made under that particular section.

ot THRww TNY ;W e
WeT W gy wewra § fie e
wegfagf wY o ¥ sic M aoerd e
ReAf ¥ I8 feoreht & ot @ T
wTh v 3, freer Ao ag T @
fe sreal &) Wl wfom @ 8
e are ft AT SewmaTe Y aemg
oft T8 o ot B 1 wror fafew wRWY
o forsY & faorelt Y O & oy wrh
T R a Al T w
w# 9T W v fagr o Wi e
g fie ITwRTEY ®T wiwer 7 @
o fawreft Y 2¥ sgrT 7 aqrdy sa?

feart Wit fagy swew & 39-
wlt (@ e fow) : gg A o
T & fr a7 Wy wwfE < aga
W g 1 g W 5 3e o) a%
fawrst wwafadi & 27 wfew § ¥fen
e RO Fiwfawm avew o Wl
wife § | wgr gT SamET § Ayt ¥
oY AT AT Y § R T B Afe-
fdt Qe & wrage w & fored wa
T ® &9 fwar off o WY R o

o T wgTe Qi T oy A
fe wv "Aw Wi gat wiw ¥ fooreh
s H g g ? afz gt, a1 @ v
N @ §F & o ¥7 qree oo
w4 ?

Dr K. L. Rao: It ig true that the
rateg are not uniform all over the
States. With the establishment of the
regiona] grids that we hope to build
in the Fourth Plan we expect that
there will be greater uniformity of
rates within the States coming in the
regions.

*691. { Shri Shiv Charan Gupia:
| Shri Shiv Charan Mathur:

Will the Minister of Works and
Housing be pleased to state:

(a) whether it is a fact that all the
residents of the present temporary
camps under the Jhuggi Jhopri
Scheme in the Capital will be given
alternative plots before 1867, and

(b) if so, whether Government have
admitted the voters’ list of 1861 bye-
election in New Delhi as a solid proof
for allotting 80 square wyardg plots?

The Minister of Works and Housing
(Shri Mehr Chand Khaona): (a) No.
Only those persons who were squat-
ting on public and Government lands
prior to July 1960, and are not Gov-
ernment servants or migratory la-
bourers, wil] be allotted plots of 80
square yardg or tenements as and
when they become available,

(b) No.

ot weww : R oag aw g e fam
vl Wid aret w25 o oA F
T 9T @ — 7 e Tt f—-
o A\ o ofaare 5 o
# fg ofr e AEY & 1w owOET
I 80 T WA X #7 faww wY
o ?

¢

off dge Wy wwr T @ fewr &
Theamfax E o ¥ o
W 1960 ¥ ogH & @3 gy § Wir gt
RPN e ¥ o ¥ ogd wrE WY
R 80 T i & §, dfen W@
WTHY ), IAET FE 7 W AN O, EAN
Iy 25 T ww fr ¥

ot e : forr WY ® FTEIC

Fgomr A AT TN Iw  a¢
TeTT T g 45 §, I A
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fircar ot age st § S ag W
wfcara w fear & f oy wom a3 §
IIE! I F@ MF @ T
et § | ag whoaew @ ¥ faq
@ & darC gy ?

St APe W wwT : qE A gEA
T TCEF T FT T A | G
39 AN ¥ HHIA qATC A IAHT a9
X 7 5 @hget a7 7w | gw qEar
FIA W OO AEY 2 dwa | AT
St gy waaw § ¥ offor ¥ § Wl

WRITTEN ANSWERS TO QUESTIONS

Lady Hardinge Medical College and
Hospital

*690. Shri Shiv Charan Gupta: Will
the Minister of Health be pleased to
state:

(a) whether it ijs 5 fact that the
Workers’ , Union of Lady Hardinge
Medical College and Hospital, New
Delhi has given notice for going on
strike;

(b) the nature of demands of the
union;

(c) whether any of these demands
has been examined by the manage-
ment and are being considereg fa-
vourably; and

(d) if not, the gtepts Government
propose to take to avert the strike?

The Minister of Health (Dr. Sushila
Nayar): (a) to (d). A 30 days Strike
Notice which has since expired was
given on 15th February, 1965. Two
demands set out in the Strike Nolice
were:

(i) to secure the implementation
of the consequences and im-
plications of the Award of
the Industrial Tribunal pub-
lished on 3rd December, 1964,

APRIL 1, 1965 -
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to press for a judicial en-
quiry by a retired High Court
Judge into the cancellation of
registration of this Union and
registration of another Union
instead.

The award of the Tribunal has been
implemented already by the Manage-
ment, The cancellation of the regis-
tration of the Union has been 'done

(ii)

- by the Registrar of Trade Unions in

the exercise of his functiong and does
not concern the Management.

Transactiong between Orissa Govern-
ment and Orissa Agents

*692. Shrl Hari Vishnu XEamath:
Will the Minister of Finance be
pleased to state:

(a) whether it is a fact that the
special audit report on the transac-
tions between the Orissa Government.
and “Orissa Agents” has been sent to
the Governor of that State; .

(b) if so, when; and

(c) whether the receipt of the sald
report has been acknowledged by the
Governor or on his behalf?

The Minister of Planning (8hri
B. R. Bhagat): (a) Government un-
derstand from the Comptroller and
Auditor General that the results of
the special audit referred to were
communicateq to the Government of
Orissa on the 28rd July, 1064, Ins-
pection Reports of this nature are,
according to the normal practice not
regarded as Audit Reports prepared
for submission to the Governor under
Article 151 (2) of the Constitution.

(b) and (c¢), Do not arise.

Shortage of water in Netaji Nagar,
New Delhi

" Shri K. C. Sharma:
Shri A. V. Raghavan:
Shri Lakhmu Bhawani:
Shri Yashpal Singh:
*§93. { Shri Kapur Singh:

Shri Onkar Lal Berwa:
Shri P, H. Bheel:

| Shri Rameshwar Tantia:
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Will the Minister of Health be
pleased to refer to the reply given to
Short Notice Question No. 19 on the
16th April, 1984 regarding the short-
age of water in Netaji Nagar, New
Delhi and state:

(a) whether the assurance of giv-
ing ful] relief by September, 1964 has
been fulfilled;

(b) whether it is a fact that unhy-
gienic conditions prevail in Netaji
Nagar as the flush tanks on the terrace
and taps in bath-rooms on the first
floor have been absolutely dry for a
long- time;

(c) whether it is also a fact that
the supply has been reduced to a
trickle only; and

(d) if so, the action Government
propose to take in the matter?

The Minister of Health (Dr. Sushila
Nayar): (a) No, Sir. A statement giv-
ing the reasong for delay is ag fol-
lows:

STATEMENT

It was stated in reply to part (c) of
the Short Notice Question No. 19 ans-
wered by the Minister for Health on
the 16th April, 1964 that substanitial
relief to the residents of Netaji Nagar
would be possible only by September,
1964 when 10 million gallons per da¥
of water wag expected to be avalila-
ble from the new 40 million gallons
per day plant which was under con-
struction at{ Wazirabad. The 10 mil-
lion gallons per day plant has been
commissioned with effect from the 6th
January, 1985, but it hag not so far
given the desired relief to the colon-
ieg in South Delhi areas because of
dificulty in completing the pipe line
because of squatters. They could only
be cleared recently with great diffi-
culty. The booster pumping station
being set up at Pate] Nagar has also
not started functioning uptil now. The
Delhi Municipal Corporation authorit-
ies are taking action on high priority
basig to ensure that this station starts
functioning by the end of April, 1865
as far as possible, but latest by the
15th May, 1965. This woulj provide

an additional quantity of 3 million
gallons of water per day to the colon-
ies in South Delhi, including Netajl
Nagar.

In the meantime, a tube-well has
been installed in Netaji Nagar and
hag started functioning with effect
from the 30th March, 1965.

(b) Overhead tanks on the terrace
of some quarters have not been get-
ting water supply from the 2nd week
of March, 1865, In some quarters
water does not flow normally in the
bath-rooms taps of the 1st floor
quarters.

(c) The pressure of water in supply
lineg is low.

(d) Thig has been explained in the
statement referred to in part (a) of
the reply.

Fire in Srinagar L.I.C. Office

Shri Surendra Pal Singh:

Shri Shree Narayan Das:

Shri Hukam Chand
Kachhavalya:

Shri Onkar La] Berwa:

Shri Yudhvir Singh:

8Shri Vishwa Nath Pandey:

Will the Minister of Finance be
pleased to state:

(a) whether it is a fact that recent-
ly fire broke out in the new LIC
building in Srinagar causing conside-
rable damage to the property and re-
cords of the Corporation; and

(b) if 80, the causes of the outbreak
of the fire and the rough estimate of
the damage done by it?

*6o4.

The Minister of Planning (Shri B. R.
Bhagat): (a) and (b). A fira broke out
on 11th March, 19866 in g building
owned by Srinagar Municipality. The
Corporation’s office was located in the
second floor of this building. There
hag been considerable damage to the
office furniture and fittings, type-
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writers and office records. The total
loss ig estimafed at Rs. 25,000,

The cause of the fire is not yet
known.

States Planning Bodiss

[ Shri Gopal Datt Mengi:
{ Shri Abdul Ghani Goai:
 Shri Samnani:

Will the Minister of Planning be
pleased to state:

(a) the number of States that have
set up planning bodies which are ful-
ly equipped with and manned by eco-
nomic and technical experts;

“695
3

(h) the number out of them who
undertake occasional plan appraisals
and submit their reports to the Plan-
ning Commission; and

(c¢) whether the Planning Commis-
sion have ever demanded reportg from
those planning bodies which do not
do so regularly?

The Minister of Planning (Shri
B. R. Bhagat): (a) Planning bodies
organized on different lines, have
been set up in all the States.

(b) and (c). The State Governments
are required to furnish periodically
progress reportg and other administra-
tive reports and documents on the
operation of the Plan,

e o wera ofe

*Go6. ot YW WN wwWawT :
wr few &t a7 T@AH o w1 T
&

(%) wragavw § fem¥, 1964
¥ O A% UTIw & 277.76 ®0¥
X T ¥ ; W)

(w) afz &, @ awwe ¥ I
awy ufr N gl ¥ fag W w2y
I51% F 7
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fwer o ¥ gwaivt (ot Crie
®g) : (%) 317, 1964 ¥ qEAWT
¥ ¥ IHE VW 277. 46 A
Wy

(@) awmr Tfr A age ww
% fag wmawe wfafmm & faa i
* spaeqy ¢ @ AW U el o @

g

West German Industrialists Delega-
tion’s Visit to India

( Shri Yashpal Singh:

] Shri Bhagwat Jha Azad:

Shri P. C. Borooah:

] Shri Subodh Hansda: ..
Shri 8. C. Samanta:

Shri P, R. Chakraverti:

Shri Rameshwar Tantia:

Maharajkumar Vijaya
Ananda:

Shri R. 8. Pandey:

Shri Hem Raj:
Shrimati Savitri Nigam:
Shri Sham Lal Saraf:
Shri Kolla Venkaiah:
Shri Kapur Singh:
Shri P. K. Deo:

| Shri Narasimha Reddy:
| Shri D. D. Mantri:

Finance be

*697. {

Will the Minister of
pleased to state:

(a) whether 30-member delegation
of West German Industrialists and
Businessmen visited India to explore
the possibilities of large-scalg invest-
ment in India; and

(b) if so, the specific proposals
made to Government and the latter’s
reaction thereto?

The Minister of Planning (Shri
B. R. Bhagat): (a) Yes, Sir. A dele-
gation of 33 leading German indus-
frialists and bankerg visited India
during the period January 16 to Feb-
ruary 5, 1963.

(b) This delegation was on a fact
finding mission for the purpose of
acquainting itself with current econo-
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mic conditions, and investment op-
portunities in India, No specific pro-
posalg were made.

Power crisis in Delhi

Shri Maheswar Naik: 3
Shrimati Savitry Nigam:
| Shri Balmiki:

Will the Minister of Irrigation and
Power be pleased to state:

Shri D. C. Sharma:
*698.

(a) whether Delhi is again faced
with a power crisis as a result of the
Punjab State Electricity Board’s deci-
sion to suspend the supply of 20,000
kw. from Nangal started in August,
1964 to meet the Capital’s needs when
the ‘C’ power station was closed; and

(b) if s0, the steps taken or pro-
posed to be taken in the matter?

The Minister of Irrigation and
Power (Dr, K. L. Rao): (a) No, Sir.
Punjab State Electricity Board have
agreed to supply additional power of
20 MW to elhi, with the proviso
that during the months of April to
June 1885 the additional power de-
mand would be limiteq to 10 MW, if
necessary.

(b) Does not arise.

Financing of Medical Eduecations

+700. J Shri Yashpal Singh:
" Shri P. C. Borooah:
Will the Minister of Health be
pleased tu state:

(a) whether her attention has been
drawn towards the speech of the
Chairman of University Grants Com-
mission, while inaugurating the fifth
annual conference of the Indian As-
soclation for the Advancement of
Medical Education, that a University
Grants Commission type agency
should be created to finance medical
education in India; and

(b) if so, the reaction of Govern-
ment thereto?
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The Minister of Health (Dr. Sushila
Nayar): (a) Yes, Sir.

(b) It is proposed 1o appoint a
Committee to go into every aspect of
the matter.

Rural Housing Scheme in Rajasthan

1800, Shri Karni Singhji: Will the
Minister of Works and Housing be
pleased to state the amount sanc-
tioned for Rural Housing Schemes
during 1964-85 for the Rajasthan
State?

The Minister of Works and Hous-
ing (Shri Mehr Chand Khanna): The
total amount sanctioned to the Rajas-
than State under the Village Housing
Projects Scheme during 1064-65 is
Rs, 358 lakhs—Rs. 1.58 lakhs from
Plan resourceg and Rs. 2 lakhs from
Life Insurance Corporation funds.

woert wHwfodf wr evd-srvaa

1801. v wnitw fey fergelt :
¥ feer woft g wad A g 2
fe -

(%) W soee & fafww war-
WY, IT A TAL AT ORI FRTEAN
% frw fow St & wfewfaE e
whwifa & wd o woggw  feay
SR

(w) wr wfinfat W w-
it @it oY @t ot g Rferat § o
w1t wr wseaw fasge fF wff fear
JAT g WX

() ofx g, M wWE W ERW
g

farer wolt (oft foro @10 yoummaTQ):
(%) & (w) waveg o IaF qreT
aqr S wTgtAGl & ot Afray &
9% FTI-ATI weagA & fay frer wareg
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F wiard frfeor ovr (e gem ¢ o Wit € i e
gfe) & sd-fa ¥y § | A LA
¥ way § werd froewr oEe ot awaw feg

AT WS4GA TG FAT A6 qH
aR 9T &7 wfumfa) & s 1 qrgan

LR LECiEA
Denations to Trusts and Institutions

Shrimati Savitri Nigam:
RO {sm Yashpal Singh:

Will the Minister of Finance he
pleased to state:

(a) whether the approval of tax
authorities in respect of donations to
those trusts and institutions where
the donors are allowed rebate of inte-

rest is kept pending for a very long
time; and

(b) if so, the reasons therefor and
steps proposed to be taken to expe-
dite disposal of such cage?

The Minister of Finance (Shri T. T.
Krishnamachari): (a) No, Sir. It has
been’ ascertained that such applica-
tions are disposed of expeditiously.

(b) Does not arise.
Seizure of Gold in Calcutta

1803. Shrimati Savitri Nigam: Will
the Minister of Finance be pleaged to
state:

(a) whether gold bars worth Rupees
two lakhs were recently seized in
Calcutta; and

(b) if so, the result of the investi-
gation made in this behalf?

The Minister of Finance (Shri T. T,
Krishnamachari): (a) On the 26th
December, 1964, the Calcutta Customs
authorities searched the residential
premiges of a businessman and seized
gold value at Rs. 84,529 at the inter-
national price, and approximately
Rs. 2 lakhs at the local market price.

(b) Investigations in the case are
in progreas.

1804 it wrmew v s

wy few w0 Tg e w7 FOv
wa fe

(%) v g &= § & ooy
gl w1 e wlwy ¥ fag =,
ﬂﬂ&mwm&tffﬂm@
fear wmv ¥ ;

(&) W ¥ @vew ¥ #§ awa-
drr fruffa v w1 faee § ofe
I T A & WEW & & ¥ &
T W IF FEC WO, ¥ ¥ A+
qT R WX

(7) w1 QX B W A -
qaw fear amar & av fewi ¥ 7

fwr st (st fro wo  gevrar-
) : (F) o AR T I aw
foed wivw &t o w1 7 a<g Y
Awc fear o ax aw v wfw
a8 foar o W

(w) o, =& |
() o% gy

gardt & fag e
ot wifeTe W Rowr -
Lsft g vt we

¥q7 fww Wt Uy q@A KT AT
wo fe

(%) wav aoee ¥ faw smenT
gra ardr #  wfagesn §

1805.
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|6 FW A G W gyEfr &
¥ & ¥ oot angdE F wafyw 1965
as wgar g § ;

(w) =fx g, @ wr @ s
F for aer A€ e
"

(7) w1 FOR ATEE WY
¥ N 25 T §, 79 =i wA
st @ R ?

faer st (st fao &0
wrht) : (¥F) wwfora gy wy afe-

I FH | ¥ AT W 1965 & fg
31 WA 1965 a% ®HEwQ fgEmaay

Under-Employment in Rural Secter

Shri P. R. Chakraverti:
1806. < Shri P. C. Borooah:
: | Shri Sudhansa Das:

Will the Minister of Plammning be
pleased to state:

(a) the extent of change brought
about by the Third Five Year Plan in
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the magnitude of under-employment:
in the rural sector;

(b) the achievement of the rural
works programme, which had been
introduced in selected blocks to alle-
viate the problems of under-employ-
ment; and

(c) the extent of idle spell among
agricultural workers in different
States?

The Minister of Planning (Shri B, R..
Bhagat): (a) Estimates of the extent
of change in the course of the Third
Plan in the volume of under-employ-
ment in rural areas cannot yet be
made with any precision;

(b) The total expenditure on rural
works in the Third Plan is expected:
to be about Rs. 18 to 19 crores. In
the last year of the Third Plan the
programme would provide employ-
ment roughly to about 350,000 persons
for an average period of 100 days in.
the year;

(¢) Slack agricultural seasons in-
different parts of the country range
between 60 and 180 days in the year.

Electricity Duty

1807, Shri Mohammad Elas: Will:
the Minister of Irrigation and Power
be pleased to state:

(a) whether the Electricity Duty
imposed by the State Governments
is recoverable for electricity for elec-
tricity generated, purchased for
supply and consumed by the multi-
purpose River Valley projects consti-
tuted under the Act of Parliament;
and

(b) whether any proposal for the
realisation of duty from such pro-
jects has been approved by the Cent-
ral Government and if so, the reasons:
therefor?

The Minister of Irrigation and
Power (Dr. K. L. Rao): (a) In
accordance with item 58 of List II
(State List) in the Seventh Scheduls
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.of the Constitution of India the State
‘Governments are empowered to levy
taxes on the consumption or sale of
.electricity. Under Article 288 of the
‘Constitution, State  Governments
cannot impose any tax in respect of
electricity generated, consummed,
.distributed or sold by any authority
.established by a law made by Par-
liament for regulating or developing
any inter-state river or river-valley.

(b) The reply is in the negative.

Demolition of Jhuggies in New Delhi

r Bhri R. S. Pandey:
1808, .{ Shri Ulkey:
LShrl Radhelal Vyas:

Will the Minister of Works and
Housing be pleased to refer to the
reply given to the Short Notice Ques-
tion No. 2 on the 4th December, 1864

and state:

(a) whether it is a fact that 145
families comprising of about 1025
persons had been left without being
provided with alternative acommo-
dation consequent on the demolition
of Jhuggies at Vinay Marg, New
Delhi;

(b) it so, whether Government have
since given them alternative accom-
-modation; and

(c) if not, the reasons therefor?

The Minister of Works and Housing
(Shri Mehr Chand Khanna): (a) to
(c). All the 1339 squatter families
removed from Vinay Marg in Cha-
nakyapuri were offered alternative
accommodation. Of these 1194 fami-
lies accepted the offer and were allot-
ted plots in the colonies at Madangir,
Wazirpur, Naraina and Najafgarh
Road. The remaining 145 families did
not avail of the offer of alternative
accommodation and presumbly made
‘their own arrangements.

_ APRIL 1, 1965

Written Answers

fewrf & ww

'1809. st fagwac ww@ : wr
fawrt wit fagy ot ¢ Tk
O w07 fw

(%) w1 ag & § fr gy
T ¥ faurk ¥ wrew 1 Ay wmAv-
fow aor wifes ow F1 adEw S
1 %€ FeT It 8

(&) wa fireY gat T & oY Qur
qAEo AT ¥ DT TW Ak F e
T Wt ¢ ; W

(1) w1 QAT WA & wriwe
qeqeA §r3T 3 @ fowr & of wnt
fear & ?

fewrf ot fagy =it
wo Tm) : (W) Y, ff

(@) @ o ¥ 73w goerd W
fmmaﬂtrﬁ%muﬂwﬁm
g

(1) ST wTET Y SrEe v
weqr frafafas o qgq fawrf ofc-
Tremel #Y fawr wraer e
T FwmgT v g —

(1) wrawr #rer
(2) wrar fasr
(3) =gy
(4) wmyge
(5) =<
(6) gmwx
(7) sz W
(8) wemwgar
(9) drage

W s ¥ qer IIW T §
(%) @ of@reel & saw g
foew € grwman & qof IR & St
¥ q el gEens) aqr ey
w fawden s, o (@) @ o

7156

(ﬂn go



7157 Written Answers CHAITRA 11, 1887 (SAKA)

Ny & P oK wrfew qaw (AR
faork w feerre, ofe ozfr # ofc
g @i fr @ ofaaersh & few
e ¥ wwaw arfas-mfes W
ot wnar Y @ ¥ ag fodrd dae
oot ¥

Sarojini Nagar Market, New Delhi

Shri Hukam Chand
Kachhavaiya:
( Shri Bade:

Will the Minister of Works and
Housing be pleased to state:

1810.

(a) whether it is a fact that a new
market is being built opposite the
Sarojini Nagar (Main) Market, New
Delhi in place of the unauthorised
structures which were destroyed as
a result of a fire in October, 1963;

(b) whether it is also a fact that
its close proximity to the two Muni-
cipal schools in the above colony is
likely to affect the studies of the
children reading in these schools; and

(c) if so, whether this aspect was
1aken into account before undertak-
ing the construction of this new
market?

The Minister of Works and Housing
(Shri Mehr Chand Khanna): (a) to
(c). A large number of khokhas in
Sarojini Nagar were destroyed by fire
in October, 1983. A market provid-
ing 120 shops has since been built
on the site. The market does not
affect the studies of the children in
ihe two schools nearby. One of these
—a Muncipal Primary School—is sepa-
rated from the market by an open
space 30 feet wide. Even so, a wall
will be constructed between the mar-
ket and the school to avoid any possi-
ble disturbance to the classes. The
Nursery school, run by the Bharat
Bewak Samaj, is still further away
from the market.
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Quarters in Ramakrishnapuram,
New Delhi

( Shri P. C. Boreoah:
Shri P. R. Chakraverti:
Shri Subedh Hansda:
Shri 8. C. Samanta:
Shri M. L. Dwivedi:
Shrimati Laxmi Bai:

LShrI Lakhmu Bhawani:

1811.

Will the Minister of Works and
Housing be pleased to state:

(a) whether it is a fact that a large
number of new Government quarters
constructed for Government emplo-
yees in Ramakrishnapuram, New
Delhi, are lying vacant and unallotted
for quite long;

(b) it so, the number of quarters
of each category and for how long
they are lying vacant;

(c) whether the Technical Exami-
ner has withheld his approval of
these quarters owing to certain tech-
nical defects; and

(d) if so, the nature and extent
of the defects and when they are
likely to be allotted?

The Minister of Works and Housing
(Shri Mehr Chand Khanna): (a) and
(b). No, About 3000 residential quar-
ters are under construction in Rama-
krishnapuram. Of these about 880
are nearly ready for allotment.
These quarters will be allotted as
soon as the Muniecipal Corporation of
Delhi are in a position to supply
water. ‘The likely date is the first

of July 1968,
(¢) No.
(d) Does not arise.

States Emporia in Delhi

Shri A. N. Vidyalankar:
Shri Yashpal Singh:
| Shri Sham Lal Saraf:

Will the Minister of Works and

Shri P. C. Borooah:
1!12.4’
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Housing be pleased to state:

(a) whether an All-India super-
market with all State Governments
emporia in it is proposed to be set up
in New Delhi; and

(b) if so, the steps taken to esta-
blish the market?

The Minister of Works and Housing
(Shri Mehr Chand Khanna): (a)
and (b). A site on Irwin Road is
being developed for allotment to
State Governments[Unlon Territories
for the construction of their emporia.
Out of 22 plots to be carved out, 18
plots have already been earmarked
for allotment to State Governments/
Union Territories who asked for
them.

Agriculture Finance Corporation

1813. Maharajkumar Vijaya Ananda:
Will the Minister of Finance be pleas-
ed to state:

(a) whether the World Bank offi-
cials who arrived in India on a study
tour of Tanjore District to study
matters relating to Agriculture Fin-
ance Corporation have completed their
study and submitted the report;

(b) if so, the result thereof; and

(c) the assistance likely to flow out
of the report?

The Minister of Finance (Shri T, T.
Krishnamachari): (a) No official or
expert of the World Bank has been
deputed to Tanjore district exclusi-
vely for studying the requirements in
regard to medium or long-term
credit for financing agricultural deve-
lopment,

(b) and (c). Do not arise.

Henlth Experts from U.S.A.

1814. Shri Kolla Venkalah: Will

the Minister of Health be pleased to
state:

.APRIL 1, 1965
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(a) whether any health experts
from US.A. jhave been invited by
Government so far for various pro-
jects in the States as well as in the
centre, both through official and non-
official Agencies;

(b) whether they have visited any
cities and villages in our country and
it so, the names of those places; and

(c) whether any report has been
presented by them and if so, the main
features thereof?

The Minister of Health (Dr, Sushila
Nayar): (a) Yes.

(b) and (c). The information is
being collected and will be laid on
the Table of the Sabha in due course.

Family Planning Assoclations

1815. Shrimati Savitri Nigam: Will
the Minister of Health be pleased to
state:

(a) whether it is a fact that some
of the Family Planning Associations
are unable to carry on their work
because of non-availability of suffi-
cient grants at the proper time; and

(b) it so, the steps Government
propose to take to set matters right
in this behalf?

The Minister of Health (Dr. Sushila:
Nayar): (a) and (b). It is a fact that
some family planning associations
are finding difficulties in carrying on
their work as grants are released only
after their accounts have been
received through the State Govern-
ment. In order to remedy the situa-
tion a revised procedure is under
consideration by which the voluntary
organisations can recoup their funds
without delay provided they keep
their accounts regularly and send
certain returns punctually. The
associations will be required to send
in the month of February the audited
statements of accounts and progress
reports for the previous calendar
year. On receipt of these accounts
the Government of India will make
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an advance payment of half the grant
for the financial year commencing on
the 1st April. Balance of the grant
for the year will be sanctioned on
receipt of accounts for the period
from 1st January to the end of June
in the month of August. A detailed
procedure and time schedule for the
receipt of the statements through the
-district authorities and State Govern-
ments is being laid down.
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Dam at Tenughat

Shri 8. C. Samanta:
Shri M. L. Dwivedi:
8hri Subodh Hansda:
Shri B. K. Das:

1817,

Will the Minister of Irrigation and
FPower be pleased to state:

(a) when the construction of a
fitth DV.C. Dam at Tenughat will
commence;

(b) the approximate height of the
dam;

(c) whether cost of construction
has been worked out; and

(d) the area of land that will be
benefited by this dam?

The Minister of Irrigation and
Power (Dr, K. L. Rao): (a) The Dam
will not be executed by the D.V.C.
but by the Government of Bihar who
have already commenced the preli-
minary works. Actual construction
of the Dam is expected to commence
in the next few months.

(b) The height of the dam will be
about 135 ft. above the river bed in
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the first stage to give a regulated
discharge of 600 cusecs. Provision
will be made in the foundation to
permit future raising of the dam to
a height of 164 ft. for a regulated
discharge of 900 cusecs.

(c) The Dam is expected to cost
about Rs. 17.5 crores. The detailed
project estimate is, however, under
preparation.

(d) No irrigation is envisaged from
the Dam. This is purely an indus-
trial and domestic water supply
scheme for meeting the requirements
of water of the proposed Bokaro
Steel Plant and other industries in
the region.

Development of Areas Around Delhi

S Shri Dhuleshwar Meena:
\ Shri Ramachandra Ulaka:

Will the Minister of Health be
pleased to refer to the reply given
to Unstarred Question No. 229 on the
9th September, 1964 and state:

(a) whether the question of setting
up an authority to ensure co-
ordinated development of areas
around Delhi and situated in Punjab
and Uttar Pradesh has since been
examined; and

(b) if so, the result thereof?

The Minister of Health (Dr. Sushila
Nayar): (a) and (b). As it has not
been possible to set up a Statutory
Council for the National Capital
Region, Government have decided
that the high-powered Board set up
in July, 1961, to secure the collabora-
tion of the Governments of Uttar
Pradesh and Punjab in the formula-
tion and implementation of the Master
Plan for the Delhi Metropolitan
Region may -start functioning.

freh & gt § dvetw W fem
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Electric Fans in Government Quarters

[ Shri P. R. Chakraverti:
1820.{ Shri P. C. Boroeah:
Shrimat] Savitri Nigam:

Will the Minister of Works and

Housing be pleased to state:

(a) whether Government have had
under consideration the question of
providing electric fans in Class IV
Government employees’ quarters in
Delhi and New Delhi;

(b) if so, Government's decision in
this regard;

(c) the estimateq cost that will be
involved for providing fans in these
quarters;

(d) the reasons for not providing
this basic amenity in the small quar-
ters of Class IV employees; and .

(e) which categories of overn-
ment employees’ quarters are pro-
vided with (i) two fans and (ii) more
than two fans?
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The Minister of works and Housing
(Shri Mehr Chamd Khanna): (a)
to (d). Government have considered
the question of providing ceiling fans
in Class IV quarters. In addition to
the quarters of this type in the
genera]l pool under the Ministry of
Works and Housing, there are similar
quarters under other Ministries, such
as Defence, Railways, Communica-
tions (P. & T.) ‘etc. Any decision
to provide ceiling fans for the gene-
ral pool quarters would have to be
made applicable also to the quarters
under the other Ministries. It would
alsop have to be made applicable to
all places in India where Class IV
quarters of any Ministry of the Cen-
tral Government exist. It was esti-
mated that this would involve Gov-
ernment in expenditure of several
crores of rupees angd because of this
the Government were unable to
accept the proposal. However,
assist the Class IV employees in the
matter, Government have introduced
a scheme for grant of leans for pur-
chase of table fans,

(e) One fan in houses for em-
ployees drawing not less than Rs. 110
but less thap Rs. 400 per month and
three or more fans in houses meant
for officers’ drawing Rs. 300 per month
or more.

Twe-Roomesd Government Quariers
in New Delhi

Shri P. R. Chakraverti:
1421. { Bhri P. C. Borooah:
Shrimati Savitri Nigam:

Will the Minister of Works and
Housing be pleased to state:

(a) whether the late Pandit Nehru
during an inspeetion visit of the
quarters in Ramakrishnapuram, New
Delhi, had remarked that no Govern-
ment employees' quarters should
have less than two rooms;

(b) if so, the number of two-room-
ed quarters which have gsince been
planned and constructed for Class IV
Government employees during 1964;
and where; and the pumber of such
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qua.rten; to be constructed during
1885; and

(¢) how the covered area of the
newly built two-roomed quarters
referred to in part (b) above eom-
pares with that of single-roomed
quarters with kitchens bullt previ-
ously?

The Minister of Works ang Housing'

(8hri Mehr Chand Khanma): (@)
yes.
(b) The number of {wo-roomed

quarters built in 1864 and expected
to be completed during 1865 are-
indicated below:

. 1964 1965
Delhi 552 168
Faridabad —_ 312
Bombay — 160
Nagpur — 40

(c) The covered area in poth cases.
is the same.

Taxation Enquiry Commission
Shri Kapur Singh:

Shri P. K. Deo:
Shrl Narasimha Reddy:

Finance be

(
1822, {L

Will the Minister of
pleased to state:

(a) whether it js a fact that the
U.P. Government have suggested to
the Centre to set up a fresh Taxation
Enquiry Commission for the entire
country; and

(b) if so, the reaction of Govern-
ment in this regard?

The Minister of Finance (Shri T. T.
Krishnamachari): (a) A view that
the time was ripe for the appoint-
ment of a Taxation Enquiry Com-
mission was expressed by the UP.
Chief Minister at a meeting of the
Committee of the National Develop-
ment Council on Resources. No
formal suggestion in this regard has
however yet been received by the
Centre.

(b) Does not arise.
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OCGHS. Dispensaries

Shri Kapur Singh:
1823. /. Shri P. K. Deo:
Shri Narasimha Reddy:

7167

Will the Minister of Health be
pleased to state:

(a) the average time that a doctor
-devotes per patient in 3 C.G.H.S. dis-
pensary in Government colonies gnd
the thickly populated areas of the
‘Capital; and

(b) the average monthly attend-
ance of patients per dispensary?

The Minister of Health (Dr. Sushila
Nayar): (a) (i) Government Colonies
'35 minutes.

(ii) Thickly populateq areas.
‘minufes,

33

(b) 11,600 patients.
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Disclosures of Concealed Incomg in
Ahmedabad

1825. 8hri R. Barua: Will the
Minister of Finance be pleased to
state:

APRIL 1, 1985
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(a) whether roadside hawkers in
Ahmedabad have declared their con-
cealed income on the 24th February,
1964; and -

(b) is so, the total
voluntary  disclosures
Ahmedabad so far?

number of
made in

The Minister of Finance (Shri T. T.
Krishnamachari): (a) No, Sir.

(b) Does not arise.
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Construction of Experimental Houses

1828. Shri Vishwa Nath Pandey:
Will the Minister of Works and
Housing be pleased to state:

(a) whether Government
considering to enforce a scheme on
construction of experimenta] and
demonstration houses and buildings
in urban areas;

are
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(b) if so, the details thereof; and

(c) the tota] amount spent on such
type of experimental and demons-
tration houses?

The Minister of Works and Hous-
ing (Shri Mehr Chand Khanna):
(a) On the 19th January, 1965, the
Government of India sanctioned a
Scheme for the construction of
experimental|demonstration = houses|
buildings in urban areas,

(b) A copy of the Scheme is placed
on the Table of the House. [Placed
én library, see No. LT-4122/85].

(e) Nil so far.

Oral Contraceptive

Shri Rameshwar Tantia:
1829, Shri P. C. Borooah:
Shri P. R, Chakravertl:

Will the Minister of Health be
pleased to state:

(a) whether it is a fact that a
doctor in Calcutta has discovered an
ora] contraceptive;

(b)Y if 8o, whether Government
have asked for a detailed report
from the doctor; and

(c) whether Government are also
considering to introduce ang advise
the people to use this method for
checking the growth of population?

The Minister of Health (Dr. Sushila
Nayar): (a) to (c). Tr:als of a
contraceptive, claimed by a Calcutta
doctor, were undertaken by the Gov-
ernment of India and it was found
effective in 50 per cent cases. The
use of this drug (metaxylo hydro
quinone) as oral contraceptive was
reviewed by the Expert Committee
of the Indian Council of Medical Re-
search in their meeting held at
Aurangabad on 5-1-1965 gnd they
have recommended that it snould not
be allowed for sale to the general
public as oral contraceptive. Investi-
gators associated with trials are being

€2 (Ai) LSD-3

requested to review the trials car-
ried out so far. Further sieps will
depend on the reports received.
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Eradication of Small Pox and Cholera

™ (Shri Ramachandrg Ulaka:
1831. { Shri Dhuleshwar Meena:
ism Rama Chandra Hallick:
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Will the Minister of Health be
pleased to state:

(a) the number of perrons who
suffered from Small-pox anj] Cholera
in Orissa during the last six months;
and

(b) the number of deaths due to
the above diseases in Orissa during
same period?

The Minister of Health (Dr. Sushila
Nayar): (a) The number of persons
who suffered from Small-pox and
Cholera in Orissa during the last six
months wag 220 and 357 respectively.

(b) The number of deaths due to
Small-pox and Cholera in Orissa
during the last six months were 52
and 174 respectively,

Accountant General, Orissa

J Shri Ramachandra Ulaka:
1832. \ Shri Dhuleshwar Meena:

Will the Minister of Finance be
Pleased to state:

(a) the number of persons of all
categories working at present under
the Accountant General, Orissa at
Bhubaneswar; and

(b) the number of employees from
the said office who were provided
with family quarters till the end of
January, 1965.

Thé Minister of Finance (Shri T. T.
Krishuamacharl): (a) 832

(b) 408,

Medical Bduettion

Shri Ramachandrs Ulaka:
1838.. Shri Dhuleshwar Meena:
Shrl Ramg Chandra Matiick:

Will the Minister of Health be
pleased to state:

(a) the total amount granted to the
Government of Orissa for centrally
sponscred schemes under the head

APRIL 1, 1965

Written Answers 7172

‘Medical Edueation and Training

during 1964-65; and

(b) the manner in which the
amount was utilised by the State
during the same period?

The Minister of Health (Dr. Sushily
Nayar): (a) A provisional grant of
Rs. 8'50 lakhs has been sanctioned to
the Government of Orissa during
1964-65 in connection with the expan-
sion of Medical Colleges in the State
under ‘Emergency Scheme’ subject to
final adjustment during 19R6-66 om
the basis of actual expenditure incur.
red by the State Government on the
scheme,

(b) The information is being col-
lected and will be laig or the table
of the House as soon as received.

Foreign Exchange Racket

Shri P. R. Chakraverti:
Shrl p. C. Borooah:
LBh.rl Chandak: ’

1834,

Will the Minister of Finance be

pleased to state

(a) whether it is a fact that a
fresh foreign exchange racket has
been detected by Calcutta Police in-
volving drawal of foreign exchange
on about 300 fictitious applications,
for grant of exchange for foreign
higher medical studies, with the con-
nivance of some Reserve Bank
Officials; ’

(b) it so, the result of the investi=-
gations; and

(c) the action taken in the matter?

The Ministér of Finance (Shri T, T.
Krishnamachari): (a) to (c). In
August, 1963 the Calcutta Police de-
tected a case in which a group of
persofis seems %o have obtained
forelgn exchange permits in the
names of non-existent “doctors” pur-
portedly  proceeding abroad for
higher studies and remitted foreign
exchange on the basis of those per-
mitd. 2§ persons including a few em-
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ployees of the Reserve Bank of India
have been arrested. The case is
under investigation and appropriate
action will be taken, on completion
of the investigation. -

-+

No fresh casg of foreign exchange
racket has, however, been detected
by the Calcutta Police.

Bloog for Natlonal Defence

1835. Shri Rama Chandra Mallick:
Will the Minister of Health be pleas-
eg to state:

(a) the quantity of blood collected
in the country during 1864-65 for
National defence; and

(b) the number of persons enlisted
for the purpose in the country?

The Minister of Health (Dr. Sushila
Nayar): (a) The information is being
collected from the State Governments
and will be laig on the table of the
Sabha in due course,

(b) The total number of voluntary
donors for Jawans registered in the
ecountry upto the end of February,
1965, is 4,27,923.

Idikki Project

1836. 8hrl A. K. Gopalan: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether work on the Idikki
Project in Kerala has been stopped;

(b) if so, the reasons therefor;

(c) the reasons for the delay in
executing agreement with Canada
for the purpose of this project; and

(d) when the work will begin
aguin?

The Minister of Irrigation and
Power (Dr. K. L. Rao): (a) No.

(b) Does not arise.

(c) The formalities, such as exami-
fation of technical feasibility of the
project, by the loan authorities usually

take some time. Meantime, the
Canadian Government have approved
the project in principle for financing.

(d) Does not arise.

1dikki Scheme, Kerala

1837, Shri A. K. Gopalan: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether it is a fact that there
is a proposal to evict 3000 families
from the area for the purpose of
Idikki Scheme in Kerala;

(b) whether action has also been
taken to evict 200 families from Vel-
livamattom as a part of the said
eviction;

(c) whether 25 families consisting
of 100 people have been evicted from
Vazhathope on the 30th ° January,
1885; and &

(d) if so, the facilities offered to
them for their rehabilitation?

The Minister of TUrrigation and
Power (Dr. K. L. Rao): (a) Accord-
ing -to the project report, 759 house-
holds covering a population of 4544
are likely to be displaced due to
submergence.

(b) No.
(¢) Yes.

(d) The State Government have
offered the following facilitiss to the
evicted families:—

Each evicted family which has en-
croached on Government land before
1st January, 1960, will be given, on
eviction, one acre of land at the
place fixed for rehabllitation. If the
evicted family is a lesses, it will be
given an equal extant of lease-hold
land not exceeding five acres. They
will also be given cash grant not ex-
ceeding Rs. 100 per family, free trans-
port, food gnd medical facilities. They
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will be further give ex-gratin grant
of 50 per cent of the cost of the bulld-
ings constructed and 25 per cent of
the cost of agricultural improvements.
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Shortage of Unflitered Water In Delh)

Shri Vidya Charan Shukla:
1839 Dr. Chandrabhan Singh:
") Shrl R. S. Pandey:
( Shri Uikey:

Will the Minister of Works and
Housing be pleased to refer to the
reply given to Starred Question No.

211 on the 26th November, 1864 and
gtate:
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(a) whether it is a fact that there
is acute shortage of unfiltered water
in Delhi; and

(b) if so, the steps taken to meet
the shortage?

The Minister of Works and Hous-
ing (Shri Mehr Chand Khanna):
(a) There is acute shortage of unfil-
tered water in summer, particularly
in the pew Government colonies
situated on the outskirts of the city
and on comparatively high levels,

(b) To meet the shortage, efforts are
being made to draw as much water
as possible from the river Jamuna and
the pumps are run for the imaximum
time possible. With the completion of
the barrage on the river, which |is
under construction, it is expected
that there wil] be no shortage of un-
filtered water in the future.
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Wy ¥ fear wgar | Qe e
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Pazhassi Project, Kerala

1841, Shrl A, K. Gopalan: Will the
Minister of Irrigation and Power be
pleased to state:

(a) when did the work on Pazhassi
Project in Kerala begin;

(b) whether it has now been stop-
ped;

(c) when it will be completed; and
(d) the reason for its delay?

The Minister of Irrigation and
Power (Dr. K. L. Rao): (a) Work on
the project was started in 1963-64.

{b) No.
(c) By the eng of Fourth Plan.

(d) Available funds are. heing
utilised more for completioa of those
projects which are in an advanced
stage of construction in order that
benefits from them may start veeruing
as early as possitle. The tempo of
work on Pazhassi Project which is now
in its preliminary stage will be step-
ped up in the Fourth Five year Plan.

Survey of Drinking Fabits

1842. Shrl Gokulananda Mohanty:
Will the Minister of Plan.nlnl be
pleased to state:

(a) whether the Delhi School of
‘Social Work conducted a sumple sur-
very of drinking habits in Delhl
during 1964-65; and

(b) if so, the conclusions arrived
at as a result thereof?

The Ministey of Planning
B. R. Bhagat): (a) and (b).

(Shri
The

survey was conducted by the Delhl
School of Social Work during 1863-
64. The conclusions of the survey
are placed on the Table of the House,
[Placed in library, see No. LT-4123]

65]).
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Employees of A.G’s. Office, Punjab

1844, Shri 8. M. Banerjee: Will the
Minister of Finance be pleased to
state:

(a) whether it is a fact that cer-
tain employees of the Accountant
General's Office, Punjab (formerly of
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the PEPSU Government nnw absorb-
‘ed in the Accountant General's
Office) have been given the benefits
enjoyed by them before their absorp-
tion in Accountant General’s Office,
Punjab;

(b) whether it is also a fact that
there exists discriminatioin in the
matters o¢ Leave Travel concession,
enhanced Dearness Allowance, Child-
ren Education Allowance among these
employees and other Central Gov-
ernment employees of the Accountant
General’s Office, Punjab; and

(c) it so, the steps Government
propose to take to do away with the
prevailing discrimination?

The Minister of Finance (Shri T. T.
Krishnamachari): (a) Yes, sir,

(b) and (c). There is no> question
of discrimination, These empiayees
have themselves adopted to retain
their pre-absorption terms.

Impert Entitlement Scheme

Shri M. B. Masani;
Shri Naragimha Reddy:

Will the Minister of Finance be
p‘leased to state:

1940,

(a) whether the working of im-
port entitlement schemes pow in
force will in any manner be affected
by the issue of the proposed tax
credit certificates for exports; and

(b) it s0, in what manner!

The Minister of Finance (Shri T. T.
Krishnamacharl): (a) and (b). A
scheame for the grant of tax credit
certificates in relation to exports s
yet to be formulated, The existing
import entitlement schemes for pro-
motion of exports serve 5 variety of
purposes. It is too early to say to
‘what extent the proposeq tax credit
certificates for exports will affect the

" import entitlement schemes,

APRIL 1, 1085
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Bonus Shares

gag, { Sbri M. B. Masni:
\ Shri Narasimha Beddy:

Will the Minister of Finance be
pleased to state:

(a) wheher there have been any

issues of bonus shares Joing
Stock Companies during 18G4-65 from
reserves other than premium

accounts ;and

(b) it so, the amount of tax realis-
ed from such issues?

The Minister of Fimanoe (8hri T. ®.
Krishnamachary): (a) According to
reports received from companies so
far, an amount of Rs. 456237 was
raised by issue of bonus shares by
Joint Stock Companies during 1964-
65 from reserves other than share
premium accounts.

(b) No tax on the above bonus
issues has so far been levied as
these will come up for assessment to
tax from the income tax assessment
year 1985-66 onwards.

Gold Smnggling in Bombay
1847. Shri Surendra Pal Singh:
Will the Minister of Finanoce be
pleased to state:
{a) whether it s a fact that the

-Central Excise Department officials of

Bombay brought off the year’s biggest
haul of contraband gold and wrist
watches when they seized a car near
Ghodbunder (Bombay) om or about
the 11th March, 1965; and

(b) if so, whether subsequent in-
vestigations have revealed that this
is the handwork of some well-
:;-p:;hed gang of international smug-

ers

The Minister of Finance (Shri T. T,
Krishnamachari): () On 1lth
March, 1865 the Central Excise
Officers seized an Ambassador car
near Ghodbunder in Bombay and
recovered 4,000 toles of foreign-
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marked gold, 6,930 forcign wnst
" watches and Ra 10,000 in Indian cur-
rency. The total value of the seizwe
including that of the car cemes to
about Rs. 11,70,000.

(b) The case is still under investi-
_gation and nothing definite can be
- said at this stage.

The Kerala Land Reforms Act

1848. Shri A. V. Raghavan: Will
the Minister of Planning be pleased
to state:

(a) whether it is a fact that the
Kerala Land Reforms Act has failed
to confer ownership rights on tenants
as envisaged by the Planning Com-
mission;

(b) if so, whether there is any pro-
‘posal to amend the Act to carry out
land reforms as envisaged by the
Planning Commission;

(c¢) the number of applications filed
“for purchase of Landlords’ rights
under the Kerala Agrarian Relations
Act before repeal gnd the number of
applications filed under the Kerala
Land Reforms Act so far; and

(d) the upto date expenditure in-
curred in maintaining the Land Tri-
bunals constituted under the Kerala
Land Reforms Act?

The Minister of Planning (Shri
‘R R. Bhagat): (a) The Kerala Land
Reforms Act includes two-fold pro-
visions for conferment of ownership
rights on cultivating tenants:

(1) a tenant may purchase owner-
ship by making application
en payment of compensation
prescribed in the law.

) Ownership may be transferred
to tenants on payment of com-
pensation suo-motu by the
Government from a date to be
notified.

The former provision was cnforced
‘from April 1, 1964. The Land Tribu-
nals are at present engaged in deter-
" mining fair rents. As the componsa-

tion for tramnsfer of ownership is to
consist of multiples of fair rent,
the provision for sub-motu action can
be given effect to when reniz have
been determined.

(b) There is no proposal to amend
the Act.

(¢) and (d). The information Iis
being collectedq and will be laid on
the Table of the House,

Housing in Deilhl

1849. Shri 8hiv Charapn Gupta: Will
the Minister of Works and Housing
be pleased to state:

(a) the amount advanced as loan in
Delhj during 1962-83, 1983.64 and
1964-65 and provided for in 1865-66
under:

(i) Low Income Group Housing
Scheme; and

(ii) Middle Income Group Housing
Scheme; and

(b) the number of houses that

have been constructed under each of
the above schemes and by the Delhi
Administration, Delhi Mimicipal
Corporation, New Delhi Municipal
Committee, Delhi Development.
Authority and the Goverament of
India?

The Minister of Works and Hous-
ing (SBhri Mehr Chand FKhanns):
(a) and (b). A statement is laid on
the table of the House. [Placed in
library, see No. LT-4125/85).

Eradication of Cholera

Dr. Ranen Sen:
Shri Dinen Bhattacharya:

Will the Minister of Health be
pleased to state:

(a) whether the World Health Or-
Banisation, Indian Drug Research
Institute and West Bengal Govern-
ment have jointly lauched a special
project in Calcutta to eradicate Cholera
from the city; and

1850
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(b) if so, the details thereo!?

The Minister of Health (Dr. Sushila
Nayar): (a) and (b). The Indian
Council of Medical Res=arch, in col-
laboration with the W.H.O, and the
Govt. of West Bengal ar> cor.ducting
a controlled fleld trial of Cholera
Vaccines in Calcutta. 51000 people
in 3 selected wards were vaccinated
with 5 vaccines last year. The ex-
periment is continuing this year. 'Lhe
trial was designed primarily to study
the methodology of a large-scale
operation to train medical and ancil-
lary workers as well as lind wut the
extent of efficacy of different
vaccines in the prevention of Cholera.
This fleld research will also give in-
formation on the efficiency of rando-
misation, technique of fcllozx-up and
establishing an organisatinrnal co-
aperation between hospitals, field
workers and laboratory services con-
cerned with the control of ch~lera in
the Calcutta metropolitan area.

Valuable information ha3s teen ob-
tained vis-a-vis the aforementioned
main objectives. In the course of ithe
preliminary trials, one Indian vaccine
and one foreign vaccine have been
found to be comparatively more effica
cious. With a view to ¢btaining un-
equivocal evidence in favour of one
or more cholera vaccines, the trial is
being repeated on a relativelv large
scale by vaccinating nearly 1,550,000
people in 6 additional wards. It is
also proposed to continue this project
ti'l about September, 1965, to enable a
complete follow-up of all the people
who are vaccinated during the height
of the epidemic and a few months
thereafter.

It is hoped that the results of these
studies will help in {fcrmu'ating a
programme for the control of cholera
in Calcutta,

Kothagudium Thermal Plant

1252, 8hri R. N. Reddi: Will the
Minister of Irrigation and Power be
vleased to state:

APRIL 1, 1965
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(a) the amount of loan received

80 far from the World Bank for the

Kothagudium Thermal Plant; and

(b) the amount spent go far for the
plant?

The Minister eof Irrigation and®
Power (Dr, K. L. Rao): (a) and (b).
Out of the IDP.A. Crelit o: $20
million, the amount drawn so {iar
ig of the order of $3.35 million.

Master Plans for Towns ang Ciiles

1853. Shri Shiv Charan Gupta: Will
the Minister of Health be pleased to
state:

(a) the provision that was made in
the Third Five Year Plan for pre-
paration of Master Plans of towns
and cities throughout the country;

(b) amount utilised during 1961-62,
1962-63 and 1963-64 and the provi-
sion for 1964-65;

(¢) how much amount- was
advanced to each State up to 1963-84
and what ig the provision for 1964-
65; and

(d) the names of citles and towns
in each State for which Muster Plans

have either been prepared or are
under preparation?

The Minister vof Healty (Dr.
Sushila Nayar): (a) Rs. 300.00 lakhs
were provided in the Central Sector.

(b) 1981-62 No amount sanctioned
1962-63 Rs, 2818 lakhs
1963-64 Rs. 2280 lakhs

1064-65 TRs. 70-00 lakhs (Budget
Estimates).

(¢) A statement (Annexure J) is
laid on the Table of the House.
[Placed in Library, see No. LT-4126/
65].

(d) A statement showing the names
of the cities in the various States
and Union Territories and indicating
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the present stage of preparation of
Development Plans (Master Plan),
Annexure II, is laid on the Table of
the House. |]‘P1aced in Library, see
Mo, LT-4126(65].

Srisallam Project

f Shri Kolla Venkaiah:
\ Shri M, N. Swamy:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether the Government of
Andnhra Pradesh had requested for
the grant of foreign exchange to
meet the expenditure towards the
Srisailam Project; and

(b) the amount requested for and
the amount granted and when?

1854,

The Ministey of Irrigation and
Power (Dr. K. L. Rao): (a) Yes,

(b) The amount asked for is Re. 2
erores against which no sanction has
yet been issued.

Goldsmiths

Bhri Gonal Datt Mengl:
1855 { Snri Abdul Ghani Gonli:
Shri Samnani:

Will the Minister of Finance be
pleased to state:

(a the nnumber of goldsmiths
affected by the Gold Control Order
in each State of India;

(b) the number of goldsmiths
(State-wise) who have been given
rehabilitation loang or grants; and

(¢) the total amount ullocated foF
the purpose and disbursed, State-
wise, so far?

The Minister of Finance (Shri T.
T. Krishnamacharl): (a) It is esti-

Indian May in
‘Soviet Land" (C.4.)

mated that about 2,70,000 goldsmiths
were affected ag a result of the Gold
Control Order.** Out of these about
2,28,307 have wupplied for certificates.
to work as goldsmiths and have been
able to resume their occupation.

7186-

(b) and (c) A statement giving the
information is laid on the Table of
the House. [Placed in library, see No.
LT-4127/65].

Study of District Administration

1856, J Shrl D. J. Naik:
" Shri Chhotubhal Patel:

Will the Minister of Planning be-
Pleased to state:"

(a) whether it is a fact that the
Planning Comrmission had prepared a
scheme for studying the  district
administration in order to wminimise
paper work and delay; and

(d) if so, whether any study was.
made and the result thereof?

The Minister of Planning (Shri
B. R. Bhagat): (a) and (b). In 1862,
the Planning Commission, in collae
boration with the Gujarat Govern-
ment, prepared a scheme for the
study of the working of the district
administration in Sabarkantha, This
Study was undertaken by the Plan-
ning Commission and has since been
completed. Coples of the report of
this Field Study Project have been
Placed in the Library of Parlisment.

12 hrs,

CALLING ATTENTION TO MATER
OF URGENT PUBLIC IMPOR-
TANCE

Map or INDIA PuBLIEHED ™™ ‘SovIE?
LAND' SHOWING AKsAr CHIN A3 A
PART OF CHINA.

#sState-wise figures of the total number of goldsmiths
not available but the figure 2,70,000 has been arrived at by

uffected are
An estimate

derived from the number of gold smiths, silversmiths, and gold dealers

, in the
. to the Gold Control Bill

1981 census as reported to Parliament in

the background note
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Shri Buta BSingh (Moga): 8ir, I
call the attention of the Minister of
External Affairs to the following
matter of urgent public importance
.and I request that he may make a
.statement thereon:—

“A map published in the Feb-
ruary, 1865 issue of the magazine
“Soviet Land’ showing Aksai
.Chin as part of China”

The Minister of External Affairs
(Shri Swaran Simgh): The Govern-
ment hag seen a map of India and
neighbouring countries published,
along with an article entitled “Dis-
armament and Developing countries”,
in the February 1965 Issue of the
magazine “Soviet Land”, brought
-out by the Information Department
.of the USS.R. Pmbassy in India.
“This map is a rough small-scale
sketch map showing the distribution
of mineral wealth and resources
which have already been prospected.
Obviously, the purpose of publishing
this map was not to show the inter-
national boundary of India and other
countries. However, the interna-
tioinal boundary of India as shown
in this map doeg not conform to the
well recognised international beund-
ary us shown in Indian maps.

The attention of the Government
of USSR. had been drawn in the
yearg 1961 and 1962 to the erroneous
depiction of India's international
boundary in certain other maps
-originating in the U.S.S.R. The USS.R.
Government had replied that they
would look into the matter. We have
once again drawn the attention of the
Soviet Government to the map pub-
lished in the “Soviet Land” of Febru-
are, 1865.

The House is aware that the rela-
tions between India and the Soviet
Union are most cordial and that the
Government of the U.S.S.R. has ex-
tended wvaluable assistince in the
development of India’s economy as
well a5 India’s defensive strength.

APRIL 1, 1068 in ‘Soviet Land’ (C.A.) Y88

Shri Buta Singh: Since this maga-
zine is printed at and published from
Bombay, is it true that this kind of
cartographic misdemeanour is a cul-
pable offence under the law of our
land; if so, may I know what action
has been taken against this journal?

No action has
(Interruptions).

Shri Swaran Singh:
been taken and ,...

Mr. Speaker: He gays that it is en
offence under our law. The first
portion of his question is that under
our law this is an offence, because it
is being published from Bombay,
and therefore he wants to know what
action has been taken.

Shri Swaran Singh: That is u legal
matter; perhaps Shri Buta Singh
knows a little more. We will gxa-
mine it

Shkri Ranga (Chittor): Is it not his
duty, Bir, to get it exemined, Because
he happens to be a lawyer, he does
not even say that it is not so. He
only says that it is a legal matter. I
take objection to this kind of answer.

Mr. Speaker: Of course, this I do
agree that the answer could have
been better if it had been *“I will get
it examined”. But the question could
not be put like this. 'Thig is not a
point for information. If he wants
10 know whether it is an offence, it
is not for the Minister to answer
whether it i{s' an offence or not. 8o
the question cannot also be put that
‘way. That is not an information,
because that can be decideg by look-
ing into books and other statutes.
Therefore, the question itself was not
proper, but when it has been put and
answer given, the answer could haye
been that it would be examined.

She Harl Vishnu Kamath
(Hoshangabad): 8ir, on a point of
arder. Even after your suggestion, a

very helpful suggestion to the Gov-
ernment 1 would say, the Minister
hag not the courtesy to get up and
say that he will get it examined.
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Mr. Speskier: He hag gaid s0.

Shri Harl Vishnn Eamath: He has
not said so. He is still sitting.

Shri Swaran Singh: I have already
said it It is recorded already
that I will get it examined. May be
that it was drowned in the shouts
that were raised.

Shri Selamki: (Kaira); May 1 know
whether the Government is aware
that the same map was preproduced
in a magazine called The March of
the Nation. When this cartographic
aggression by Soviet Russia was
brought to the notice of the late
Prime  Minister, Shri Jawaharlal
Nehru, he hag assured us that he
will ensure that such mistakes will
not be committed in future. Is that
agsurance kept in mind by the pre-
sent Government?

Shri Swaran Singh: I have not
heard the latter part of the question.

Shri Solanki: The late Prime
Minister, Shri Jawaharlal Nehru, had
given an assurance in the House
about the cartographic waggression
which was committed earlier that he
would take up the matter with the
Boviet Union. Has any attempt been
made by the Government to avoid
any such aggression in future?

Shri Swaran Singh: I have ulready
stated in my statement that the atten-
tion of the Government of USSR had
been drawn in the years 1981 and
1862 to the erroneous depiction of
India’s internationsl boeundaries. I
have also said that we are taking it
up agein with the USSR Government.

Shri Kapur Singh (Ludhiana): 1s
it true that a copy of this carto-
gkaphic criminality is displayed in the
sanctum ganctorum, the holy of the
holies, the Kremlin itself and, if so,
what ig the reaction of this Govern-
ment?

Mr. BSpesker: 1 have already
advised the hon. Member to be more
careful In using his language when
be 1s referring to....

Shri Kapur Singh: Sir, it is a very
dignified language. I could not make
it more polished—sanctum sanctorum.
holy of holies, the Kremlin itself

Mr. Speaker: Sometimes the words
may be very beautiful and edifying
but the meaning underlying them
may not be so.

Bhrl Kapur Simgh: Then I will ask
thi question without sanctum sanc-
torum and holy of holies. Are the
Government aware that a copy of
this map has been displayed in the
Kremlin itself? If that iz so, what
is the reaction of Government to
that? 1Is that all right, Sir?

Mr. Speaker: Yes, quite all right °

Shri Swaran Singh: I have slready
said that the boundary is not cor-
rectly described in certain other
maps originating from USSR. I can-
not say if there is one officially dis-
played in the Kremlin. But I have
already wmade it clear in my state-
ment that there are other maps
about which we have already taken
objection.

Bhri Eapur Singh: Does he pro-
pose to find out whether such a map
is displayed in Kremlin?

Mr. Speaker: 'Yes. certainly he
will find it out.

Shel Rapge: In view of the fact
that similar things have happened
when China was claimed hy our
Government to be a very friendly
government and in vipw of the fact
that the hon, Minister has himself
stated that they had to draw the
attention of Soviet Russiu to this dis-
crepancy, why is it that Government
are sp indifferent as to simply draw
the attention of the Soviet Govern-
ment instead of insisting upon a pro-
mise or assurance that they would
withdraw these maps, wherever they
are circulated--thess maps are circu-
lated in our country not only In the
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[Shri Ranga]
English edition but also in the other
regional language editions—and
hei ¢ efter thev would take care to see
that scc= -wrongs, such sglander from
a poizal zant of view would not
be done to India?

Shri Swaran Singh: I have already
said that the description here is in.
correct. We have already taken it up
‘with the USSR Government. We are
not indifferent.

Mr. Speaker: Has he got any
assurance from them? °

Shri Bwaran Singh: I have said
that we ure again taking it up with
them. There was no reply to the
. earlier letter.

Bhri Hari Vishnu Kamath: No
acknowledgement even?

8hri Krishnapal Singh (Jaletor): In *

view of the reply given by the hon.
Minister that there are cordial rela-
tions between this Government and
the Soviet Government, do the Gov-
ernment propose to ask the Sov.et
Government tp publish another map
sfter the necessary corrections have
been made?

Mr. Speaker: That is what they are
taking up.

Shri Narendra Singh Mahida
(Anand): May 1 know from the Miris-
ter of External Affairs whether im-
mediate steps are being contemplated

for the demarcation of the Indian
border?
Mr. Speaker: There is no dispute

about the border,
L ]

Shri P. H. Bheel (Dohad): What is
the reaction of the Government re-
garding the Sino-Russian relationship?

Mr. Speaker: No reaction.

oft gew wx wgprn  (RAW) ¢
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Shri Sawran Singh: I have already
said that we will examine the legal
aspect of it.

off TR W wgAw ;AT NET 6T
o Y wrar §

s s : & & g9 o e
ey

off gew WY woEw : W AT AT
ga ag) faar mar § fr wn W aTTe
% W ¥ fadvl F qR /S A € )

woaw wge : e & & A el
ot Y 8, @ W wrET X WA
wE ® §W deT iy
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(ii) ' REPORTED MZFETINGS BETWEEN
SHIEKH ABDULLAH AND THE CHINESE
PrIME MINISTER

Mr, Speaker: I have received “call-
ing attention” notices as wel] 83
notices of atjournment motions about
Sheikh Abdullah ggain tudey. .This
hag become the business of every
day. Shri Hem Barua,

sft weTmie oot (faee') ¢
¥ 9T 9%« &9 A% 5@y foar qmar
aifgr

wow W . gy & R
R T W 9 Y WA ¥ A% W@
daeT w0

Shri Hem Barua (Gauhati): Sir, I
call the attention of the Minister of
External Affairs to the following mat-
ter of urgent public importance and
I request that he may make a state-
ment thereon:

“The reported meeting tetween
Sheikh Abdullah and the Chinese
Prime Minister, Mr. Chou En-lal,
in Algier.”.

Shrl Swaran Singh: Sir, I would
crave the indulgence of the House
that I might make a statement on
this tomorrow because we have not
heard anything officially yet from our
Embassy, We are in touch with them
and4 by tomorrow I will make a state-
ment. ... (Interruption).

Shri Daji (Indore): This iz very im-
portant and Government has not got
the information yet..(Interruption)

&l TFT W ®€XNT : KT W X9
T FY FFT TAT 47 |

Shri Daji: Shame,

Shrl 8. M. Banerjee (Kanpur): Sir,
I rise on a point of order. My point
of order is that the “calling atten-
tion” notice has beoen tabled and the
Minister has raid that he has not re-
celved any official information from
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the Ambassador, We have got this
.news not only from the newspapers
but it was also announced twice over
the All Iniia Radip yesterday. The
All India Radio knows it; everybudy
knows it. This is nothing hu‘ trying
to shielg Sheikh Abdullah who has
become a traitor to thig country....
(Interruption). He is a traitor,

off FF W wETT  gW A v W
T§ ¥aT™ T a7 f§ wR @y wr=-
QA-TE & fasd, o) wro sy w3
et qx o q@mar @ g

Shri 8. M. Banerjee: He has met
the Prime Minister of China. Shame,

The Prime M'nister and Minister of

Atomic Energy (Shri Lal Bahadur
Shastri): Government take a most
gerious view of Sheikh Abdullah's

meeting, that is, the reported mceting,
with Mr. Chou En-laj.

Shri Hari Vishon Kamath:
an enemy country.

Head of

Shri Lal Bahadur Shastri: I would
like to request the House to allow the
External Affairs Minister to make a
fulley statement tomorrow. We will
certainly consider......

Shri 8. M. Banerjee: Before the
statement, bring him back,

Shri Lal Bahadur Shastri: We will
also consider as to what further
stepg are to be taken in this regard,

ot Ay famy (%) : werw w@RT,
YT EEqr ¥ AW

Shri Hem Barua: On a point of
order. We were told that our diple-
matic personnel in Africa and else-
where are warned by our Govern-
ment to watch the movements of
Sheikh Abdullah anq report to the
Government about his doings in for-
eign countries. Now, on Tuesday, he
met Mr. Chou En-lai in Algierq and
the news was given by Peking redio
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[Shri Hem Barua)

2:1 that news has been broadcast
t-om the All India Radio also, not
once but on several occasions, Sir,
don't you think that hera i; the fail-
ure on the part of a Government in
that the diplomatic personnel who
have been watching She:xh Abdul-
lah's movements have failed in their
duty? What do the Government p10-
pose to do and what does the Prinie
Minister propose to dn about this
failure on the part of the diplomatic
personnel?

Mr. Speaker: As to what he pro-
poseg to do, he has alrealy indicated.
He has asked the indulzence of the
Hou e so that the Foreign Minister
might be able to make a fuiler state-
ment. All these questions will arise
at that moment when we hesr him,
whether there has been g failure, what
€ailure has been there, what the
Hous= should do ang all that. These
questions will arise at that moment.
Let us first hear the statement.

Shri Hem Barua: Between Tuesday
and Thursday, the diplomatic person-
nel have failed in the performing of
their duty. Don't you think like that,
Sir?

Mr. Speaker: T cannot presume it
unless I hear the statement. I will
have the statement first and then de-
cide whether really there nas teen a
failure. All these questions will arise
at that moment and not earlier,

off gem W vy ;W ERET
wY fawr o 2X Y & TR FY wEwAar
T wreir &

8hri Daji: Sir, I seek your protec-
tion.

Mr. Speaker: How is he
harmed?

Shrl Daji: Sir, the calling attention
notice is on a matter of urgent pub-
lic importance and you are good
enough to send the copieg of that
immediatelv to the Ministeries con-
eernad. ‘Generally, all the other

being

. r
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Ministries rep!y on the same day. It
ig only this Mini try, the External
Affairs Ministry, which does not give
reply in time, Consistently, we Lave
been finding for the last thre¢ or
four days—not omly today—that this
Ministry everyday comes and wants
time for one day or two days. ‘The
very object of the ecalling attention
notice is lo.t. Already, there has been
a delay of two days and if any fur-
ther delay is caused, the very object
of this will be lost. The Prime Minis-
ter has intervened but I want to
know how is it that each time the Ex-
ternal Affairg Ministry {fails to give
answer, the reply, in time.

Mr. Speaker: I have already......

8hri Shinkre (Marmagoa): It is na-
tural because the External Affairs has
to gather the information from ab-
road. (Interruption).

Mr. Bpeaker: Order, order. There
ought to be some decorum maintain-
ed. He ought not to say anything
when I am on my legs.

I have already told the House that
ag soon as I receive the calling at-
tention notice, I just send them copies
to find out the facts and the utmost
that I would wait would be 48 hours.
1f I do not hear within 48 hours, auto-
matically I will put it on the nrder
paper. This is what 1 am doing.
When there ig a delay, I put it on the
agenda without waiting further for
the reply. I have already conveyed
it to the House. That is what I can
do. Papers to be laid on the Table.

ﬁqﬁmﬁ:mm»h
STATAT &1 N § |

e wE : T TR R Sy
w1 S g
ot wy foed : & oY oW ot ww

wafag & & T @)
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WeRW WENT : W WA §XEd
wd gt od, & &z 9T §

oft wa foord : wo & St s
@ &, 9 =) aY g wn & fag e
¥fe 9w & oF wafa § s s W
WA T, 8 WY ST R &
ETT og wT wEY v fe wr abw
Wi ¥ Q6 W sqrea , v &,
fow & wage W wegeT & qradd
%! qTT W HT & I B A9F {AEAT
WTAT | $7 & $7 W g WATFC XA §,
&Y ag w47 @ WA L awe §
TREAT@AIAE A gwag
gers 2 awx

wtR WP ¢ WX AT
¥ %1 3, A 37w AW g fw
fafree zrgw @it @war § Wik 3 ®
ag gy ¥ g% § fiv ag $° www ¥ A
W dm & 39 6 we Al et
wEATE

ot wg fowd 1 w7 W AW @
AR IAF

weaw wftew @ K ¥ amw faar
g

oft serrdie qredlt @ Wil @m
srwm o3 fadw Gt awaew €, qEr WY
T NIT A GwEn S T W aga
g e faar § 1 oy 9w AT sy
T ¢ e ot AT aw s
e mem g ¥ W
Qifae weF e aTATETTR G §
RAifee gz & A oY dex Srifee
C ey & ...

W WP R ORT WY O A
W wged g ?

oft seweitc el @ AS aw
oY g ¥, S & a0 N et §ie
&t wg R fodwrt it | e F
WAy s M @ e K@
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T 9T A% T @) FEET K W ET
w @17 ®) W qw o & qwar A
R |

u wfawmw qg § fe € & N
Rt § ag wraw § ddfaz we
W T qIQITET @Y § | A e
o qg¥ ag wef o7 f§ wrelT W
®T wrwafeE wraen § o A @
W 73 WA vt § e A, fa wege
X grfeeary o o § S § | AW
qwEer ¥ v e i X sl
¥ & T gy AT W QIO SOTWA
w@mar § 1 gyt ¥ § @R i W
e faar X ¥ g A 3@ @y
afeerr X 1 I "X JSAEE
g @& ward Ao ¥ aw Tar
werat & fie FTEiT o wrwwor w dardr
g @ 1 wwi fggam d qw ¥
o qreT ¢ i ofeem o 99
A faw oW L

w8 wrvfn weew - aft o

ot swrmfre wredt ¢ oAl A &
wgT argaT g 5 wwenr mR
g1 ot o1 o 3 wwE wifer
Cur ¥ 7t ) wwar @ fqy s
QY ey & gefae fmar amar wfgd o

e : WTH TN STy
oY qfew § 1| o & Sy T gw
g aWr daer w3 ewm fe wmar
€EH wEEFAT g § WaT TaAdEe W ar
gty ...

ot yeTmiic el : TEE W)
A wifgd | W e A
g ¥ ] wrfgy | fadw WAy & Ay
e I @ fagr amm

W aPveg : WY MR WA

Ay arclfmdt®. . ... (¥oeesiw)
& oo &Y ¥ § JEW! ogET g
wrg....
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ot TR |TE TEA (AUTEET)
W g ¥ WeW WEEd, WO W
oF fadeT g7 &

WETRA WERW : W9 O 5ET
ST | T 197 ¥ 78 far gwr R

“ ...to any matter of urgent
public importanc® and the Minis-
ter may make a brief statement
.or ask for time to make a state-
ment at a later hour or date”.

ot O ¥y TR W

weqq WERY T A q T
9« g% & f& 9K 9 "t '
T I | WX AR 9 9IEEl O
qq ¥ I O fog ag ¥ W
qq q%ar g !
Shri 8, M. Banerjee: Why did he
not tell us today? Since AIR has al-
ready broadcast the news the hon.

‘Minister certainly knew .t that he had
-a meeting.

TR WARW : IASi qEw I
a3 2y awar ¢ fF wg e w°r od
& gu W ok a gg Y 1 & ww
g WR WY & W T2

st o Wle wawl : & wlz
T W@ |
WETR WANAT @ FEAIE WA W7

qguaET T g & uw @ o
sy ow & 1w @ g ar

) TR T TRA W
ey, favT wga wgEgt 0 W
®Y ¥ @y gy & e f e
fadza s wigan 1 e fRwr Wy ar
WHH HAT ST W a9 qr qfw §& v
9 W qOTA R 9%A § | X9 EWT W
Tz ¢ 5 O wear Wl 4y Ay we o
R o Wit 59 wuwT AR free and
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€ | SuE gwaer 7§ fog aeere
w1 HaT wERy & fanmr ¥ @, ag I
F &3 ¥ qrm aifgd | § wvgar
g, fs & A9 wwmE w @ foa
ST (gEes)

e ¥ @ F avg afeat
o W fem W, 3y aw@m
T fear s awar § o

ot vy fowm : gf| ¥ WAy
qq q4T q_w |

Wt wgme feg  (FTOOE)
SHET AT gH 4T |

oY g9 Wy weEw : AW ¥
oy ¥ fean, gEer q@r §

st wg ford : 2w § &
oy &

W AERT ¢ WX WY NiH-
foor w) @ aw@ & o gy § @Y
Wagd o A fegmromawar § 1

ot geR W wewT ¢ AT F WA
T S oW &

st TW §U% TR : IEE 9%

et fegd o @ €

ot @y fowd : gom fenr &
qier agm & |

wow WY R geEw &

* anq s qwar & fr o
QW AAT GAT § | & g@w HF *
EAT L A qF PG AAF | W
T AT OF § NI & & W |
Ay AN A At )
A O WY Fg AR 4 wg 7w
it o 7 91 W =wE & fag
& e #¥ wT gwAr g MEAE
W g g wifEd )

st Wo WY> WAN] : HFTH CHRITETT

¥ R WA AT @ue Atfew #¢
faar &1
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. WeTH FENIT : HIT € BT § ¢
Hagwlt aar@ar g 1| 9@ A qrw A
TR AHT TET 9T § A AW AT
WA R § fF wrar dea & ar A
2| ¥ I AR w AW e |
SRASL LR U A
wwiae & 7 W gorow © ¢ afs
AW ITHEATT AR W ¥ dwr W%

aE |

oft wo WMo waelt : wTaA e
@ Aifem qefaer w3 fomr &

il femn @ ) o o A A e
T § a9 a% § FEeT A W qwan
g | T W Tga warer g @
& o & moft Sme @ wwar g | & wE
gt § fr feelt greme & o ww et
v I gefae aff fear s @wen
21 m oww ¥ fr gaE o
aga T §, K Adfen @ g

wa fede I9 W @ CHEAA ORA

a7 &Y fft off grea § wTw Q@ A
wera § ag ifee At @ wwar g
Ty wod f5 & sewr wgro g &
W 36T T T E | WA N9 YW
@ w1 oY SaeT wrgd § o &
¥ ¥ fe dar § 1 7 e
& % § A TRTIW (AT WY
ww T FE ) T e W gEw
w7 YW werw q A qEAT g )
42 (Ai) LSD.—4

and Chinege Premier (C.A.)

oft swrenfte wrowlt :© T Q-
e i A&y,

wew wgRy ;s e fa

Shri Kapur Singh: I have to make
a respectful suggestion with regard to
the time of 48 hourg you have sti-
pulated for Government’s making a
reply to you in  connection
with call attention notices. Of
late, we have found that our call
attention notices, which really are
sometimeg a substitute for adjourn-
ment motions, and which have there-
fore g sense of urgency naturally be-
longing to these matters, are not
treated by Government with that ur-
gency; that sense of urgency ig not
being felt by Government. I there-
fore suggest that this period may be
reduced to 24 hours ordinarily, unless
you think that 48 hourg are necessary
in exceptional cases.

Shri Aasar Harvand (Bisauli); On
a poing of order, Shri Ram Sewak
Yadav hag described this august
House as a ‘Nawab’s Durbar’. This is
most humiliating gnd most insulting.
I will request you to direct that this
remark of the hon. Member be ex-
punged from the proceedings of the
Houde. ,

off v ATE W : FE WA E N
i s sg R E 1 Kawmk an .

waw e ¥R IW AW W
v v A AN e R YT, L
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it v ¥ww gew : IFA TN
T & & v & g | amgar
frfRgey a1 & wawm A
yfox oot Wg Fr TW@IR TAOA T
XTA 7 < | ¥ ug wafag w7 e o
ST " ¥ g fE “acama w1 e
g’ A gATe Wi | A, S 33
3¢ AEIT qEE & 4@ W ¥ anfeai
Torg | K7 gy e T s Ay =«

Shri Ansar Harvani: I would re-
quest you to call for the records and
see if he has not made that remark
in describing this House,

Shri Sham Lal Saraf (Jammu and
Kashmir): The matter ig most serious
and it may lead to very serious con-
sequences. I think the hon, Minister
of External Affairs is quite correct
in asking for time, because I think
there is some deep-laid international
conspiracy being hatched, This morn-
ing, I have seen in the papers that
Sheikh Abdullah has given an inter-
view to Le Monde, Paris, in which
he has said that he does not intend
to go back to hig country, that is,
Kashmir. He did not mean India,

Therefore, it would- be very correct
for all of us to go to the very depth
of this question. The time the hon.
Minister has asked for should be
given so that he could go into it
thoroughly and then come with a
fuller statement,

Mr, Speaker: I have already given
him time. What is the point in stres-
sing the point again.

Shri Indrajit Gupta (Calcutta South
West): When will the hon. Minister
make the statement?

Mr Speaker:
question hour,

Tomorrow, after

Shri Swaran Singh: Yes.

——
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12.28 hrs,
PAPERS LAID ON THE TABLE

NOTIFICATIONS UNDER COMPANIES ACT

The Minister of Finance (Shri T. T.
Krishnamachari): I beg to lay on the
Table a copy of Notification No. G.S.R.
207 dated 27th February 1965, under
sub-section (3) of section 820A of the
Companies Act, 1965.

[Placed in Library, See No. LT-4114/
66]

RerPorT oF COMMITTEE ON PANCHAYATI
RAJ ELECTIONS

The Parliamentary Secretary to the
Minister of Community Development
and Co-operation (Shri Shinde): On
behalf of Shri S. K. Dey, I beg to lay
on the Table a copy each of the Re-
port of the Committee on Panchayati
Raj Elections, 1885, [Placed in Lib-
rary, See No. LT-4115/65].

NoTtiFicATIONS UNDER CENTRAL ExXcCISE
aND Sarr Act, CusTroMs ACT AND
INCOME-TAX AcT

The Deputy Minlster in the Ministry
of Finance (Shrli Rameshwar Sahu):
I beg to lay on the Table a copy each
of the following Notifications:—

(i) GSR 290 dated 27th February
1965, making certain further
amendment to ihe Customs
and Central Excise Duties
Export Drawback (General)
Rules, 1860, under section 38
of the Central Excises and
Salt Act, 1944;

[Placed in Library, See No.
LT-4116/85].

(ii) GSR 264 dated 27th February

1885, under section 159 of the
Customs Act, 1962;
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[Placed in Library, See No.

LT-4117/65).

(iii) The Central Excise (Third
Amendment) Rules, 1865,
 published in Notification No.
-GSR 420 dated the 13th March
1965, under section 38 of the

Central Excises ang Salt
Act, 1044; and

[Placed in Library, See No.
LT-4118/65]..

(iv) The Income-tax (Third Am-
endment) Rules, 1965, publish-
ed in Notification No. SO 860
dateq 9th March 1965, vnder
section 296 of the Income-tax
Act, 1961.

[Placed in Library, See
LT-4119/65].

No.
12_.33 hrs.

MESSAGE FROM RAJYA SABHA

Secretary: Sir, I have to report the
following message received from the
Secretary of Rajya Sabha:—

“In accordance with the provi-
sions of rule 127 of the Rules of
Procedure and Conduct of Busi-
ness in the Rajya Sabha, I am dire-
cted to inform the Lok Sabha that
the Rajya Sabha, at its sitting
held on the 31st March, 1965,
agreed without any amendment to
the Armed Forces (Special
Powers) Continuance Bill, 1965,
which was passed by the Lok
Sabha at its sitting held on the
19th March, 1985".

——

12.294 hrs,

DEMANDS FOR GRANTS*—contd.

MINISTRY OF EXTERNAL AFFATRS—coOntd.

Mr. Speaker: We will now continue
with the discussion of the Demands
for Grants relating to the Ministry ot

External Affairs 7206

External Affairs. Out of 5 hours, One
hour and 15 minutes have been taken
and 3 hours ang 45 minutes remain.

How much time would the hon.

Minister require for reply?

The Minister of External Affairs
(Shri Swaran Singh): About 45
minutes,

Mr. Speaker: That is, I will call him
at 3.30 p.M.

r

Shri Hari Vishnu Kamath (IHoshan-
gabad): The time may be extended by
one hour at least.

Shri Vidya Charan Shukla (Maha-
samund): This year we must review
the working of the External Affairs
Minisiry in the context of the disap-
pearance of a giant, one of the greatest
human beings that existed, who mana-
ged the external affairs of our country.
Shri Swaran Singh, who has the
honour of being the first Foreign
Minisler of India, has been doing his
work in a distinguished manner.

There have been coasistent attacks
on the policy of non-alignment, and
some parties have made it an article
of faith to misrepresent this policy in
various aspects and in various respects.
This policy hag grown out of our tra-
ditions, anq we know that the entire
people of this country support this
policy. We all realise that this policy
of non-alignment is only un inter-
national extension of our national
freedom. The growth of our nation
and its healthy progress can be
achieved only by our remaining non-
involved in the power politics of the
world and power blocs that vitiate
world politics today. Various argu-
ments are given as to how by join-
ing this bloc or that bloc we can stand
to gain a lot of advantages. Thesc are
all shortsighted reasonings; unstable
advantages can be obtained by pro-
bably joining this or that grouo, but it
is very obvious to all' right-thinking

*Moved with thie recommendation of the President
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men that without steadfastly remain-
ing attached to this policy of non-
alignment, no real progress can be

made by any newly independent
mtipn of the world.

A point that I want to bring up be-
fore this House, which we have dis-
cussed on several earlier occasions, is
our link with the Commonwealth. In
my opinion, the time has come when
we should scrutinise and analyse the
advisability or otherwise of remain-
ing in the Commonwealth. We should
calmly analyse the advantages that
accrue to us from our membership of
the Commonwealth. According to
me, there are no advantages whatso-
ever. There are all kinds of disabili-
ties and disadvantages that are asso-
ciated with this membership, howso-
ever sub-conscious or subtle they may
be. As a matter of fact, 1 think it is
some sort of negation of the policy of
non-alignment, not in the practieal
sense but in the psychological sense.

In the days of imperial preferences,
there might have been some advant-
ages in trade and commerce, export
and things like that, but today, in the
context of the European Common
Market where we are suffering a great
deal because of our membership of
the Commonwealth, it is open to good
reasoning that if we had left the
membership of the Commonwealth,
our exports and imports from the
European Common Market could have
been much better and much more ad-
vantageous to us.

The political advantages of the Com-
monwealth are almost nil. We have
seen how the British Government sides
with Pakistan in respect of Kashmir
ang almost every other matter. Ame-
rica, which is closely related to the
Commonwealth, also sides with Pakis-
tan as far es Kashmir is concerned.

Therefore, 1 would request the hon.
Foreign Minister to tell us the preseat
‘thinking of the Government of India
in this respect. This question is al-
ways présent in our minds, although
it may not be mentioned here all the
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time, and wheever wg analyse our
foreign relations, this particular ques-
tion always strikes us whether jt is
good or desirable for us to remain a
member of a group which does not
give usany tangible advantage, but, on
the other hand, imposes on us several
sub-caonscioug dizabilities in our inter-
natonal affairs. There has been a Jot
of agitation about Sheikh Abdulla’s
visit abroad. Whatever mistakes
might have been there in scrulinising
the application of Sheikh Abdulla,
I personally feel that'to grant him a
passport to go abroad was a right de-
cision. Nome could ever think that
by stopping a man or not allowing
him to go abroad, he could have been
less dangerous to ug or he would have
caused less harm to us. By his con-
duct abroad, he has not only exposed
himseM but he has also shown his true
colours and Kashmiris pacticularly
have known how unrealiable and un-
patriotic he is. It is something like al-
lowing the devil a long rope to hang
itself. I am quite sure when he comes
back to India, if at all he would never
have the same influence and respect
that he had in our politics, particular-
ly in Kashmir. )

In the sphere of international rela-
tions, I am glad that our -Prime Minis-
ter has taken the first opporiunity of
fixing a date to visit the USSR. It is
in the fitness of things that our Prime
‘Minister should go there because that
country has been helping us in prac-
tically every matter. It has stood by
us unflinchingly on many things,
particularly in Kashmir we cannot
forget its continuous support to
us in the Security Council. We
cherish this mutual respect and friend-
ship and I am sure the Prime Minis-
ter’s visit to the USSR will further
strengthen this un-ending bond. May
I request the Prime Minister to fix a
date for visiting Yugoslavia also very
soon? There has been a loag-stand-
ing invitation from Yugoslavia and un-
fortunately the Prime Minister has not
‘been able to fing time. But in view of
our very deep and abiding relations
with that country. I hope the Prime
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Minister will soon find time to make
such a visit to that country. In the
debate so far nothing had becn men-
tioned about the negotiations with
hostile Nagas. I must say that the
negotiations with hostile Nugag were
started with out much fore-thcught,
The very fundamental on which the
negotiations should have succeeded or
without agreeing to it the negotiation
should not have started wag the settle-
ment first that whatever settlement
might be ultimately arrived, it will
have to be within the framework of
the Constitution of India. This funda-
mental understanding was not arrived
at. First of all before the hostile
Nagas were brought round to the
Conference table we shouig have told
them: there is no use negotiating with
the Indian Union as far as the hostile
Nagas are concernegd unless they agree
to negotiate for some settlement with-
in the Constitution of India. This was
ignored and thig brought us to situa-
tion where, if the negotiations failed,
there would be more tragic situations
and greater calamities and violence in
Nagaland than ever before, The
second mistake is that we have ap-
pointeg a civil servant to negotiale a
political settlement thers. We could
have easily sent a political or a public
man as the head of the negctliating
team, and that public man with politi-
ca] consciousnesg and political ideas
could have been a better negotiator for
us than a civil servant. I do not
under-rate the capacities of Shri Gun.
devia who is a distinguished civil
servant. But the background of a
civil servant ang the political and
public background are entirely two
different things and I am quite sure
that the colour and the progress of
negotiations in Nagaland would have
been different it was a public man
who was negotiating on behalf of the

Government of India rather than a
civil servant.
Similarly, some very unsavoury

precedents have been set up during
these negotiations.  Surprisingly, the
Chief Minister of a State was made to
act under the leadership of a civil ser-
vant which is very unusual. Secondly
a rank foreigner, an alien. a very un-
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desirable one at that, Mr. Michae.
Scott, has been allowed to dabbie in
our intemal alfairs. It never hap-
pens in any independept country
where a rank foreigner, officially or
demi-officially, is alloweq to come and
dabble and arrange for negotiations
and even act ag a go-between for two
sets of people in the same nation. In
Nagaland we have set up some wvery
wrong precedents and I hope that in
spite of this there would be some
settlement forthcoming.

I was a little surprised when I read
thrmlxgh the report of the Members of
Parliament who went to Nagaland. In

the report, which wag laid
on the Table of the House by
the Minister of External

Affairs, it is said that they met Rev.
Michael Scott, the Church leaders,
Army Officers and the representa-
tives of the Naga Federal Govern-
ment. They themeselves, the Mem-
bers of Parliament, belonging to
various groups, wittingly or unwit-
tingly, referred to the Naga hostiles
as the Naga Federal Government. It
is not given in inverted commas; it
is given as if it is a Naga Federal
Government.

An hon, Member: Typing mistake.
8hri Vidya Charan Shukla: Then
it should have been made clear be-

fore the report was laid on the Table
of the House by the External Affairs

Minister. They should have taken
care on the very first day.
Shri Hem Barua (Gauhati): This

question of Naga Federal Govern-
ment was raised by the Peace Mis~
sion proposals and it is on the basis
of the Peace Mission proposalg that
our Government are negotiating.

Shri Vidya Charan Shukia: We
never recognised a Naga Federal
Government., (Interruption). Then,
the question has been ralseq very
often, and I hope the Minister will
be able to declare whether the sub-
ject of Nagaland administration is
going to be transferred to the Home
Ministery or is going to remain with
the Ministry of External Affairs.
This matter was referred to by the .
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Prime Minister also, and he promised
that a decision would be soon taken
on the subject. We could, however,
understand the position about Naga-
land, because the Naga insisted that
the late Prime Minister should hand-
le their affairs. But we cannot
understand why even NEFA should
be kept under the External Affairs
Ministry. NEFA at least should be
transterred immediately to where it
belongs: that is, the Home Ministry.
It is not that we are sceptical or that
we are not confident about the pro-
per handling of the situation or its
edministration by the External
Affairs Ministry. But from the point
of view of the psychology and other-
wise, it always gives @& bad impres-
gion that this part of our country
should be handled by the External
Affairs Ministry.

Then we must pay a great deal of
attentic;n io African matters. 1 will
not go into the details of this because
1 have not so much time at my dis-
posal, but I would just give f.?!lly one
example of how we are not doing very
well in Africa or we are not doing
as well as we should do. Kenya,
with which we have had good rela-
tions and where lots of migrated In-
dians live, has opened an embassy in
China, but it has not thought it fit
to open ap embassy here in India.
They have not even put a diplomatic
representative here. This gives an
idea of the trend that ig current in
Africa today. 1 would request the
hon. External Affairs Minister to pay

great attention to this susceptible
area of Africa,

Let me in conclusion say that in
spite of the ' obvious dificulties of

those who follow in the footsteps of
our late, great leaders, Sardar Sahib
hag been doing extremely well, and
he has the support and complete con-
fidence of all right-thinking men in
the country.

Shri H. N. Mukerjee (Calcutta Cen-

tral): Mr, Speaker, Sir, till some
years ago, our role in world affairs
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would often exhilarate and even make
up to some extent for our failure in
spite of the plans to do nothing more
than plod in and arounq poverty.
Then a decline begap to set in and
this decline is painfully prominent
today ag Government flounders and
demonstrates its peculiar lack of ini-
tiative and of a sense of perspective,
even lack of confidence in the funda-
mentals of our foreign policy. It is
a pathetic situation, which might spell
danger, danger which is seen not only
in certain happenings abroad but also
in the Swatantra screech which seeks
to be stirident in thig House,

It is a good thing that Government
says, it stands strongly by non-align-
ment, a policy which we chose for
ourselves and which has also been
called for by the requirements of our
defence and development. We have
friendly relations with the socialist
world as also with the west and we
get aid from both. But we do not
have to let that aid deflect us from
paths that we wish to. pursue. How-
ever, expectation of aid from western
countires seems to produce often on
Government & peculiar psychosis.
We hesitate; we fumble; we fear being
forthight, as seen so clearly over
recent happenings in Vietnam. I$
sometimes appears as if, like some of
our Swatantra friends, Government
also fears that we cannot afford the
luxury of a foreign policy and that
our so-called dependence on the
United States’ assistance rules out an
independent and positive role in world
affairs,

In this House, I am sorry Mr.
Masani is not here, but to listen to
his homilies on freedom is a cross
which I have to bear: With a straight
tace, he says things which go against
the grain, Our frontier is, he sald,
on the Mekong river and we should
be part of a security system under-
written by the United States of Ame-
rica. How'John Foster Dulles must
chuckle in his grave over his perfor-
mance! But thig country, I hope,
has sense and sensibility and will
spurn such suggestions.
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So, it is clear from whatever 1%
happening for quite a long time to
anybody that the United States has
an business to be in Vietnam, spend-
ing 600 million dollars a year in &
country of 14 million people for mili-
tary and political manipulation, put-
ting up puppet regime after puppet
regime in Saigon ang now beginning
io0 bring in tens of thousands of Uni-
ted States marines, mounting devastat-
ing and inhuman air attacks, augment-
ing their Seventh Fleet by rushing a
nuclear-powered task force from the
Atlantic and all that kind of thing. I
discover that Mr,  Masani is even
more royalist than the king in his
espousal of American activities in that
part of the world. I saw an article
by the U.S. Senator Wayne Morse,
which was reprinted in the Times of
India. He wrote:

“With our great wealth we can
sustain the current war effort in
Vietnam indefinitely, even if it is
escalated. But it will never end
because our presence ang our
selection of Saigon's rulers will
always inspire rebellion.”

The Senator goes on to say:

“The only question is how
much blood and money we will
waste flrst, trying to thrn the
clock back.”

Mr. Masani wishes to turh the clock
back. Bui even Mr. Masani’s capa-
bilities will not enable him to stop the
processeg of history.

Shri Masani seems to think that
the gas being wused by the United
States in Vietnam is good for our poor
Asian souls. Let us see exactly what
is happening. I am quoting from the
New Statesman of the 26th March,
the latest copy which has arrived in
the Parliament Library—which is no
Communist rag—and it says:

“....all the instruments of
modern barbarism are being em-
ployed. Vietnamese villages are
being smothered in napalm. Sec-
ret gases—allegadly non-lpthal—-
are being rained . .
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A little further on it says:

and the outrage is, if
anything, aggravated by the state-
ment that these methods are being
used 'on an experimental basis'.
Thus the Americans, like Hitler
and Mussolini in Spain, are treat-
ing the helplesg inhabitants of
Vietnam ag a living laboratory in
which to test their new weapons.
The last fragment of America's
moral authority in Vietnam has
gone  whistling through the

" bombs-bays.”

Then, the New York Times itself in
an issue of 25th March 1965 says:—in
regard to the point that the gas ig not
lethal—

“But even this kind of gas can
be fatal to the very young, the
very old, and those ill with heart
and lung ailments.”

It goes on further to say:

“In Vietnam, gas was supplied
and sanctioned by white men
against Asians. This ig something
that no Asian, Communist or not,
will forget.”

This is what the New York Times
says in its editorial on the 25th March,
and Shri Masani has the gumption to
come forward in this House to justi-
fy the employment of the so-called
non-lethal gas against the people of
Vietnam, Thig ig the kind of thing
that goes on and the fumblings on the
part of our Government also conii-
nue.

The human tragedy in Vietnam, the
use of gas and bomb and undeclared
war goes on against an independent
country, while the United Nations,
unlike in the case of the crisis over
Cyprus or the Caribbean, iz in a froz-
en state of forced impotence. This s
a situation which will grow into a
more widespread tragedy. India
must do all it can to prevent it. But
it requires a lot of goading in this
House to get the Foreign Minister get
up and say a few words, and it took
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a great deal more goading to get the
Prime Minister add the more crucial
words. I am glad he said them at
least. But we hesitate even to com-
municate our sense of horror and
revulsion at something which even
the New York Times says is abomina-
ble, this kind of poisonous gag being
used against Asians which we must
never tolerate . We hegitate and we
fumble. Even now we hesitate.

That is why I say that for us it
is clear, we must ask the United Sta-
tes forces in Vietnam to go. Shri
Shastri at one point of time did say
that the United States 'Army had no
business in Vietnam and it should go
out o that territory, Now we do not
say that. But even so, let us impress
on the world that there are certain
categorical imperatives which India
has always follwed, even before we
were free. We always tried to raise
our voice in cases where the moral
stature of mankind wag sought to be
subverted, whether it wag in Abyssi-
nia or in China or in Czechoslovakia
or in Spain. Therefore, this is an

inescapable duty which India cannot
shirk.

It is a gooq thing, of course, that
India has joined other non-aligned
countries in the recent meeting in
Belgrade which has demanded a poli-
tical solution in Vietnam through
negotiations without any preliminary
conditions. Even though I wish the
American forces to be withdrawn
straightaway  without preliminary
conditions, a discussion should take
place with a view tp a settlement
through negotiations. But in regard
to ‘'this Belgrade meeting. I wish to
say that I desire that India had play-
ed a more spirited role. I desire that
India do not appear from time to
time to be somewhat pusillanimous in
its approach. I wish India is careful
about certain things. I wish the
‘“triangle of friendship”, to quote the
werds of an intrepid journalist, bet-
ween India, UAR and Yugoslavia,
which the late Jawsharlal Nehru had
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built and which had become, as it
were, ‘the envy of the natiohs,” does
not fall apart, as sometimes we foar
it might fall apart. It is reported—I
do not know how far it is true—that
the old practice of our foreign office
constantly to consult Cairo and Bel-
grade has practically ceased. It appears
even that before Shri Shastri's pro-
mised visit to Yugoslavia, to which a
very welcome reference was made by
my friend Shri Shukla, some bright
soul in the Ministry hag thought out
the plan of a prior visit to, of all places,
Canada. It isclear that in spite of
the unfalingly friendly attitude of
President Nasser towards us we could
not persuade him or even try to per-
guade him to desist fram lionising
Sheikh Abdullah. It seems the Gov-
ernment have a genius for losing
country whatever friends it has and
neglecting our former non-aligned con-
tacts either through ignorance O
malice or, worse,

When thre French Premier Monsieur
M. Pompidou accompanied by a very
astute Foreign Minister, M, Couve de
Murville, came to thig country, India’s
pathetic pre-occupation with the idea
of aid from wherever we can wrangle
it, prevented proper utilisation of a
splendid opportunity. Perhaps, we
even surprised the French guests-by
our attitude. In World affairs it is
commop knowledge that France hos
wrm a special and un-orthodox posi-
tion and in regard to such things as
the Indo-Chinege sitaution and the
posturings against India of China and
of Pakistan, we might concelvably
have made some international advanee
by direct highest level contact with a
country like France.

In regard to China, apart from
stepping up all necessary prepara-
tions for defence, which we must do,
we have a confrontation which is not
compatible with a unidimensional ap-
proach. We seem to seek no initia—
tive except to leave it to the Colombo
powers, and even in regard to the
Colombo proposals sometimes . the
ministers say that they are as good
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as dead. It mgy be, Sir, that we can
see no alternative to break the stale-
mate, but the search for a peace
break-through somewhere should be
made in earnest. The French Premier
perhapg could have been conceivably
of some long range assistance in this
regard, But we are totally in the
dark as to whether anything in that
direction has happeneg from the Gov-
emnment’s point of view,

Our country has made hardly any
move for an atom-free zone in our
part of the world. Shri Shastri has
asked the nuclear powers to comsider
assuming responsibility for the safety
of non-nuclear nationg from an atomic
attack. This, unfortunately, has been
differently interpreted. in different
countries. He could have made the
proposition more attractive, more
widely aceptable, especially to the
Afro-Asian countries, by stressing the
immediate neeq of a process of volun-
tary disarmament by the nuclear
countireg which alone could be the
best safeguard for non-nuclear coun-
tries. But he put his case the other
way ground, thanks perhaps to his
wonderful advisers, and he caused
misunderstanding in certain quarters.

Nobody wisheg to exacerbate Indo-
Pakistani relations. We are ready for
the utmost possible forbearance, even
when Pakistan goes on firing on our
borders in the east and in the west
for more than a fortnight and goes on
hurling abuses at us at the same
time, It is a good thing, anyhow,
that over these enclaves question
talks between India and Pakistan are
going to be held. Pakistan, however,
has to be very sharply told off its
miserable game, and India which has
had occasion frequently to take up
with the United States the question
of Pakistani troops in Kashmir using
United States weapons must take up
also with SEATO the reports in our
Press that standard SEATO morters
have been repeatedly picked up after
recent Pakistani firing on our Cooch-
Behar frontier. I can only add for the
inforamtion, particularly of Shri

External Affairs 7218

Shukla,” who raised the question of
Nagaland, that in Nagaland also U.S.
marked weapons smuggled via Pakis-
tan have been discoverd and it was
reported to the delegation that went
there. All these things have got to
be taken up.

13 hrs,

It is unfortunate that India’s image
is by no means a pretty one today in-
countrieg tha: should be our real
friends. Whether in Cambodia, where
Prince Sihanouk once called Jawahar-
lal Nehru his “Guru” and named the
main road of the capital of Cambodia
as “Jawaharlal Nehru Road”, or in
Algeria where Monsieur Abdullah is
confabulating with all kinds of people,
it is the same story of India having
an image which is not particularly
savoury, /

And what a predilection for doing
the wrong and foolish thing the
Government has got, which has made
the Government to allow Sheikh
Abdullah to go on his peripatetic
crusade against India! Here is a man
who, whatever his record in the past—
it was a good record—works against
the interests of India today, who goes
with a peculiarly—phrased passport
and with lavish foreign exchange
made available for his little gang to
do the dirty on us in friendly
countries. I do not mind his fulmi-
nations in the United Kingdom—the
British have never forgiven us for
being free; and I am glad Shri Shukla
sald something about the time having
come to examine our continuing
relationship with the British Common-
wealth; I do not mind his fulminations
in the United Kingdom—but I hate the
idea of Sheikh Abdullah muddying
the waters for India in Cairo and in
Algiers. And what has happened?
Only this morning there was such a
furore in the House and the Govern-
ment has not given us the information
why a political decision at the highest

level was taken to allow Sheikh
Abdullah to go on this fantastic
journey. 1 ask specifically for an

explanation to Parlilament, here and
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now, of the so-called political declaion
I hate to wait till tomorrow for the
External Affairs Ministry to say
something in regard to Sheikh
Abdullah’s meeting with Chou En-lai,
Quite apart from that, Government
have announced in the other House
that a political decision was made at
the highest level to give a fantasti-
cally-worded passport to Sheikh
Abdullah and to allow him and his
gang to go abroad with a lot of money
in his bag to spend as he liked. That
is a political decision made by Gov-
ernment and to this House the Council
of Ministers is answerable, So, they
must tell us what were the reasons.
Did they anticipate that Sheikh
Abdullah would do quite a good job
for India? If they knew that Sheikh
Abdullah was doing the dirty on us,
what steps have they taken in this
regard? Did they ever try to get in
touch with countries like UAR and
Algeria to tell them something about
it? We also can pay back certain
people in the same coin and every
country has its own difficulties. Did
we ever try to exert our weight and
try to convey to President Nasser our
stand on the Kashmir question: “this

is our position and surely, you should °

be well-acquainted with this; we are
not going to have any international
muddying of the waters over Kashmir
by an Indian national who is going to
your country because ostensibly he is
on a pilgrimage tour to Mecca oOr
somewhere”. What have we done about
it? I want the Minister to explain
this. Quite apart from what Sheikh
Abdullah might be doing—1, 3,°3, 4
a hell of a lot of misdeeds, a whole
catalogue which is the definition of
unsavouriness—I want an explanation
here and now in this House why
such a political decision was made at
the highest level, leaving Shrimati
Lakshmi Menon completely helpless
in the Rajya Sabha. The political
decision at the highest level taken to
allow Sheikh Abdullah to go with a
miserable passport in this pocket was
Atself a demonstration of IMndia's lack

of even elementary self-respect in
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regard fo certain matters. All the
world is talking about it, a person
describing himself as Kashmm Muslim
of the first class or second class going
round the world and that kind of
thing. No wonder perhaps that such
decisions are taken in the stablish-
ment which flourishes, which queered
the pitch even for Jawatrarlal Nehru,

and finds his successor very small
meat. .
Our Ambassador 10 the United

States speaksh in public, misconstru-
ing the Prime Minister's suggestion
regarding the guarantee by the
nuclear powers, This particular
incumbent is notorious for opening
his mouth and every tinfe putting his
foot into it; but he flourishes, of
course, and queer things happen in the
Establishment. Then the Foreign Sec-
retary—Shri Shukla also mentioned it
—the official who was in charge of the
Nagaland negotiations—for right or
wrong, I do not know, he was given
charge of fhe negotiations with Naga-
land hostiles—he is guddenly shifted.
To become what? The Secretary to
the President, to look after the
comforts and amenities of the
Rashtrapathi, the most amazing sort
of thing.

An attempt is made to take over
economic matters, which might have
been handleq in a comparatively
progressive way by some people with
Jawaharlal Nehru infection in the
External Affairs Ministry, into other
hands. So, it was but natural to see,
when the International Chamber of
Commerce was meeting here, the
South African represemntative attend-
ing that meeting, much tp the chagrin
of the External Affairs Ministry of}-
cials. But some officials, very
influential with the Prime Minister,
are trying to take over economic jobs
which might be done in a somewhat
progresgive fashion by people who
have seen what such institutions as
the World Conference on Trade and
Development could do, and that s
why this sort of thing goes on.

For long periods Indonesia, Ceylon,
Burma etc. had the ambassadorial
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postg lying vacant, During the Olympic
Games in Tokyo our Embassy
virtually ignored the Indian contin-
gent altogether, never even giving a
cup of tea to the gold-medal winning
hockey team. It never raised its little
finger to help them. I belong fo certain
organisations which get to know3hese
things and I have got reports that
our Embassy in Tokyo did not think
it fit to make the stay of the Indian
contingent in Tokyo slightly pleasant.

To cap everything, we know that
Members of Parliament who go abroad
—1 am not in that number; I am not
too lucky they hardly have one good
or kind word to say about our
Embassies anywhere. To cap every-
thing, our Ambassador in Cairo
absents himself when President Nasser
receives at the airport the Head of
the German Democratic Republic and
later giveg him a banquet. We are
told that the Indian Ambassador in
Cairo had to go to Libya and his
charge de’affaires, poor man, knew
nothing about it, he had no intimation
from the UAR Government. All the
world was talking about Herr
Ulbright's visit to Cairo in the face
of West Germany’s attacks amd the
whole idea of the charge de’affaires
in Ciro not knowing about it seems
fantasticc, And the Ambassador
thought it fit to go to Libya; must
have been a very important job which
could not be postponed even for a
day. The poor Ambassador got cold
feet and his bosses here also, who
thought that the Bonn Government
would be very an it the GDR
Chief had his hand shaken by an
Indian diplomat. It is common know-
ledge that whep Bonn threatened
President Nasser he took some steps
and he slapped West Germany down
to size with the result that West
Germany had to approach the Arab
countries with its tail between its legs.
The pucca sahibg of the External
Affairs Ministry do not seem ¢to
realise it.

India’s inhibited role in World
politics is seen most clearly in the
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case of our relations with the German
Demecratic Republic. At the Leipzig

Fair had the best stall in the
World Fair. With GDR unofficially we
have trade agreements, cultural

agreements and shipping agreements;
in ten years since 1954 trade between
GDR ang India has increased ten-
fold; GDR was the first country to
introduce rupee payment to help us
ease our foreign exchange difficulties.
The former Prime Minister oft GDR
and other dignitaries have come to

this country on friendly visit. While

informally there is friendship and a
great deal of intercourse, the Govern-
ment of India does not recognise
GDR diplomatically or have been
consular representation, It has no
trade office in Berlin, it does not enter
into official agreements, does not
recognise GDR passports but issues its
visa on special sheets of paper and
practises other pin-pricks. And all
because of what? Because, the money
bags of West Germany would be
angry with us. How badly it com-
pares when UAR and little Maure-
tania set up diplomatic relations with
such countries as the Democratic
Republic of Viet Nam,

It the image of India is qusty in the
eyes of exactly people in Africa and
Asia. with whom we should naturally
be friendly, there are reasons for it.
Ang we must make an effort to
restore the effulgence of India’s
image, and that is why it is important
that we should make serioug prepara-
tion for the Algiers Conference, the
second conference of the Afro-Asian
countries, going to be held at Algiers.
In spite of the queering of the pitch
and the muddying of the waters that
goes on because of Sino-Pakistani-
Sheikh Abdullahite machinations, we
have to go ahead with real prepara-
tions for participation, effective parti-
cipation in the second conference of
the Afro-Asian powers. But this kind
of effort will not happen till our Gov-
ernment wakes up.

The External Affairs Minister seek-
ing to please everybody with the
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most carefully non-commital array of
words will deceive nobody, By
avoidance of issues, by hoping for
something to turn up to solve our
problems, we shall get nowhere. We
live in a changing world whose spirit
and contours often appear unfamiliar
to the best-informed among us. It
needs very serious mental effort to
understand and grapple with the
emerging world. That effort cannot be
made by the bureaucratg in the Min-.
istry; that effort requires to be con-
sciously anq earnestly made by the
country’s leaders who are in
Government. '

I sometimes even feel like compli-
menting our External Affairs Minister
—he is a very affable man—on saying
at great length almost nothing at all.
But the country deserves something
very much better. My last word to
Government is. Please try to make
the effort and plesse do not fail
India.

Mr. Speaker: Shri Hem Barua says
that he has to attend some meeting.
Congress must be given some time.

Shri Hem Barua: Sir, this time the
Report of the External Affairs Min-
istry is a notable depature, thanks to
the persistent efforts of my hon.
friend, Shri Nath- Pai, who pointed
out on three successive occasions that
the reports must be more informative.
This Report gives a rapid but well-
informed survey of things from
disarmament to the Chinese bomb,
from the UNO to Pakistan angq I want
to congratulate all those who are
responsible for the preparation of this
beautiful report.

Once again, the world, particularly
South East Asia, is in torment today
and the situation is deteriorating
every day. Unfortunately, India does
not occupy the same position of
prestige today in the international
community of nationg that she used to
occupy in the: past; but this process
of the decline of India's international
preatige startéd with the declining
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years of Shri Nehru after the Chinege
attack of 1862 ang what has happened:
today is that this process hu reached
its full height.

Our Government's performance at
the Cairo Conference of non-aligned
nations as also the steady diminution
of India’s prestige in South East Asia
are sufficient evidence to establish my
contention that Indian prestige in
South East Asia has slumped
considerably.

What happened in Cairo? Dig any
of the nations, except perhapg for
one, lend any support to our Prime
Minister's laudable suggestion of a
delegation on behalf of the Conference
to dissuade Peking from indulging in
the atomic race? Nobody supported
us. To say that the Conference suc-
ceeded in adopting a unanimous
resolution against the atom bomb is
to say the obvious. Yes, it was a
unanimous resolution—unanimous
resolution by a group of nation, none
of whom can produce an atom bomb
even it wants to.

I have a grouse against the Prime
Ministd® also. Before making the
suggestion of a delegation to Peking
he made it such a closely guarded
secret that nobody of the Indian Dele-
gation knew anything about it. I doubt
very much whether our External
Affairs Minister knew anything about
it before it was made ip the Confer-
ence by our Prime Minister, An
official, a member of the Indian Dele-
gation, who was entrusted with the
task of briefing the press in Cairo,
looked astounded, He was flabber-
gasted; he was surprised, when he was
confronted by the press with the
request to give a fuller detail of the
suggestion that the Prime Minister
made. He could not, because he knew
nothing about it except what he
heardq in the Conference hall and,
mysteriously enough, this Report is
ominously silent about what happen-
ed to our Prime Minister’s proposal
vig-g-vis China in Cairo. Thete is
nothing about it there.
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let me come to South East Asia
now. So long our Government have
concentrated their attention not on
this vital sector but on big powers. I
remember, on one occasion in the
course of a conversation I told the
late Prime Minister, Shri Nehru, “Sir,
China is suffering from big
power chauvinism” Our  Prime
Minister, Shri Nehru, immediately re-
torted, ‘Yes, without being a big
power”, India, I know, does not
suffer from any big power chauvin-
ism, but that our Government suffers
from a big power psychology, there
is no doubt about it and that is why
they are neglecting the smaller coun-
iries of South East Asia.

I want to tell you that South East
Asia must occupy an important place
in otur strategic thinking. Our neg-
Ject of South East Asia has cost us
dearly. It has cost us dearly. When
General de Gaulle plans e high-level
conference for South East Asia un-
fortunately, enough, he does not
think of India as a participant When
sketching the outlines of a possible
political solution for South East Asia,
Mr. Walter Lippman, otherwise very
sympathetic to India, does not think
that India needs to be consulted. Even
very recently when Mr. Harold Wil-
son, the British Prime Minister, for-
mulated a plan for a political solution
of the Viet-Namese problem, he did
not think it necessary to consult India.
He consults France China and Russia.

The use of gas by the US in Viet-
Nam has shocked the conscience of the
world. There is a controversy, no
doubt, whether this is lethal gas or
non-lethal gas and the US spokesmen
have come out with a suggestion that
this gas cripples people only tempo-
marily; but I want to say that there
are US scientists who have come out
with a different opinion. They say
that this gas is capable of crippling
‘people permanently. Apart from con-
veying our dismay and distress, our
repulsion and repugnance against the
use of this gas in Viet-Nam, our Gov-
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ernment should try to create world
opinion, and, at the same time, pursue
that path very vigorously that in
warfare nobbdy should use any weapon
beyond conventional weapons.

May I tell you, Sir, that both Peking
and Djakarta today are interested in
creating an atmosphere of tension
and distress so far as South East Asia
is concerned? They have succeeded in
doing that and our Government, when
the situation is so tense and distur-
bing, are following a policy of com-
placence @&s they are following today
so far as South East Asia is concern-
ed We protested when Britain sent
troops t6 Suez and we protested
rightly 1 say. But, have our Govern-
ment protested when Indonesia sends
troops to Malaysia? Have our Gov-
ernment come out with that unquali
fied support for Tengku Abdul
Rehman, the man who came out with
unqualified support for us when the
Chinese aggressed on us? We have
not. It iz because of such negligence,
indifference, callousness and apathy
that the Indian image is getting des-
troyed and eroded in South East Asia
particularly. It is this policy of bifur-
cated logic that our Government is
pursuing so far as West Asia is con-
cerned. Our Government's diplo-
matic apathy to Israel is an instance
in point. The Report says about Isreel
that India cannot support any state
established on the basis of religion
If that is true, why did India agree
to the ecreation of Pakistan a highly
theocratic state? If that is true, why
is it that India maintains diplomatic
relations with Pszkistan, a State that
is established on the basis of religion?
I would say that it is double standard
and hypocrisy of the worst type.

May I tell you that a sterile anti-
China policy will not lead us any-
where? China Is interested neither
in the Colombo proposals nor in nego-
tiations. What she is interested in is
mounting humiliations on India. The
so-called boundary pact recently en-
acted between China and Pakistan at
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{Shri Hem Barua]

Rawelpindi is a fraud on human con-
science and it poses o great threat to
us,

Recently, Sheikh Abdullah has been
invited by China to visit China. This
shows that Pakistan has succeeded in
organising a thorough-bred campaign
over Kashmir against India with
Sheikh Abdullah as an accomplice.
China attached NEFA and Ladakh in
1982. I have an apprehension that
China might launch an attack on
Kashmir on behalf of Pakistan and
the latest news that Chinahas mobi-
lised her military strength all along
the northern frontiers of Kasghmir
must be an indication of that; at the

same time, Pakistan's indulgence
in military activities across our
frontiers, violence and all that

are also an,indication that there might
be a joint Sino-Pakistan venture on
Kashmir.

Yesterday, when the Prime Minister
said that he would not allow Sheikh
Abdullah to go to China, I had imme-
diately an apprehension that Sheikh
Abdullah might meet Mr. Chou En- lai
in Algiers—that was the apprehen-
sion I had yesterday—and this morning
the newspapers have carried the in-
formation that Sheikh Abdullah has
already ‘met Mr, Chou En-lal in
Algiers. This is a pre-planned con-
spiracy against India and the con-
spiracy was hatched in Paris. It was
hatched in Paris. My latest informa-
tion is this that Sheikh Abdullah
might go to Sinkiang where he pro-
poses to set up an emigre Govern-
ment for Kashmir under the aegis of
China, That is the latest information
about how Sheikh Abdullah’s mind is
working and that is corroborated by
his statement to La Monde in Paris
to the effect that he might decide not
to go back to his country after his pil-
grimage to Mecca when Sheikh
Abdullah becomes « Haji Abdullah,
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Another thing that we have come
to know—that was only last night—.
is that the Foreign Minister of Nepal
gave & barquet in honour of Marshall
Chen ¥i in Kathmandu and our
Ambassador there, Shri Shriman
Narayan, was present in that banquet,
On previous occasions also, I had the
honour of pointing out in this House
that in Peking our Charge d’affaires
attended the banquet that was given
in honour of the Fcreign Minister of
Pakistan. That was in 1963. Then, in
1964, our Ambassador in Caliro attend-
ed the banquet given in honour of
Mr. Chou En-lai. And in 1865, our
Ambassador in Nepal attends the ban-
quet given in honour of Marshall
Chen Yi. There is an old English
adage: The surest way to the heart
is through the stomach, Possibly, our
Government are working on that
principle. Possibly, cur Government
thinks that they would be able to win
the heart of China through the sto-
mach which is almost an impossibility.
I would say this much that our Gov-
ernment, by facilitating this move-
ment of Sheikh Abdullah in foreign
countries by granting him a passport,
has done a signal disservice to this
country: Our Government have let
down the national interests of this
country and it is on this account T
would say that Mr. Shastrl’s Govern-
ment should resign because that Gov-
ernment has let down the national
interests of our country. You might
say, “You are in a minority and you
cannot throw out a Government” I
would appeal to the Cungress Party,
the ruling Party, tha! it is high time
for them to mobilise their strength
and throw out the present Govern-
ment because the prcsent Government
has betrayed the interest of the coun-
try.

Mr. Speaker: He

now,

may conclude

Shri Hem Barna: Just & few minu-
tes more, .



7229 pP. G. —Min. of CHAITRA 11, 1887 (SAKA)

Shri Hari Vishnu Kamath: We
have swrrendered our Group time fur
Communications Ministry and also
for the Department of Civil Aviation.

Mr, Speaker: He prepared his sche-
dule and gave it to me.

Shri Hari Vishnu EKamath:
it yesterday.

I gave

Mr, Speaker: I am giving more than
what he has put down.

Shri Hem Barua: The veil of illu-
sion vig-a-vis China has been com-
pletely shattered. China has grabbed
our territory by force of arms and
there the matter ends so far as China
is concerned. Why should she come
to the negotiating table to negotiate
over a piece of land that she has al-
ready occupied? Do you think China
is as foolish as we are? There are
people who go about putting a ques-
tion to us, whether China is going
to attack us again or not. To me, whe-
ther China attacks us again or not is
immaterial, What is material is whe-
ther our Government are prepared to
recover 14,500 sq. miles of our terri-
tory under the illegal occupation of
China today or not. That is the
material thing. There is the series of
intrusions by China and there is the
series of surrenders of our interests by
our Government to China and, at the
top of that, Mao Tse-tung has thun-
dered: China has every right to ask
India to withdraw from the more
than 90,000 kilo metres of China's
territory south of the illegal Maz-
mohan line. The situation is not as
rosy as our optimistic External Affairs
Minister an affable man, thinks it to
be, It iz not as rosy ag that,

Recently, there is a hue and cry, a
storm, raised over the alleged request
made by ouyp late Prime Minister for a
U.S. aireraft carrler to be lodged in
the Indian ocean during those hectic
days of November, 1962, On 21st
October, 1962, the day after the
Chinese mounted their massive attack
on India, we, Mr. Kamath and myse'?,
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were the first to run to our Prime
Ministey and we wvre with him for
full one hour, from 9 to 10 AM. T
remember every word of the dialogue
that took place belween us. I had
rever seen the more 2gonised portrait
of A man than what we saw that morn-
ing. That sad, pensive face of our
Prime Minister haunts me today and
it will haunt me tiil I lapse into the
eternal silence. During that conver-
sation, Mr. Kamath— and I hope Mr.
Kamath remember; i} ..

Shri Hari Vishnu Kamath: Very
well, every word o] .t

Shri Hem Baruva: lle suggested 10
the late Prime MuLustcr that he shou!d
immediately write (0 all our friends
for immediate military aid. To that,
our late Prime Minister said, “We
have already done that” And when
T suggested to hira, “Sir, since China
has attacked us, why don't you sever
diplomatic relations with China?”, Do
you know what he told us—I remem-

ber every word of that? He said,
“Well, in that case this undeclared
war becomes a declared war and

China might immediatcly bomb Delhi,
Calcutta and other cities”. Now, those
of our friend who possibly drawing
their inspiration from the Chinese teca-
pot or from the Russian samovar, are
raising a hue and cry today over a
thing that did not exist, would they
have liked to be the witnesses of the
tragic spectacle of Calcutta, Delhi and
other Indian cities being reduced into
ruing and ashes by the Chinese bomb?
If the late Prime Minister would have
asked for a Sovlet aircraft carrier..

Shri Joachim Alva (Kanara): Is it
open to the hon. gentleman to disclose
a private conversation which is off the
record? What will happen to our
public life? He should not be allowed
to do that.

Shri Hem Barua: Don't be conscious
about public life? We are very con-
scious of that. (Interruption).

#
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Mr, Speaker: He should conclude
now.

Shri Hem Barua: There is nothing
wrong. Sir, I am finishing in two
minutes.

Shri R. S, Pandey (Guna): That is
absolutely a private conversation. The
late Prime Minister would have said
it in confidence.

Shri Hem Barua: I tell you, in the
name of God and man, that the late
Prime Minister told us these things
and I may not have anything but I
have a good memory. (Interruption)
I¢ Mr. Nehru would have asked for a
Soviet aircraft carrier, would these
people have raised a hue and cry that
they are raising today? Sir, I remem-
ber what Mr. Wintson Churchill once
naid. Mr, Churchill said, “I will
willingly shake hands with devi) if it
weant saving my country.” In these
words, 1 hear the voice of a patrmot
welling up in determined titanic lan-
nuage. And who can, not even his
worst political enemy, say that Mr,
MNehru was not a patriot? Mr, Nehru
was a patriot of the highest integrity
who loved India and the Indian people
and if he had asked for the U.S. air-
craft carrier, he must have done so
out of the highest patriotic motive.

Coming back to China, I will say
that it is high time for our Govern-
ment to announce to the world that
“the Colombo proposals, so far as Indig
is concerned, are dead as dodo because
China has rejected them in toto. We
must be prepared to pay China back
in her coin and I am quite confident
‘that we can beat back China lock,
-stock and barrel provided our leader-
ship is determined—it is dedicated
“leadership—and means business,

Mr. Speaker: Now he should re-
sume his seat.

Shri Hem Barua: I am concluding—-
just last sentence.

India should play her diplomatic
«cards well. On so many occasions, our
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fiovernment have slipped on the
banans peel of Chinese and Pakistani
diplomacy that we are still being
pushed back. Our Government has
allowed  diplomatic initative to
pass into the hands of the ene-
my. 1 would say that the tra-
ditional Indian virtues the traditio-
nal Indian postures of goodness and
nobility, humility and modesty cannot
stimulate and nourish the nation's ex-
ternal policy into sinews of strength.

Shrimati Rennka Ray( Malda): Mr.
Speaker, in the ultimate analysis the
foreign policy of a country, the foreign
relations with other nations are guided
both by the principles and objectives
for which it stands tempered by enlig-
tened self-interest. The coscious think-
ing of India from time immemorial to
the time of Gandhian technique of non
violence has led to the present posi-
tion.

There is no doubt that a world figure
dominated the Indian scene and laid
the basis and fashioned the policy of
non-alignment, which is the basic tenet
of our foreign policy today, and
of large number of developing nations
in the world. At the same time we
have gone through may experiences,
not the least of which is the experi-
ence of the gigantic deception that
China practised on us.

13.32 hrs,
[MR. DePUTY-SPEAKER in the Chair]

There was a time when without second
thought we gave up the position that
we had inherited as successor Govern-
ment of British in Tibet and recognis-
ed the nominal govereignty of China
over Tibet which first led to the horri-
ble massacres there. Our eyes were
further opened when we ourselves
became the victim and when our land
was invaded. These are experiences
from which we cannot get away and
our eyes are wide awake now,
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Let us now turn to the question,
i.e. Vietnam, about which so much has
been said in this House today. Let
us dwel] on that for a moment and
see whether our Government's policies
have been vacillating or hesitant. I
for one do not think that they have
been vacillating on this question of
Vietnam. I think India is well aware
and the Indian Government is well
aware of the position of China and
China’s intentions, about which Mr,
Masani said something about being
careful that she does not to enter
through the backdoor into India. We
are well aware and perhaps more
than any other nation on this side of
the world, and the U.S.R and the
VU.S.A. might also share this view
that China has become the potential
enemy of world peace, not only
potential but ‘the rea] enemy of world
peace and <China is the country
through which world annihilation is
most possible. That is the context
in which we have to consider every
problem that we in India are facing
ang considering it in that context, !
think our Government have unhesi-
tatingly taken the right approach.
We cannot and will not stand in j.he
way of any nation that tries %o curb
the activities of China that has gone
made in her lust for power. Butat
the same time we stand by the ob-
jectives in which we inherently be-
lieve. What Mr. Masani tried to
point out that even today we are
thinking interms of political settle-
ment and thus betraying ones own
interests, I think, is very wrong. Of
course, India will think in terms of
of political settlement because it is
the only way through which we can
possibly hope that this world, which
iz escalating towards war, will be
stopped from doing go. It is the
only way through which a normal
civilised nation should function and
that is why our Prime Minister has
unhesitatingly  pointed out that we
shall try to bring about a peaceful
settlement and support other nations
with the same objective.

Sir, the U.S.S.R. is very much in-
teresteq in North  Vietnam and the
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US.S.R. knows, perhaps as no other
nation does now much, Chinag wants
to impede the influence of U.S.S.R in
North Vietnam. Therefore, we face an
entirely new situation in this world
today. Thig is a new world, g world
of space ships, a world of atom bombs
and a world where the old pre-concei-
ved ideas have to be abandoned, . ,

Wt e WA wemy (IFR)
3 § a1t wfadez fafrec adi £

Shri K. C. Sharma( Sardhana): Mrs,
Menon is sitting there,

Shrimatl Renuka Ray: Old
are giving place to new and in
context 1 would like to say
that it is time the leaders
of the two power blocs woke up to
the situation. The division of the
world into communist and non-com- °
munist has already been blurred. It
can never be what it was in the past
and I dare say and I do believe that
it will disappear in future altogether.
The new divisions, the new align-
ments ' ‘

ideas
this

oft gew W wwwrw : IUTETE J
STAeqT FT A6 §, yRE A W A )

Mr. Deputy-Speaker: The bell is

being rung....

Now there is quorum and the hon.
Member may proceed,

Shrimatti Renuka Ray: I was
saying that new ts gre al-
ready ghowing the; ves and jt is
time that we also woke up to these
things. Not only we in this country
but aH the world cutside will have to
wake up to the significance of these
new alignments and the new things
that are coming In, which might des-
troy the world much fast than the two
power blocs whose positions have
changed not only subtly but really
also. Therefore, I would say that
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India must be certainly wide awike to
the Chinese threat to the Chinese
menace, which is a threat not only to
India or Vietnam or Asia or Africa
but a threat to the whole world itself.
It is not a small threat especially after
the Chinese explosion of atom bomb.
Hitler also did not appear very large
or important at one time. These two
nations, the U.S.S.R. and the U.S.A.
were then waiting on the bring; but
later they were forced by circumstnces
to enter the arena of war. This time
also they may delay before they com-
bine, But before they combine to curb
this nation whose leaders, as I said
earlier, are running mad in their lust
for world hegemony; they might well
find that it is too late not only in pre-
venting threat to would peace but
also too late to prevent total destruc-
tion. Therefore, the time has come
to do a great deal of re-thinking and
our Government has done nothing
wrong in the attitude they have taken
up in the case of Vietnam. I don't
think they should rush into actions
there. If a peaceful settlement could
come, then it will be helping the
people of Vietnam. But whatever
settlement comes, it must not come
at the cost of letting China continue
unrestricted in her advance to-
wards her objectivee. The UK.
under a Labour Government should
also be better prepared than was
under Chamberlain before Warld War
II. 1 have spoken about this subject,
though not in great detail, because
our minds are exercised over it.

Now, let me turn to our relations
with our neighbour Pakistan, These
relations, th ese years, at times
with greater forde and at times with
lesser force, have been disturbed. We
have just faced on the eastern border
near ‘Cooch Behar a very difficult situ-
ation, a situation of the type, which,
of course, in the past also we have
faced many a time, with shootings
and killings and incursiong from
Pakistan into India on the eastern
border. The position regarding even
the enclaves Dahagram or Berubari
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is nothing so new, except that them is
one very gignificant factor which I
think is absolutely now, and that new
factor arises out of the visit of Presi-
dent Ayub to China and that of Mr.
Chou En-laj to East Pakistan. And
that new factor is that today Pakistan
is using the Chinese technique that
offence is the best form of defence,
and to spell it out further, she has
come out with the statement that
India has invaded or transgressed into
the territory of Pakistan before she
started her attacks.

When I am dwelling on this subject,
I would like to say one word about
the para-military troops that were
deployed by Pakistan and the SEATO
armies that they use. I want tc ask
the USA—I hope that our Govern-
ment has glready protested to ‘them
about this use of American arms and
—why they are allowing Pakistan to
make use of American help in her
designs made in collusion with China.

Take the Kashmir question. What is
the situation there? Our neighbour
Pakistan has made over Indian terri-
tory to China. Does the USA support
this? If she does, not, then why does
she not prevent the use of US arms
by Pakistan against India, before it is
too late?

There is one other point that I would
like to mention while I am on this
subject, namely that whatever has
happened recently on the Cooch-Behar
border has had to be met by the police
force of West Benga] who with their
limited resources had to man our
national  borders there. I do hope
that the Exiernal Affairs Minister will
take it up with his colleagues and
see to it that assistance is provided to
Assam and to Bengal to man these
borders better., '

I would also like to suggest some-
thing which concerns the Ministry of
Defence particularly but which also
concerns the Ministry of
External Affairs, namely that we
should have a huge land army; we
should be able to recruit a large num-
ber from among those who are unem-
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1]
ployed today, in order to man our
borders, bécause the situation is quite
acute there,

Now, let me turn to the question of
what our Government’s attitude is
towards the explosion of the Chinese
bomb and whether it is right or
wrong. Here again, I think that the
attitude of Government has not been
wrong. It has been the right and the
correct attitude. Will the prolifera-
tion of bombs help our self-interest
or that of the world? If India could
have the bomb, then why not Pakistan
and why not Indonesia? If that hap-
pens, then any day, we may face a
position of annihilation. But apart
from that, a nuclear stale-mate would
be created which would only prevent
us from getting on with our economic
development., If we want to retain
our prestige and to win it back,—for
we are indeed humiliated now by the
Chinese invasion of India, and our
prestige too has suffered—I think the
best way we can do it is by getting
on in the race for atoms for peuce.

Now, I come to external publicity.
Time and agajn I have pointed out
on the floor of this House right through
al] these years that our external
publicity had been wanting. But from
chapter XII of the Ministry’s report
this-year I find that external publicity
Department is very happy, because on
one occasion at least, Government
have been able to place before the
world through television someihing
that had happened, and that was when
1500 Christians fled from Pakistan to
the @aro Hills of Assam; the world
outside knew for the first time that
there was an influx of refugees from
Pakistan to India. All through these
years, was it not possible to have done
something like that? What is more
tragic still is this. I do not know if
everyone is aware of this. When the
television authorities wanted to enter
the area, when the invasion of India
was taking place, due merely to delay-
ing tactics, they could not get there in
time. So, today, when China tells
Africa or any other part of the world
that she never invaded India, we have
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no record to show what had actually
happened because of the delaying tac-
tics that was practised. A great deal
has to be done to project the image
of India in Africa and in many Asian
lands to counteract the villifying pro-
paganda let loose by China,

I had spoken the other day about
the implementation machinery of
Government. In regard to the Minis-
try of External Affairs, I would like to
reiterate it with even greater force.
I have not the time at my disposal
to go into the running of our Embas-
sles and the way in which things are
managed, but I do endorse what others
have said on this subject.

In conclusion, I would like to say
one word about Sheikh Abdullah. 1
ust say that for the life of me I can-
not understand....

Mr. Deputy-Speaker: Enough has
been said about hiin already.

Shrimati Renuka Ray: ....how
Government have put forward such
a confused idea about this matter, 1
hope that they will rectify their posi-
tion, because I think that much of the
criticism is true.

Mr, Deputy-Speaker: Shri Inder J.
Malhotra. The hon. Member is not
here. Now, Shri Bakar Ali Mirza.

Shri Shree Narayan Das (Dar-
bhanga): When a Member is not pre-
sent here, why should his name be
called? ’

« Shri Ansar Harvani (Bisauli): "A
Member who wants to speak  should
catch your eye.

Shri Bakar All Mirza (Warrangal):
In framing the foreign policy of our
Government, we have to take into
account not only the vital interests
of the country but also the objective
realities around us. On the political
map, we haye the regions of cold war
with two blocs armed tothe teeth with
nuclear weapons sufficient in power to
destory the whole world in g shorter
time than it:took God to create it. I8
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apite of that we find that in all these
regions and blocs, not a single bullet
has crossed any frontiers. You may
explain it away by the theory of
balance of terror or that of power

equilibrium, but still the facts stare us

in the face. -

Then, we have the emergent nations
in Asia and Africa, whether non-alig-
ned or camp-followers, all of them
poor, all of them under-nourished,
defenceless, born into the world of
freedom only the other day, who have
not dropped their milk teeth yet; and if
you take the map of Asia and Africa
and close your eyes and put your
finger at random at any place on that
map, you will find that there are
conflicts, racial and tribal communal
feuds, and border disputes ete. for
small patches of land. This is the
reality that is facing us, In Africa,
there are about 40 border disputes.
In Asia, from the Suez to Hong-Kong
there ‘is hardly any country which is
not involved in these border disputes,
except perhaps Japan.

So, it we take the objective realities
around us, peace becomeg g vital fac-
tor for this region. If we turn to the
economic map, we are exporting raw
material as we used to do in pre-
Independgnce days but at continuous-
ly falling prices, and we are import-
ing macrinery and know-how at conti-
nuously rising prices.

ot gFW WA WPATT  © IJAETH
HAZT, GO 7 T q9T 1A T F |

Shri Joachim Alva: This hon. Mem-
ber who has been once expelled from
the House ig worried now about quo-
rum in the House. If he persists in
raising this again and aguin, we shall
have to move for his permanent ex-
pulsion from the House.

Shxl Shinkre (Marmagoa): What
sort of observation i3 this?
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‘ Mr. Deputy-Speaker: There is noth-
ing unparliamentary. It is a question
of fact,

=
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Shri Kbadilkay (Khed): That threat
ig your right. The hon. Member who
has made this; observation does mot
have that right, but in case you feel
that he is behaving in a manner
which is not inkeeping with the dig-
nity of the House etc. then it is with-
in your authority to do such a thing.
But the hon, Member cannot say that
he must be permanently expelled.
That is not fair.

Mr. Doputy-Speaker: The quorum
bell is being rung—Now, there is
quorum.

Shri Bakar Ali Mirza may resume
his speech.

Shri Bakar Al Mirma: Sir, the
position iz that we are asking
for tariff protection and tariff
world but also in the European Ecb-
nomic Community. Should we make
the situation which is bad enough to
go worse, by getting arms? The
United States of America is giving
aid roumdabout 8,000 million dollars,
and one-third of that is in arms aid.
We are not satisfied with that We
are queueing at every arsenel in
Europe for more and more arms. We
have been that in Viet-Nam a power
like the United States of America is
finding difficulties in going ahead.
The idea that arms can solve these
problems is incorrect. So, if this idea
is giscarded, is it not necessary for us
to seek another way, because war has
lost its effectiveness as an instrument
of policy? This is increasingly being
realised. The Soviet Union has sug-_
gested about the solution of horder
dispute by peaceful means and the
non-aligned countries have also ad_-
vocated the same idea, but Sir, this
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mere wish and declaration is not
enough We have to create the machi-
nery which should be so objective that
it would create condfidence and
should be so quick in taking decision
that the situation does not deteriorate
with time. We have tried bilateral
talls and the African nations are try-
ing to use the Organisation of Afri-
can Unity. Friendly countries, while
mediating can exercise certain infl-
uene but they themselves are subject
to friendly pressure. We must create
the machinery which is really a
machine, something like the Interna-
tional Court at the Hague or any
other body. I think, Sir, that the
countries of Asia ang Africa ghould
make a firm resolve that peace is
vital for us not only as an ethical
concept or as desirable spiritual goal,
but as an economic necessity and poli-
tical compulsion of our times.

Sir, our hon. External Affairs Min-
ister. Sardar Swaran Singh is going
to Algiers. I hope he will be able to
persuade other countries of Asia and
Africa to pursue this path.

With regard to China, we are the
people who are wronged and there
are other countries also similarly
placed. Decision of a body like the
one I suggest may be unfair to some,
or may be entirely wrong. Even
when some decisions are wrong, even
then, the entire effect on the whole
region will be immensely beneficial
and lead to the progress of that
region, because the other way, name-
ly, the way of war, leads to a blind
alley, Piling up of armaments, there-
fore, will lead us nowhere

Now 1 come to the question of Viet-
Nam. While speaking about this, Sir,
I am reminded of the speech of my
hon.. friend Mrs. Vijay Lakshmi
Pandit. She was bubbling with divine
discontent, and she said with a rfour-
ish, from Sheikh Abdullah .o Viet-
Nam, our Government 1S & prisoner
- of indecision. Then, Sir, she quoted
Mr. Harold Wilson, the Prime Minis-
ter of Bngland, as g model fqor us for
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firmness ‘angd decision. Now, 1 will
match her quotations with my owm
quotation from the New Statesman,
which is not a conservative paper.
This is about Mr. Harold Wilson. 3
quote:

“The country wants smack of
firm Government and not a moist
handshake. Mr, Wilson must en-
courage his Ministers to stand up
to pressure groups, whether in
industry, the unions, or the pro-
fessions and he must set a reso-
lute example himself. What this
Government needs more than
anything else is a streak of ruth-
lessness. ...

It is not enough to preach ser-
mons on the T.V. The business
of Government is not to exhort,
but to decide. Today, as in 1040,
the spirit of Dunkirk must begin
in Downing Street.”.

Now, let us turn to the White
House. This is what Mr. Walter
Lipman, the famous columnist has
written. I quote: :

“The Economist of London
complains recently that there is a
“lack of decision” in Washington..
... The Economist concludes, if
U.S.A. is to be a leader, then it
must lead somewhere”. The Eco-
nomist does not say, where we
should lead and apparenily does
not know,"”.

I hope Mrs. Vijay Lakshmi Pandit
will be gratified to learn that this
disease of ‘indecision ang weakness'
is not only a peculiarity to the Gov-
ernment of India, but it also exists as
an epidemic at high altitudes.

Sir, where is this indecision? Where
is this weakness? If there is any
department where thers is a conti-
nuity of policy, it is in the External
Affairs Department, and Sir, if her
criticism was correct, then, it has
come too late, The policy even about
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Sheikh Abdullah ang Viet-Nam was
decided long ago. Even when Panditji
was alive, there were people who
used to say that he was weak. They
used to compare him to Hamlet—the
Prince of Indecision. The unfortunate
thing is this, that, if you work as a
democract and give way 1o opinion of
others such thing are gaid. If you
expect the attribute of dictatorship in
democracy then, that is wrong. We
must remember that we are not a
great power. Our position in the
world does not depend upon the
strength of arms or economic power.
Our position in the world entirely
depends upon what we stand for and
the integrity and the vigour with
which we hold to those ideas and
ideals.

If people like my hon friend Mrs.
Vijay Lakshmi Pandit who, as a dip-
lomat, has been trained in the art of
restraint and under-statement, make
such a general charge like that. then,
it tarnishes the image of India sbroad
and does the greatest dis-servise to
the country.

An Hon Member: Certainly not.
That is my view. You may not agree.

14 hrs,

Shri Bakar Ali Mirza: As regards
Vietnam, for the last 20 years
it is a battlefleld, off and on.
There are several interests at work,
the least important of which it seems,
is the interest of South Vietnam it-
self. The United States of America
wants North Vietnam to withdraw
from South Vietnam; not only that, it
wants also to see that the Viet Cong
stops its activities. The US has also
decided to hold on to Vietnam so as
to prevent South Vietnam from falling
into the hands of China. Great Bri-
tain is interested because American
presence in that area is of help to her
in connection with her commitments
in Malaysia. The goodwill of Ame-
rica is t0 maintain the
strength of the China surely would
llke America to pack up and go, s0
that she could slide through Vietnam
2unnel and reach the Bay of Bengal
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Russia does not want her image in
North Vietnam to be tarnisheq as the
leader of the communist world.
France has advocated neutrality,
international guarantee and negotia-
tions, a suggestion that is most bene-
ficial to Vietnam and, therefore, the
least heeded, because de Gaulle acts
as an irritant on other counts.

America is obssessed with the idea
of communism. People who hold this
view, specially Shri Masani. do not
realise that the theory that Mao Tse-
tung is controlling Ho Chih-minh, and
he is in turn directing Viet Cong is
not correct, because it was Chiang
Kai-shek who after the last war,
cleareq that area above the 17th
parallel and accepted Ho Chih-minh
as head of the government of that
territory; below the 1Tth parallel it
wag the British Government and the
British General, Gracey, who was in
charge. Hence this political muddle.

Therefore, even if North Vietnam
wants to act according to the desire
of the US Government, how can it be
guaranteed that it will have control
over the Viet Cong? Can they con-
tro] the Viet Cong? Is it not possible
that there will be a split if they tried
to dot it? Even if all this is possible,
even then is it possible to expect the
nationalists to support South Viet-
nam? What are the prospects before
them? There political and economic
stability is non-existence. Govern-
ments there fall before they are form-
ed. There are no rural help program-
mes, no land reforms, no industry.
The only source of livelihood is to
mislead the gullible Americans.

This being the situation there, it is
very dificult to see how American
carr pursue this policy tnere. If
elections hag been held in 1956, Ho
Chih-minh would have formed a
communist gtate, but an independent
state. He is not a stooge either of
China or any other country, because
even today he is resisting-the induc-
tion of volunteers from China into
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Vietnam. He i3 in his seventies.
Very soon we will be faced with a
situation where there will be nobody
of sufficient stature to lead the whole
of S. Vietnam as a distinct entity and
prevent it from falling into the hands
of China because the younger lot are
more influenced by China than Russia,

Mr, Deputy-Speaker: His time is up.

Shri Mahaesh Dutta Misra (Khan-
dwa): My Deputy-Speaker, I am very
thankful to you for calling me so
early because in the afternoons I feel
very tired.

Discussing our foreign policy ia the
post-Nehru times becomes a little
embarrassing, because the architect is
no more, and the influence that he
enjoyed in international affairs and
world politics has been snatched from
us, according to certain Opposition
members who feel that India 15 now
at the mercy of foreign powers, and
therefore, she will not be able to
make the same impact on world
affairs as she had done in the past.

Although we have suffered a shock
in the passing of our late Prime Min-
ister, because it is the most tragic
event of the year. Mortality took
him away from us, though everybody
knew that he was not to be with us
for g very very long time even we
wished that he should be with us to
guide the destiny of the country.
But it should not be a cause for dis-
tress or disappointment and we should
not lose courage because cur policy
that he shaped was based on various
factors that were essentially Indian.
It emanated from our past, it ¢man-
ated from our culture, it emanated
from the heritage we have in this
country, cultural and socio-political.

I need not go into the details of all
those factors. But I think this policy
af non-alignment, or whatever you
may call it the policy of peace, has
got firmly rooted in the soil of the
country. The entire nation, barring

a few people who make 1t @ profession
or who are obsseased by opposing
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Government on every minor detail
and characterising the wpolicy as a
most unsuccessful policy, has support-
ed it. We stand behind this parti-
cular policy of peace, co-existence
and co-operation in wcrid affairs.
Naturally in the complex world we
are living in, it is possible that some
of our immediate gains may not be
visible; it may not be possible to dis=
cern some success on small or minor
points or even on certain major points
at times. But taking stock of the
whole situation in the past 17 years,
we can say that it has brought us
dividends. It has established p place
for India in world affairs. I think
we will carry on that policy and our
collective wisdom in ‘his country will
not fail us.

Three Big personalities have been
snatched away from the political
scene in the world, two of them in the
physical sense and the third over-
thrown from his premiership of the
Soviet Union. I think this is the end
of the personmality cult and we are
being ushered into a new era where
the rule of democraey would be the
test of everything in world affairs. As
we have formeq an international
forum, i.e., the democratic forum of
the UN, we should not bother about
the personalmes any more. I think
for some time to come, may be the
immediate future, there would not be
any big personalities guiding the des-
tiny of the world. There may be
countries, there may be certain poli-
cies, certain trends, that may be there
to guide the destiny of the world and
solution to the various problemg {n
cold war spots. Therefore, [ think
India will not fail in displaying this
collective wisdom, may be in
form of Foreign Minister or MPs or
politicians. I am not disappointed
that India will have no place; may
be on certain occasions we will find
that our voice not be heard, but so
long as we continue to stick to the
basic tenets of our foreign policy,
there is no ground for disappoint-
ment because the 20th century
world, specially the last half of it
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after 1950, has begun to utilise the
latest channel in diplomacy, that is,
diplomacy by conference. Diplo-
macy by conference has come to
story to such an extent that it is in
a8 way displacing the normal chan-
nels of diplomacy, that is, negoti-
ations between countries through em-
bassies. Therefore, if diplomacy by
conference is to be the main chan-
nel through which negotiations would
bhe conducted, I think there would
not be very great importance attached
to personalities.

The policy of this country
is backed by the people and is con-
tinued by its able statesmen. So
long as we continue to support the
U.N. which is growing into a larger
body comprehending all parts of the
world, I think there is no cause for
any kind of disappointment. Our
policy is supported and followed by
others. The Afro-Asian nations em-
erged out of this following of the
non-alignment policy. Of course we
do not want to take all the credit for
this. There are so many countries
which are now gticking to this poliey
and are trying to make it a success.
I think that if the U.N. to-day has
survived from the attack.it is because
of the non-alignment policy followed
by most of the Afro-Asian nations.
Had ‘there been no non-aligned
block or group of countries—big or
small—I think the U.N. would not
have survived. So, we have streng-
thened the U.N. by our policy and I
think that if we continue to streng-
then the U.N,, it should be possible
in the near future to have a strong
international police force which might
be able to control the nations—the
erring countries—going against the
policy of peace. I hope that there
would be a better international
organization which would get more
and more strength in course of time.
The international law would be
really an imternational law and poli:
tical sovereignty of the countries
would not come in the way of peace-
ful settlements. So, 1 think we
should continue to stick to this policy.
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Of course after the passing away
of our Prime Minister, it was only
natural that there would be some
pressures or pressure groups in the
country which have led to all sorts
of extreme things to be propagated
and it is very natural that people
might have been influenced by these
things. In so many places they come
through groups or various kinds of
agencies that operate in this country
from the right as well as from the
left. But the rightist agencies some-
times are more subtle because
they have various contests in this
country and they try to bring pres-
sure on Government and they try in
a general .way to change the policy
if they so desire. In the world opi-
nion we have to guide ourselves and
1 think my party and members of
my party will have to be careful
against these pressures coming from
the extreme right or extreme left. If
we can show some courage and if
we can maintain a balanced outook,
it is possible that we will not be lag-
ging behind and we shall do more
or less the same type of job that our
late Prime Minister was doing. But
the only thing is that we have w
built up a collective leadership in
this country, to pool all our resources—
intellectual, material, political and

everything. In foreign policy, of
course, if i* is to be successful, it
must be backed by our country's

material strength. We have, there-
fore, to develop our country so as to
become self-sufficient in many flelds.
8o long as we continue to remain
depending on foreign aids and
things of that sort, our foreign policy
will suffer from limitations. In order
to make our foreign policy more
strong and more effective, we have to
built ourselves economically and
materially, The coordination bet-
ween the material progress and morat
strength is necessary and I hope this
will be pursued by our leadership.

Then, Sir, the non-alignment, as it
is called, has brought a new shift in
the diplomacy of the world. The
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whole cohcept of diplomacy as it
continued in the 17th, 18th and 18th
centuries is changing. The USA. is
also realising that. We can very well
compare their present foreign policy
with that of the early or even late
fifties. We can see as to how many
ghifts there have been in the U.S.
foreign policy in the last few years
becsuce they had to recognise cer-
tain forces in the world and they had
to recognise the Afro-Asian influences.
They had to recognise the emergence
of the Afro-Asian countries, There-
fore, they try to make adjustments
to that extent. Formerly, according
to the U.S. people, neutrality was
more of a sin. Now, after the
Chinese aggression, they had to recog-
nise that India’s policy was correct
and that it cannot be disturbed. They
not only tolerated our policy but
they praised it in so many words.
They even went to the length of say-
ing that India-U.S.S.R. friendship Is
not only in the interest of India
but even in the interest of the
U.S. This recognition of our foreign
policy has not only paid dividends to
India but it has also pald dividends
to the whole world, So, whare is
the need to deviate from our policy?
I am very happy that barring a few
Members in the Parliament who
want us to change the policy by
bringing in certam pressures &au
others are in favour of this poliey.
Let me also tell you Sir, that I have
been carefully listening to the
speeches of the Opposition Members.
I find that some members want us
to resign on a particular issue while
the other Opposition Members do not
want that,

Then, there are issues on which
some Members of the Opposition
would like us to do something

according to their own likes whereas
other Members of the Opposition do
not like us to deviate from our path.
That shows that our foreign policy
is succeeding well and maintaining a
balance between the extremes.
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So far as Vietnam is concerned,
there has been a good deal of stir
inside as well as outside this country
because of the use of napalm. Now,
according to International Law, every
body knows that there are certain
conventional weapong that are permit-
ted All these new weapons that we
have discovered after the first world
war have been condemned upto now.
They are not conventional weapons.
Those inhuman and obnoxious thing:
should not be permitted to be used.
But, as I said, the International Law
is not very effective and it does not
have a very effective sanction behind
it, it iz not possible to check the use
of these weapons. In practice all such
weapons have been used against
Asians; they might also be used
against Africans. It showg that the
world is divided into races—whites
and others Racial superiority tries to
dominate the world. The world is not
static, Whatever one would say, the
Afro-Asian Bolidarity would surely
play an important role in the world
affairg and it woulq get all advantages
from the UN. The U.N. should be a
strong agency to maintain peace in
the world. It has to see that such
things do not happen or they are not
allowed to happen by the interna--
tional public opinion,

Before winding up, I would ke to-.
make a few observations about
Kashmir. We should not be afraid of
Sheikh Abdullah going out of this
country or remaining outside this:
country and creating a problem for us.
There are go many people who have
left this country—Shri Phizo for
example—and have remaineq outside
and tried to carry on anti-Indian or
saboteuring activities. The crux of our:
problem about Kashmir is whether we
can maintain our secular mould in
this country. Kashmir cannot be taken
away from us by any power on the:
earth, The only drawback that we are
suffering from in The case of Kashmir
is about the tendency of the communal’
parties in this country who try to-
make the Indian minds communal. If
we can kill communalism in our land
Kashmir shall remain with us and no:



7281 D. G—Min. of

[Shri Mahesh Dutta Misfa)

power on earth can take it away from
this country.

In conclusion, I shoulg congratulate
very much our hon. Minister Sardar
Swaran Singh for the very significant
part that he is playing in the world
by sticking to this policy of non-
alignment and by maintaining his
amiable quality for whiech he is known
throughout the world, I hope that he
will continue to make this policy
more and more effective and contri-
bute to the world progress and peace.

Shri Brajeshwar Prasad (Gaya):
Mr. Malenkov wanted to come to
terms with the United States of
America on the question of East
Germany. There was no response from
the United States of America. He was
driven out of office.

Mr  Khrushchev publicly stated
that he wanted Russia to withdraw
from South-East Asia. There was no
response from the United States of
America, Mr. Khrushchev was driven
out of office.

By supporting the United States of
America on the question of Vietnam,
the Government of India would not be
antagonising Russia, because the
establishment of American hegemony
over the continental and peninsular
regions of Asia bordering the Pacific
Ocean is the condition precedent +#o
the establishment of Russian hegemony
over Africa and Western Asia.

The assumption behing the concept
of the Geneva conference is that the
bipolar world is going to remain sta-
tionary, or that it will break up into
a multipolar one.

The assumption behind the concept
of a summit meeting between Mr.
Kosygin and President Jolmson, a
summit meeting on the Yalta pattern,
is that the bipolar world is going to
be transformed into one world, :

The assumption behind the concept
of the Geneva conference is that the
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power to solve the problems of South-

East Asia has passed out of the
hand of Russia and America,
The assumption behind the concept

of a summit meeting is that the power
to solve the problems of South-East
Asia lies in the hands of Russia and
America.

England and France are the
champions of the cause of the
Geneva conference because they want
to drive out the USA and the USSR
from the Afro-Asian sector of the
Rimlands, with the object of facili-
tating the establishment of Sino-Pan
Islamic hegemony over the Hearland
and the Afro-Asian sector of the
Rimlands.

India should neither enter into any
political settlement with China and
Pakistan, nor manufacture atom
bombs, nor seek any joint guarantee
from Russia and America. No useful
purpose will be serveq if India
becomes a nuclear power either of an
inferior or of an equal stature to that
of China. Assuming for the sake of
argument that India is capable of
becoming a nuclear power of the
stature of China, the establishment of
a dictatorship in Indla and of a
military alliance between India on the
one side and Russia angd America on
the other, are the two conditions
which must be fulfilled before India
can become a nuclear power of the
stature of China. Russia and China
have become nuclear powers not with
the consent of the electorate. Russia
and America will have to join hands
with China to prevent India and the
other countries of Asia and Africa
from becoming nuclear powers,

Rusgsia and America are India's
allies as long as there is a danger of
of the Chinese invasion of India. The
invasion of India by China and the
emergence of Chiha as a nuclear
power have weakened the hands of
the pro-Chinese elements both in the
Kremlin and in the White House.
Their hands will be strengthened if
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India decides to manufacture atom
bambs. .
The common aim of the foreign

policies of both Russia and America
ig to divide China into two spheres
of influence, Russian and American.
The condition precedent to the dis-
memberment of China is that India
should never become a nuclear power.

Russia and America are not going
to state publicly that they will throw
nuclear weapons over China if China
attacks India by conventional
‘weapons, 1j is the fear of the thermo-
nuclear attack on China by America
with the consent or connivance of
Russia that prevents China from
attacking India by conventional
weapons. Russia and America will
throw thermonuclear weapons over
China if China attacks India, however
friendly Russia and America may be
towards Chnia, and however hostile

India may be towards Russia and
America,

A joint guarantee by Russla and
America connotes that India will

never resort to force to recover back
Aksaichin, Hunza, Chitral, Gilgit,
Nagar, Baltistan, Puniyal and the so-
called Azad Kashmir. A joint
guarantee by Russia and America
connotes the neutralisation and demili-
tarisation of India.

All the problems op international
politicg are the problems of the Afro-
Asian sector of the Rimlands, No inter-
national problem has ever arisen or
will ever arise in the New World
‘because American hegemony prevails
over the whole region. The vacuum
created in Europe as a result of the
dissolution of the Austro-Hungarian
and the Ottoman Empires and the
Houses of the Romanovs and Hollen-

zollerns has been filled by the divsion

of Europe Iinto two spheres of
influence, Russian and American.

The German problem is not a prob-

lem which, if not solved, will lead to

the outbreak of a world war.

- east Asia

External Affairs 7254

The establishment of the thermo-
nuclear stalemate, the emergence of
China as a nuclear power and the
dissolution of the Ottoman, the
British and the French Empires in the
Afro-Asian sector of the Rimlands
have created a power vcuum of un-
fathomable depths.

The solution of ther problems of
Western Asia and Africa are
dependent upon a solution of the

problems of South-east Asia.

It Pakistan is an ally of America,
a political settlement between India
and Pakistan may lead to the resur-
rection of the Sino-Soviet Pact.

If America withdraws from the
Afro-Asian sector of the Rimlands,
Europe, Western Asia, Africa and the
off-shore Asian States will be integ-
rated into one political unit on the
basis of Russian hegemony; South-
will be integrated with
China; India, North America and
South America will be divided into
two spheres of influence, Chinese and
Russian.

India will become a statellite State
of America if the resurrection of the
Sino-Soviet Pact does not lead to the
withdrawal of America from the
Afro-Asian sector of the Rimlands.

If Pakistan is an ally of China, a
political shettlement between India
and Pakistan may lead to the with-
drawal of both Russia ang America
from the Afro-Asian sector of the
Rimlands.

If both Russia and America with-
draw from the Afro-Asian sector of
the Rimlands, Europe from Gt.
Britain to the Ural Mountaing will be
integrated into one political wunit.
India and the Heartland will be divid-
ed into two spheres of influence,
Chinese and Pan-Islamic. The New
World in general and the United
States of America in particular will
be divided into two: spheres of influ-
ence, Chinese and Western European.
South-East Asia will be integrated
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with China, Africa and Western Asia
will be integrated into one political

unit on the basis of Pan-Islamic
hegemony.

It Pakistan is an ally of Russia, a
political settlement between India and
Pakigtan may lead to the establish-
ment of a Sino-American entente,

1f Russia withdraws from the Afro-
Asian sector of the Rimlands: Europe,
the Heartland Western Asia, Africa
and the off-shore Asian States will be
-integrated into one political unit on
the basis of American hegemony; India
will be divided into two sphereg of

influence, American and Chinese;
South-East Asia will be integrated
with China.

If disarmament is the next step in
political evolution, the Afro-Asian
sector of the Rimlands will be divided
into two spheres of influence, Russian
and American.

The division of the Afro-Asian
sector of the Rimlands into two
spheres of influence, Russian and
American, connotes the transformation
of the bipolar world into one world,
the establishment of Russo-American
hegemony over the United Nations
Organisation. the transformation of
the United Nations Organisation into
a world government, and the achieve-
* ment of the goal of world disarma-
ment.

I# a war breaks out elther between
India and China or between China
and America, the capitalist class in
India will be liquidated, and China
.will be divided into two spheres of
- influence, Russian and American,

Shri D. C. Sharma
May God bless you.

Shri Brajeshwar Prasad: Russian
. hegemony will be established over
Africa, Turkey, Iran, Pakistan, Tibet,
Sinkiang, Mongolia, Manchuria and
North China; and American hegemony
will be established over South China
and the continental and peninsylar

(Gurdaspur):
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regions of Asia bordering the Pacific
Ocean if the Russo-American entente
is established.

The alternative to the division of
China into two spheres of influence,
Russian and American, is the division
of India into two spheres of influence
either Chinese and Pan-Islamic or
Chinese and Russian or Chinese and
American.

Shri Frank Anthony (Nominated—
Anglo-Indians): Mr, Deputy-Speaker,
Sir, I propose to confine my remarks
to what 1 consider ty be the critical
danger posed to India by the develop-
ments in South East Asia. I feel today
that the imperative, the immediate
need for India, if we can. do it, is to
have a bold, decisive policy, unequi-
vocal, which alone will be able to
guarantee the security not only of this
sub-continent but of South East Asia.

Today, Sir, I do not know whether
it gives any comfort to our communist
friends, but today China hag projected
an image of the giant of Asla, deter-
mined, ruthless utterly unprincipled.
And it is a giant that has an obvious
strategy for substituting a colonialism
more brutal, more conscienceless than
anything that Asia or South East Asla
has ever known.

Fortunately for India we have the
geo-political  position;  fortunately
for Indla we have the size and
the manpower; and I believe
also that we have the resources.
I¢ only we could supplement it with
the will and a decisive policy, I be-
lieve India could stand inthe way of
this strategy of Chinese neo-imperial-
ism to overrun human freedoms,
human decencies, in Asia and ulti-
mately in this country.

1 do not want to criticise the Shastri
Government, because I feel it must
be given every chance of finding its
feet. But I feel that today there is
a complete paralysis of policy, at any

rate in the international fleld. Quite

frankly T do not belleve it is the
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Shastri Government—I beliewr  that
this paralysis is a legacy (o u laxge ex-
tent the Nehru era.

1 was one of tae critics of ihe late
Prime Minister, not because of the
word “non-alignment”’—at sometime
it might have been applicable bet-
ween two clearcut, antogonistic power
blocks—but because we had raised it,
non-alignment, we had elevated it to
a religious principle, we had made it
into a mantram, almost into a religion,
And that was my quarrel with the
interpretation, or the misinterpreta-
tions, of non-alignment. Becauve, I
felt—I forget who it was who said it—
that in international affairs for any
country, and at any rate for a country
of the size and importance of India,
there are no permanent priciples,
lhere are only permanent interests.
And we lost sight of that, because we
elevated non-alignment to a relizious
slogan. And we are, in the flnal ana-
1ysis, an impractical people. We tcnd
to substitute slogans for solutions and
we tend to invest them with some kind
of spirituality, and then we completely
end with it. That is what we did.

1 do not understand the furore about
what the late Prime Minister iz alleged
to have done in November, 1882, The
Press has had it that on the 18th Nov-
ember, 1962, the late Prime Minister
applied for massive American aid. I
just do not understand why we should
be obsessed by what he did. Obviously
he did it. I agree that in terms of the
misinterpretations or the perversions
of non-alignment, that we would never
accept military aid, that we would
never allow foreign military personnel
in this country, it meant a complete
resiling from that position. But that is
my quarrel that we treat non-align-
ment like some virginal proposition
that i we ask for” the necessary aid
and {f it is not only military aid but
aid by way of personnel it means some
kind of violation of that virginalism.
And that is what we seem to do today.
Yes, the misinterpretations of the
Nehru era were cast into the nearest
dust-bin, T agree with you, when we
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asked for massive American aid. And
I would like the Government to say
this—why is the Government afraid of
telling the country; is there any rea-
son for being afraid, is therz any rea-
son for being ashamed—tell us whe-
ther Jawaharlal Nehru asked the
Americans for massive miiltary aid,
aid by way of planes, at least fourteen
squadrons, I am told, massiva military
aid backed with all the power that
America could give us In terms of
munitions and men,

Now, after the danger receded we
we have gone back—and that was my
quarrel—to all the shams, the hypocri-
sies, the ambivalence, to our misinrter-
pretations of non-alignment, We have
done it, and we seek to continue to de
At

And my quarrel with non-alignment
is this—of course, my friend Mr.
Hiren Mukerjee wants it to remain a
mantram with us—Because I object to
the use of the word “non”. We are
mesmerised by this dominant negative
complex. Non-alignment has become
a symbol for negativism, for inhibi-
tion, for a demoralising paralysis—
call it anything you like, And that is
my quarrel. It was my quarre! with
the late Prime Minister, that we have
become so obsessed with this negative
aspect of non-alignment, with the mes-
meric power of the word “non”, that
we are non-aligned to our own inter-
ests! Call it anything you like, I
don't mind, but let us at least be
aligned to our own interests. Let us
call it an aligned, a pro-Indian, policy,
if it will, as I say, make us do some-
thing which is not aligned to China.

Todey the country is merely paying
the price for the misinterpretations of
non-alignment in the Nehru era.

What did we do? Didn't we ac-
quiesce in the rape of Tibet? That
was a misinterpretation and perver-
sion of non-alignment. It did
happen in the Shastri era. What price
have we pald? Only part of the price
was the humiliation in NEFA. We
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still continue to pay the price in look at this gas used against Asians;

massive defence burdens It is a price
we will have to continue paying in-
creasingly, it is a price that we must
pay. My friend Mr. Hiren Mukerjee
regards as some kind of fallacy, this
question of inner and outer frontiers.
Thank God, better late than never,
India today realises that Nepal, Bhutan
and Sikkim are the inner frontiers of
India's security because the commu-
nists tell us that these three countries
are three of the five fingers of the
Chinese hand. I agree with Mr,
Masani here—I do not always agree
with him— that our outer frontiers—
that is where we do not seem to have
this realisation borne on us—lie here.
Have we realised today where our
outer frontiers are? I agree with him
here, that they lie in South Viet-Nam,
Laos, Thailand and Malaysia. Are
these not the outer frontiers of India’s
security? Of course, These countries
of South-east Asia have been correctly
characterised as the soft-under-belly
of South-east Asia. I would go further
and say that they are the soft under-
belly of the Indian sub-continent. Let
them be taken over, as my hon. friend
Mr. Hiren Mukerjee impliedly suggests
by China and the Chinese commu-
nists’ satellites. Let them take over
this whole area * and Chima and
Chinese satellites will be able to
strangle India not only militarily put
economically by subversion and infil-
tration strangle India as and when
and how she pleases. Perhaps that
is why the Indian communists would
like to see this process whereby we
are left at the mercy of China and
her satellites to strangle us. Why 1
object to this slogan and mantram of
non-alignment is because it has in-
hibited us to stand by supporting
people against our own interests. My
hon. friend Mr. Hiren Mukerjee's
indignation, it seemed to me, was
simulated and he did it with typical
communist casuistry. He is a great
personal friend of mine and I do not
think T have got anything ageinst
him. He did it cleverly; he said:

the conscience of Asia must be out-
raged. We have played to the com-
munist gallery. That is precisely
what they have done because a few
members impelled more by emotion
than by knowledge or by vision on
this side began shouting a little and
then my friend, the Minister, got
stampeded into expressing his dis-
tress and shock at the use of gas.
Did not we use gas? Did we not use
tear gas?

Shri Swaran Singh: I am not likely
to be stampeded by them or by your-
self,

Shri Framk Anthony: Unfortunately.
my friend was stampeded because it
was an utterly misconceived state-
ment to have said that we were dis-
tressed and shocked by gas which has
been used over and over again for
riot-control purposes. Have we not
used it? My friends talk about con-
ventional weapons. Are not conven-
tional weapons, napalm bombs and
lazy dogs much more frightful and
multilating than any kind of riot-con-
trol gases. Didn't we use the napalm
bomb against the Naga hostiles?
These are all horrifying concomitants
of war.

Shri Joachim Alva: When was
napalm bomb used against the Nagas?

Shri Frank Anthony: I am open to
correction.

Shri Joachim Alva:
lie.

It is an utter

Shri Framk Anthony: If we had not
used it, it ig all right.... (Interrup-
tions). This is the trouble. This is
the trouble of simulated indignation.
The Napalm bomb is an accepted con-
ventional bomb wused everywhere
without protest; it had been used
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Shrl Joachim Alva: It had been
used by the French in Indo-China
and at that time we protested against
it.... {Interruptions.)

Shr]l Kapur Singh (Ludhiana): Why
should the hon. Member be interrupt-
ed in this manner?. ... (Interruptions.)

Shri Frank Anthony: What has hap-
pened to our conscience, aroused at
the instance of—who? —the most
barbarous, most conscienceless people
in the world and their Viet Cong
stooges, who were using every form
of barbarism (Interruptions.)
Must I put up with this sort of thing?

Shri Kapur Singh: If they make
interruptions like this, it will be recoil-
ing and retaliate on him,

Shri Frank Anthony: What has hap-*
pened, Sir, to the conscience of India
that it is rather sensitive in the wrong
places and at the wrong times, to
matters that affect us intimately!
Recently, no less a body than the In-
ternational commission of jurists put
out a report underlying—where are
my sentitive communist friends?—the
calculated genocide of the Tibetan peo-
ple in Tibet. Have we heard an ex-
pression of shock or distress from
the Indian Government? Calculated
genocide, forced marriage of nuns to
Chinese soldiers, forced mass marria-
geg of Tibetan girls to Chinese sol-
diers, forced deportations of young
Tibetans to China, destruction of their
monasteries and all their tremendous
historical monuments, calculated ex-
tinction of the Tibetan people as an
ethnic entity. What has happened to
our sensitive conscience? Ig it not to
our interest to keep the Tibetan free-
dom movement alive? I was glad to
know the other day that the Tibetan
freedom  movement; underground
movement; underground movement is
growing, that the Khampas are fight-
ing. If we had any manliness in us,
would we not give them not only
moral support but other support also?
Would we not support the Khampas?
Because, I believe that there will be
a final recokoning with China, with
all the ahimsa that we preach, with
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all the philosophising that we indulge
in ang with all the offering of the
other cheek, there will be a final rec-
koning with China. It will not be
only with us. In that final recokon-
ing, I believe that the Tibetan people
will walk again in freedom, away not
from gas, but away from the barba-
risms and sadistic horrors of Chinese
communism.

Shri Harish Chandra Mathur (Jal-
ore): History will repeat itself.
The Dalai Lama is here, in India,

Shri Frank Anthony: Where is our
conscience? It reacts wrongly at the
wrong time. Where was our consci-
ence when we knew that the Viet
Cong, armed and officered by the
North Viet-Namese people, instigated
by the Chinese, had invaded South
Viet-Nam, were committing every
form of atrocity and barbarism?
Where was our conscience when the
Pathet Lao, armed and officered by
the North Viet-Nam Government, ins-
tigated and helped by the Chinese,
committed similar atrocities ang bar-
barism in Laos? Where was our
conscience? What I do not unders-
tand is this. Of course Mr. Hiren
Mukerjee does not like it.

What are these people doing? They
are fighting our frontline battles for
us, the South Viet-Namese, assisted
by the Americans, as they were pre-
pared to assist us when China attack-
ed us. The least we can do is to give
moral support, lip support even which
we do not do...... (Interruptions.)

Shri Joachim Alva: We gave moral
support and President Diem was dis-
posed of. You have to answer that
question.

Mr. Deputy-Speaker: Order, order.

Shri Frank Anthony: I do not think
the House takes these rather raucous
and unthinking @nterruptions of my
learned friend very seriously, neither
doI...... (Interruptions.)

Mr, Deputy-8peaker: Running com-
mentary cannot go on like this.
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Shri Joachim Alva: They have dis-
turbed the Prime Minister, both the

past and the present; fifty times ....
(Interruptions.)

Shri Framk Anthomy: India must be
against the escalation of this brush-
fire wars into a world conflagration.
But surely we realise even at this
late date; that China is committed to
brush-fire local wars, and surely the
Teast we can do is to applaud, if we
can do nothing else, the fact that for
the first time China has been told in
South Vietnam none of thig suber-
sion, none of this infiltration, none of
this aggression, and we will teach you
the lesson of retaliation in the only
language you understand, the only
danguage that the Chinese thugs can
understand, in the wordg of the lea-

der of the Chinese thugs—through the -

barret of a gun. Our battles are
-being fought: can't we applaud it?
Again and again, we are & talking
.nation. But at least let us talk a
little in applauding the people who
are fighting our own battle on the
front line. That is what I want to
say to the Minister of External Affairs
today.

Mr. Deputy-Speaker: The hon, Mem-
‘ber's time s up.

Shri Frank Anthony: I will finish
in five minutes. My hon. friend ask-
1d for a. decisive .policy. Yes; let us
nave a policy that is decisive, that is
vigorous, that will give heart to our
friends around us, that will heart to
our own people, that will give them
a new measure of self-respect, a fresh
morale. What kind of policy? It is
mot a policy of alignment here or non-
alingnment there. I believe that we
:should pursue a policy of friendship
with Russia because I believe that
TRussia also will be increasingly menac-
ed by China's acquisitive eyes on
Russian territory. I believe ultimate-
1y that it only by India being aligned
to her own interests, friendly with
the democracies, friendly with Russia,
seeking to ensure a detento between
Russia and the western democracies
that we will be able to contain the
menace of China.
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I believe that there are certain steps
that we could take towards this vigo-
rous policy. China has said that she
will send in volunteers into South
Vietnam. Can't we make a counter
offer? Let Indian volunteers go in.
Many things immediately will be
achieved; immediately we will give
the young men of this country a
chance of wiping out the humiliation
on NEFA. We will give them the
opportunity of showing—which we will
show over and over again—that giv-
en the proper arms we are more than
a match for the Chinese bandit. We
will give our young people the chance
of being trained, probably at no ex-
pense to ourselves, in the ground and
in the air,

On Nepal, I would suggest this.
Our relations with Nepal must be
strengthened. As a result of this

multiprongeg offensive against India,
China is dumping increasingly cheap
goods into Nepal. She is projecting
the image that she has a prosperous
efficient economy.. Let us not only
have counter-economic measures; let
us raise some battalions. We have al-
ready got a lst-class Gurkha batta-
lion—technically Indian Gurkhag but
many of them have their residence in
Nepal. Why can't raise five to ten
battalions of Nepalese Gurkhas which
will strengthen our relationg and help
to strengthen the economy of Nepal?
If China assails Nepal, which may be
sooner than we expect, you will have
these Nepalese Gurkhas ready to fight
for the freedom of their homeland.

I only wanted to add this; that we
have to integrate with this overall
policy certain economic policies. I
feel that here, fortunately, there has
been welcome change of Government
in Ceylon. There was a rapig infil-
tration of Chinese influence, economie
and otherwise, in Ceylon. Overnight,
the Chinese. ahieved an overwhelming
position in the textile fleld. We can
strengthen our relations with Ceylon.
We must strengthen our relations with
Malaysia. I feel, as Shri Masani has.
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shid, we can make a gesture; we do
not want to gend troops, but let us at
least send ambulance and hospital
units. I know that Malaysia would
welcome Indian capital and Indian
goods,

Shrimatl Vijay Lakshmi Pandit
{Phulpur): Mr. Deputy-Speaker, Sir,
I had not intended to intervene in
the debate this afternocon but the
speech of the sble hon. Member who
has just preceded me made me ask for
permission to say a word to set the
records straight, ag it were, on non-
alignment,

No policies are sacrosance. Policies
obviously are in the interests, first, of
oneself, and then possibly in the larg-
er interests as well. But all too of-
ten people ia this House are inclined
to forget the origins of our policy of
non-alignment, and the dividends that
have atcured to us from that poney.
If we are losing out to-day it is be-
cause we tend to depart from this
policy. )

Shri Frank Anthony quoted some-
what incorrectly, the famous British
statesmian who spoke about only
permanent interests but no perma-
nent principles.

An hon. Member: Lerd Paimers-
tol.

Bhrimati Vijay Lakshmi Pandit:
Yes; It was Lord Pszlmerston. But
the point is this: we have from
the very beginning been a little diffe-
rent from other countries. Our whole
foreign policy was moulded by a man
who did not accept old conventions;
who believed in the impossible and
who made the impossible possible, as
is demonstrated by the fact that we
are'a free nation in a free Parliament
and are discussing this question here
today.

Now, from the very beginning of
our freedom struggle the emphasiz was
not on Indiar freedom alone but Indian
freedom as a meanse of freeing all
countries then under the foreign yoke.
Again and again, our leaders reiterat-
ed that we would stand by and assist
it every way possible all those people
who are still suffering under colonisl
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domination, and that is why we were
able to project the image that we did
in those earlier days.

Then came freedom ang we declar-
ed that we would not be associated
with any military blocs. That was
the beginning of non-alignment. Lat-
er it got further wider implications.
There is no time for me to go into
the whole process. But the point is
that, then and now, our Government
has repeated that our poiicies, though
obviously intended for our cwn Let‘er-
ment to begin with, are policies that
are also in the interest of thz wid-r
good. Time and again, our Govern-
ment has suffered because it has clung
to a policy which it believed to bé
useful to a larger group of nations
than India alone. This is the reason
why in the United Nations we ralli:d
the Asian and African coun'ries
arcund us, and this is the very reason
why suddenly the African countiries
are not so close because they are be-
ginning to doubt where we sitand. I
think there is no need for them to
doubt us. I am sure the Govern-
ment and the people of India have
made it clear, barring a few dissen-
tient voices, where we stand, but
nevertheless, the reason why we are:
losing the trust of those whom we
should have with us, is because they
are suspecting our stand on this very
policy. of non-alignment.

I have heard Members on every
side of this House admit that we should
have closer relationship with the
African nations ag well as, obviously,
with our own Asian neighbours. But
the fact remains that the nations of
Africa are not all prepared to follow
us at this moment. They have someé
doubts in their minds and partially
these doubts are aroused by people
like my hon. friend who spoke before
me, reiterating from the floor of the
House that we dg not believe in non-
alignment. We are pledged to this
policy not only for our own selfish
ends, although speaking in diplomatic
terms that wouald be justified but we
are doing it because the world at the
moment admits the correctness of
such a policy and when I say that
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‘dividends have come to us, I do not
mean the help that came to us at the
time of the Chinese aggression. That
bhelp has unfortunately been misquot-
ed and misinterpreted. The asistance
that came to India had nothing to do
with non-alignment. That assistance
came by virtue of India's geupolitical
position on the map, and would have
come to India no matter what
her policy has been, because, at that
moment, it was not India that was
threatened. It was a whole con-
cept that was threatened. It was a
whole paitern of life that was threa-
tened. It was a whole ideology that
was threatened. It was the democratic
design in the whole of Asia that was
threatened. Therefore, it is no use
getting emotional everytime the word
non-alignment is mentioned, somebody
getting up and attacking it, calling
it a Nehru policy, or a Shastri policy
and so on. It is the well-considered
policy of a group of men who happen
to be ruling this country, supportcd
by a very large number of people,
who put them in their seats.

15 hrs.

I would like to say that the day this
policy is abandon2d we shall find il
very difficult to put something in its
place. Therefore, it is important to
look at non-alignment in the face.
Let us not get frightenzd by the word.
If some changes have to be made, let
us make those changes for goodness’
sake. But for a country of India's
size and potential greatness—I make
no apology for saying this; we have
potential greatness and we shall
achieve this one of these days, if we
are given the time and backing—it is
fmportant for us to ses what other
parts of the world to whom we are
more closely allied, than to America
and Russia, think  about . us.
With all this talk of Russia and
America bandied about in this
House, one sometimes finds one-
self almost living in a world where
there are only these two countries
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and India is sand-wiched between
them. But this is not so. There are a
great many countries on whose friend-
ship we do rely. We must cultivate
them more than we have done for in-
spite of our failings and weakna2ss and
we must build a pattern that which
attracts, but which always fits in with
wider good. So long as this is kept
in mind, I have felt that we shall
achieve, if not all of our objectives—
it may not be possible—but at least-
some of them.

Therefore, I would suggest to at
least hon. memberg an our side of the
House, that these things we kept in
mind, always remembering that it is
upto India to give a lead on the vari-
ous matters that will assure impor-
tance in the years to come We
should not only talk in terms of moral
strength or material strength or friend-
ship with this one or that one. We
have to cultivate tertain things in this
country. Today our morale may be
down; it is possible that we may be .
still smarting over certain tragic
thingg that have happened, but if you
turn the pages of history, are we the
only nation to be attacked? Are we
the only nation whom a friend has
stabbed in the back? ‘These things
have happened in history. People rise
above them, forget them, go ahead and
achieve their own destiny linked with
the destiny of all those who have the
welfare of the human race at heart.

Shri Ravindra Varma (Thiruvella):
Sir, I was a little surprised to listen
to my hon. friend, Mr. Anthony.

Shrl Frank Anthony: You agreed
with me in the lobby!

Shri Ravindra Varma: My hon
friend thinkg that I agree with him.
He is one of those who understands
the English language very well, since
it is his mother tongue. I do not know
what I have sald either on the floar
of this House or outside has given him
the impression that I agree with h:m
in his impunging the basis of our
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foreign policy,—non-alignment. A
few years ago if Mr. Anthony had
spoken as he did today and
as he always has done—he would
agree with me—one could have un-
derstood it, because the policy of non-
alignment had not been put to the
test. But when it has been proved
beyond a shadow of doubt that the
policy of non-alignment is a policy
which we have deliberately adoptea
{0 pursue the enlightened self-interest
of our nation, that this policy does
not in any way preclude our asking
for or receiving asistance to save the
sovereignty of our nation, when it has
been proved that the very basis on
which people like Mr. Anthony once
believed that the world was divided
into black, and white no longer exists,
when it has been proved that the blocs
themselves have been breaking up by
a process of fission into many focal
centres, I was a little surprised that
an eminent and intelligent member of
this House like Mr, Anthony wanted
40 harp on old tunes.

Sir, the objectives of foreign policy
are known to the House. The Gov-
ernment hag to protect the interests
of the country. Self-interest is no
crime for a» Government. I am one
of those whbo believe that no Govern-
ment has a right to be ashamed to
say in the councils of the world that
the objective of its policy is the pur-
suit of the interest of the nation. It
has to protect the interestg ot its eiti-
zens abroad. It has to protec 1{he
interests of nationals who claim Indian
origin. It has to protect our frontiers.
It has to see that the flames of war
are as far away from our frontiers as
possible, It has to stand for justice,
It has to stand for peace and for the

easing of tensions and for the streng-
thening of international organisations
that are dedicated to the rights of
man and to the promotion of peace. I
believe that the policy that this Gov-
ernment has pursued, and is pursuing,
is calculated to serve thess national
interests.
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In recent years especially in the last
year, there has been a considerable
improvement in our relations with
our neighbours which no one can
gainsay, It is true that our relations
with them are not as close as we
want them to be, but it is also true
that our relationg with Nepal, Burn.a
and Ceylon, partly because of our
activity and partly because of the
activity of the Ceylonese electorate,
and with Malaysia have all improved
during this year.

If we belleve In non-alignment I
would like to tell Mr, Anthony, it 1s
not because we believe in it as a
fetish or fad. We do not believe in
ideological immolation for fetishes or
fads; it is because we believe that s
policy serves our interest more than
any other policy.

Sir, it is easy to say that we believe
in non-alignment and in the Five
Principles. But I myself have said
mor@ithan once in this House that the
enuffliatio™ of these Five Principles
by itself is no guarantee of the success
of our foreign policy. It is like refar=
ring to the Sermon on the Mount and
the commandments and saying that
society does not need a penal code
because it hag been commrnded, “Thou
shalt not steal”. Our foreign policy
must be based on the acceptance of
reality. We must accept the fact that
in spite of our best efforts to be good
samaritans in the world, we have
enemies. A foreign policy which
ignores this {act is an unrealistic
foreign policy. We have enemies, and
they are working in collusion. Ever
since India became an independent
State, Pakistan has been engaged in
a diplomatic war against us. After
1962 and even before 1962, China
entered the scene, and after the
Chinese aggression on Indla, the col-
lusion between Pakistan and China
became something which no one. who
has eves, can deny, These enemies of
ours happen to be our neighbours. Not
only is it strange that these enemies
of ourg happen to be our neighbours,
but whefi we look at the fact that
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these powers which ara ranged againsi
us—I have named two; I do not want
to name the third which forms part
of the triangle—when we look at the
fact that these powers come from the
under-developed world, the irony of
the situation becomeg even stranger.
They comg from the under-developed
world, Soma of them come from
among the countries which make a
mockery of alignment by their ideo-
logical debauchery. Some of them
profess non-alignment while practis-
ing the most b'atant type of alignment.
Some of these countries are keen on
setting up rival focal centres and
would even like to work for the
creation of a rival United Nations.
These are countries that profess faith
in democracy and practise the rankest
form of totalitarianism. Out diplomacy
has therefore to be primarily aimed
at disabusing the minds of the non-
aligned gand . the under-deuelqped
These enemies of ours, singa
happen to come from, the npn~qﬂ

and under-developed countries, have
the advantage of being able to work
against ug amongst the non-aligned
ang under-developed.

Pakistan, it is true, is spear-heading
a dip'omatic offensive against India
in the West. China is spear-heading
a dip'omatic offensive against India
among the under-developed. And 1
mu-~t say with great regret that an
erstwhile friend of ours, Indonesia, is
spear-heading a diplomatic offensive
against us among the non-aligned.
Their objective is to isolate India to
strengthen the forres aligned against
us, to sow seedg of suspicion about
India in the non-aligned world, to
weaken sympathy for India, tpo make

the sympathetic silent, to creep to-
wardsg our frontierg and aid thy forces
of disruption and subversion within

our country. The primary object of

our diplomacy, therefore, should be
to combat these efforts of China
Pakistan and Indonesia, e'sgp'eéially in
the under-developed and nonw-aligned
warld.
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How shall we do this? The hon,
Member who spoke before me refer-
red to the need to take' unequivocal
positions on matters that affect the
under-developed world—questions of
economic progress, economic justice,
colonialism, discrimination and hu-
man rights. International confer-
ences constitute a forum which 1is
utilized by all the powers of the
world to present their points of view
before the world and to muster sup-
port for themselves. I am not sure
that, ag far as international confer-
ences are concerned, we have every
time come away with the' guccess
that we would hawe liked our delega-
tions to achieve.

When we think in terms of parti-
cipation in an international confer-
ence, whether it be a conference of
non-aligned nations or a conference
of under-developed oountries, we
have to examine the objectives, the
agenda, and the nature of the
parties who are likely to be invited.
We have to be careful about the
choice of our delegations. And we
have to get rid of this idea that whe-
ther another country suppnrts us or
not we are bound to sypport e\rery-
thing that. any, so-called friend of
ours demands from us. It ig not a
shame |n intamntiuna! affairgs to
belleve that a quid pro quo is called
for, ag far as support is concerned.
Instan~es are not wanting which
would convince every discriminating
student of politics that we have not
only put all our cards on the tabls
but w: have, even before negotiations
have started or discussions have con-
cluded, declared that we were willing
to accept every demand of every
other nation, even though that nation
pro‘esses friend'iness and prefers to
be silent on issues of vital importance
to us.

.We have h.nd to come away from
conferendss with. the comforting
thoug‘ht the consoldtion, that we have
managed to see that the communique
of the conference is silent an the
problems that are of paramount im-
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portance to this nation. We have had
to take ‘omfort in the thought that
nothing extolling or eulogising our
enemieg has been incorporated in the
eommunique. We cannot walk out
of conferences for fear of being called
pecvish or childish. We are a great
nation and, therefore, we believe we
cannot act as some other nationg do.
We cannot withhold assent to para-
graphs that do not directly concern
us but are included to satisfy the
Insistent demands of the vociferous,
the boisterous and the bumptious,
firstly because we want to maintain
the reputation that we judge issues
on merits and, secondly, becauss we
¢annot give the impression that a
nation which believes in principles,
like India, can indulge in harse trad-
ing and make its support to others
conditional on their support to mat-
ters which affect 'our interests, even
our vital interests,

Sir, 1 must also refer to the ques-
tion of diplomatic representation
bocause one of the ways to fight this
offensive of China, Pakistan andi
Indonesia in the wunder-developed
countries of the world is to strengthen
our dipiomatic representation, cspe-
cislly in "Africa and Latin America
and all parts of Asia. And Sir, what
s the position here? Year after
year, I hHave ktood 'up in this House
during the debate on this Ministry
and pointed out to the paucity of our
representation in Africa " and Latin
America,

We must understand that there are

riotities as far as Areas are toncern-
ed that emphasis has to be laid’ on
'the quality and calibre of our repre-
‘gentation in some areas;, We are
‘working in an emergency, we believe;
It is not ‘a normal ‘situation but av
“@bnormral situation in which we are
called upon to ¢ombat the diplomatic
offensive of thesé coumtries in a short
tithe. 'But look, at' the pattern of our
diplomatic representatioch today. It is
oriented more tuowards the West and
the East apd the countrieg that belong
to the blocg rathie: than to the non-

-aligmed.

‘in' Avfica,
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Sir, I wish to place before this
House some facts about Chinese dip-
lomatic tepresentation in Africa, for
comparison, It may interest the
House to know that of the 46 coun-
trieg in which China has diplomatie
representation, 12 are in Comununist
countries, 11 in Asia and the Middle
East, 8 in Western Europe and 15 in
Africa—more than in any other region
of the world. Look, again, at the
calibre of the representativeg sent to
these countries. In Communist coun=
tries the average years of diplomatic
service that a Chinese Ambassador
pogsesses is 7 years; in Asia and
Middle East it is 9 years; in Western
Europe ft is 10 years, and in Africa
it ig 12 years. Now, it is very clear
from this that China hag fully realiz-
ed the importance of manning the
Embassies in Africa with peopie with
experience, people with vision, people
with the dynamism necessary to cope
with the situation in th, developing
tountties, -

What Sir, is the position, as far as
our country is concerned? We know
that China has been toncentrating
its attention on building up its influ-
ence in Algeria in the north, in Corigo
(Brazaville) in the west, Tanzania in
the south and Burundi in the north
east. But, what is our positiont In
some of these countries we have no
fepresentatives at all. The number
of our resident diplomatic missions
'in Africa‘is practically the same as it
‘was in 1962 When we say that
‘dip omatic  representation  is -not
‘énough and we do not have repre-
sentatives 'in ‘those countries, a rabbit
is produced out of the hat and we
are told—that by means 6f concurrent

“4ccréditation we hiive established dip-

lomatic represéntation in many more
countries.. There are ambassadors of
our country who are concurrently
accredited to fime different countries
‘We are given the impre:-
sion that we have increased the
gtrength of our representation in
Africa, whike in actual fact it is only
‘ah increase In concurrent accredita-
ton, and this is hardly fair either to
the House or to the interests of the
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country. What ig the position in Latin
America? We ystill have ths sama
number which we had three years
ago. Again, according to the Gov-
ernment, concurrent accreditation is
the answer. As my time ig up, I shall
not deal with this point in detail.

I must say a few wordg about the
choice of our Ambassadors and para-
diplomatic activities. I have been
saying in this House every time the
Dcmands for Grants of this Ministry
has come up that if we look at the
way efficlent diplomatic work is
carried on by other countries, the way
their diplomacy functions, we will
understand that we have to streng-
then and supplement the efforts of
our governmental diplomatic stall
with the work of non-governmental
organisations. Thousands of delega-
tiong visit China every year f{from
Latin ‘America and Africa. What do
we do? Do we invite or send out
representatives of workers' organisa-
tions, women's organisations and
many other organisations which mouid
public opinion? 1 would like the
External Affailrg Minister to enswer
this question of mine,

15.19 hrs.
[{Mr. TEIRUMALA RAO in the Chair]

I would also like to refer to the
choice of Ambassadors’, We have
very many efficient men in our for-
eign service, no doubt. But nobody
thinks that everybody is efficient, I
suppose. In the areas which are
vital to our country, often times It
happens that we do not have able
representatives. We have represen-
tatives who suffer from coronary
thrombosis or psychological paralysis.
People secem to think that an
Ambassadorship is a landing place for
a mechanical escalator, that once you
join the Service you should automa-
tically reach the landing place of
ambassadorship, Sometimes it seems
as though ambassadorship is consi-
dered a consolation or good conduct
priz¢ meant for the guperannuated or

APRIL 1, 1963
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exiie for the politically ineffective <&
inconvenient; at least, there is some
politica] ability in those men who
are inconvenient. But not to choose
the best people who can operate in
these areas, which ana the most vul-
nerable and crucial areas for us, is
something which cannot be pardoned
in the name of paucity of finance.

Sir, I will conclude by saying that
our policy is such, our requirements
are such and the pressures on ug are
such that nothing but e dynamie
policy which is based en & positive
well-planned diplamatic offensive can
serve the interests of our nation
abroad.,

Shri D. N. Singh (Muzaffarpur):
Mr, Chairman, it is for the first time
that we are discussing the Deémanda
for Grants relating to the Ministry of
External Affairs in the absence of our
beloved leader, Shri Jawaharlal
Nehru, who, to quote Gurudev Tagore,
“was greater then his deeds and truer
than his surroundings”. India’s dip-
lomatic edifice 1s largely his creation
and for a country like ours it has
accomplished much and we are proud
of it. It accomplished much because
in formulating his policy he took into
account our past traditions and the
needs of the world and the ageless
striving of mankind for truth, justice
and peace.

It had become imperative after the
dropping of the atom bomb on Hiro-
shima and Nagashaki in Japan that
the restraint of violence by mutual
tolerance had become one of the
mecessary conditions for the mere
survival of mankind and it was
because India under Pandit}i's able
leadership gave expression tg this
truth truly and fearlessly that she
acted as g focug for conciliation in
the world forum.

Here, I would like to quote a few
lineg from a book, India, Pakirtan and
the Rise of China, published in Ame-

the supernumeraries or & warrant of rica after the death of Panditji:
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“A world seemingly at war lis-
tended to the words of India and
wanted tg believe them. Madame
Pandit’s discourse on the ‘Bridges
to peace’ were a welcome balm
in the days of Korean War,
multi-megaton weapons and the
frightful psychosis of Washington
and Moscow. . . .From the Forum
on the East River in New York
India’s delegates built from weak-
ness and became accepted spokes-
men of the weak nations who
gained great strength as the
cold war passed from encircle-
ment to deadlock and finally to
competitive co-existence.”

1 know that we are living in a fast
cthanging world and the remedies of
yesterday cannot be applied to the
maladies of today. For a foreign policy
to be eflective, it has got to be adjust-
ed to meet the requirements of the
changing circumstances. And what I
would like to suggest is that the palicy
of peace and non-alignment doeg nof
stand in the way of flexibility of
approach to problems for there is no
scope for rigidity and dogmatism in
this. Therefore it has got to be
dynamic and forward-lookinge

I do not say whether it is right or
wrong, but of late there has grown
an impression in this country as well
as outside that our foreign poliry has
started becoming a bit timid and lacks
its former dynamism. I hope, Gove
ernment will take note ot it For
example, I think, in the Indian
Express, the other day K. Bhaskar
Rao reported from New York:—

“Thus we are now a nation with
neither a vision nor a goal and as
Selig S. Harrison comments on the
January issue of ‘Foreign Affairs’,
India is tottering along with no
clear destination yet in mind”.

1525 hrs _
[Mr. DxPUTY-SPEAKER in the Chair)

Then again., to quote from the
Times of India of March 20:—
“For all those who believe in a
vigorous and enterprising mnon-
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alignment policy nothing could be
sadder than the recent comment
by the London Times in which it
was noted that India is no longer
playing the part of an ‘Asian
leader’ whose wordg have any
weight in the Western world....
Neither the death of Mr, Nehru
nor the border dispute with China
is an acceptable explanation {or
this collapse of policy. There
appears to be an undefined feeling
that India cannot afford . the
luxury of a foreign policy.”

I do not blame the Minister entirely
for this. It may be because of the
failure of our external publicity, and
the way in which our missions func-
tion abroad. It is their duty to inter-
pret and to explain our policy and
the stand that we take on various
jssues; but somehow or other it seems
that our missions abroad do not take
their work very seriously and they
just do not care to interpret and ex-
plain our policy. There was a com=
ment, a few days ago by James
Cowley in London Notebook regard-
ing India House and this is what he
says: —

“Ridiculous as the suggestion
may seem, I have begun to suspect
that a hoodoo hovers over India
House in Aldwych, How else. tg
account for some of the inexpli-
cable things that happen from
time to time under its roof. The
place has a gitt not much short
of geniug for attracting the wrong
sort of publicity.”

This i3 indeed not a very happy stats
of affairs and I beg of our Fortign
Minister that he should try to put
these things right.

Having said that I would like to say
a few words regarding China and
Pakistan. The recent posture of China
in South East Asla is a regional
encirclement ot India and friendrhip
for the erstwhile American, SEATO
and' CENTO ally, " Pakistan. Ths
recent visit of President Ayub to
Chins has got very great snister
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-significance for us. In the words. of
.a Pakistani journalist, Mr. S. M. Ali:—

“He had not gone to China
with cap in band nor as a megsen-
ger for the Third power. Already
assured of Peking's  support on
Kashmir and that China would
come to the assistance of Pakistan
it her security were threatened
especially on her eastern frontiers,
he had nothing new to ask fer
from his hosts.”

Then again, Mr, Zuleri writes in the
Pakistan Times;—

“Our policy now calls for closer
relations with China, .8 newer
appioach towards Russia, and
. friendly confrontation with the
United States.”

It i3 no secret that China and
“Pakistan have proven themselves
.immune to Russian and American

strictures and theology and they can
go to any length for the furtherance
of their expansionist design, It |is
high time that we took stock of these
things. I plead that now that the
| gesture of oup present Prime Minister,
who in hig first broadcast to the
.fNati.on on -the 11th June, stated—and
rightly stated—

‘“We must reverse the tfide of
unfortunate relationg between
India and Pakistan”

and praised President Ayub Khan's
wisdom and understanding, has not
‘been reciprocated, we have got to
*take a fresh look and have a'so got
' to tell those ¢riends of ours, who arc
never tired of saying that we should
arrive at some sort of settlement with
Pakistan, that .aggressien is aggression
- whether it is committed by, g Com-
munist country or by a non-Commu-
nist country and that we cannot pur-
chase peace -by appeasement.

Now, a word about the-forthcoming
visit of our Prime Minister abrosdi. 1
~hope his wisit will succeed. in prvlect-
ing the real image of India wubroad
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and we will {ry to retrieve some of
our recently lost ground. Here, I
would also like to point out that 1t
should be the duty of our Missions
abroad of those countries which he is
visiting to see to jt that his visit is
wel-planned and I hops he will get
the courtesy that is due to the Prime
Minister of a great country like India.
1 am quite sure that if we follow the
policy of peace and non-alignment
which our leader pursued and which
has paid good ‘dividend to India, we
will tide over the present crisis and
the present difficulty which to a large
extent, I suppose, ig a crisle and =
difficulty of adjustment gnd nothing
else,

- With these words, Sir, I have done:
Thanks.
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rity, relations with our
‘etc. have been referred to by hon.
_Members. I would venture, in the

“and gripped by certain
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Shri Swaran Singh: Mr. Speaker,
Sir, I am grateul to the hon. Mem-
hers who have participated in this
debate and have projected various
viewpoints about the international
situation and have also referred to
‘severa] issues of an international and
global character. A great deal of
‘mention has been made of several
problems with which we are more
intimately concerned; the problems
of our own defence, our own secu-
neighbours,

course of my reply, to confine myself

%o some of the salient points, because

it will not be possible within a short
time to reply to the large number of
points, important no doubt, but of a
somewhat local character or involv-
ing matters of detail

I was somewhat disappointed when
in the course pf the debate the major
stress was conflned to some of the
issues with which we were immedia-
tély concerned; they are important,
no doubt, and we have to take note
of them, and clarify our ideas and
reiterate our position. But at the
same time, there are some bigger
issues to which it has been customary
in this’ House, on the part of very
many hon. Members from various
sections of the House, to pay special
attention. On this occasion, however
we have been very much obsessed
{rnmedinte
points, and some of the other impor-
tant .1ssues have not received tho st~
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tention that they deserve. These are,
I think, important considerations
which ghoy'd always be before wus
when a country of the size and im-
portance of India debateg in the
highest forum, its na.onal Parlia-
ment, the international situation.

What are the basic things before
the wor'd? What are the basic is-
sues that the wor.d faces today? The
most imporiant issue, to my mind,
which the world is faced with, ever
since the second World War ended,
is the issue of war and peace.

The other most important issue ia
the one relating {0 co.onialism and
racialism. Then, there is this im-
portant question of economic dis-
parities between the richer countriey
or the advanced courtries and the
poorer countries, Which is the forum
where all these important issues are
being discussed? and what is the
State of affairs prevailing in that
tdrm'i:" All these matters have been
receiving a great deal of considera-

on and a great deal of thought in

e forum of the United Nations in
Wﬁnch our delegations’ have always
played a prominent role:

It was as:a resu't of the great and,

valiant efforts made by India %o end
cplonialism and the fight that Ind.a

Rut up against;raciglism in all forms.
and :in' all shapes that a. greater part

of. Africa, or a major part. of Africa
today is free. _
nia'ism and racialism still subsist, and

it: will be good for. us.'to.remind oqur-.

selves that we owe a great’ du_ty‘_tb'__
people in countries

the oppressed.
gtill under colonial domination, under
the Portuguese domination in Ango-
la .and Mozambique, ang in  South
Africa. where racialism of the worst
is. stlll prevailing. We have to. reite-

Tate our determination to. end this.

and to raise our voice very strongly
and in a. determined manner in sup-
pott of ending these last vestiges of
colonialism and racia'ism.

Some vestiges, of colo-.
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Shri Ram Sewak Yadav (Baraban-
ki): What about caste-ism in our own
country?

Shri Swaran Singh: If there is
caste-ism in our country let us end
it. We feel that we have ended it
Our Cnstitution is such that there
is no scope for caste-ism, and this
House itself is having the honaur of
having ihese distinguished persons
belonging to various castes, various
communities and va.ious ways
of social life and religioug beliefs. 1
think ‘that it is on account of our
determined effort in our own country
to end caste-ism. in all itg forms, that
our voice in this respect has a spe
cia] force and a special strength, and
we sghou'd always use it in favour of
ending racialism in all its forms.
These are maiters which require re-
iteration so that we might pledge
our determination in thig respect.

On the. question of economic dis~
parities in the warld, some. mention
has been made by some hon. Mem-
bers about the work that has been
done by the Conference on Tradé and
Development which held long sessions
in Geneva. The Indian delegatiop,

.played a dominant role in that, and

the report that has been produced is
& very good report, and it can be a.
charter for further development
efforts, particularly in the under-
developed world. India's effrrts are
continuing to give content to the va-
rious recommendations that have
emerged. as a resu't of the delibera-
tions of the Geneva Conference on
Trade end Developmeni. These are
issues which should always' be before
us, and we should pay continuous
attention to the solution of these pro-
blems,

Quite naturally, our attention was
great'y ocncentrated on, and direct-
ed to, the situaifon in South East
Aaia In this respect, the situation in
Vietnam—Sonuth Vietnam and North
Vietnam, the situation in Laotx to a
certain extent, the situation in Mnlay-
sta in the uhfortunate confrontatton
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ihat exists today between Malaysia
and Indonesia—these are the matters
that have been referred to. On these
1ssues, it was quite interesting for
me to note that there were certain
extreme pointg of view presented and
projected by twg or three Opposition
sections;, and the distinguished }ea-
ders represen{ing those Groups when
they made their speeches, criticised
government action from one angle
and a'so from an opposite angle, the
objective being criticism, but every-
one thinking that Government |is
being hust'ed intp taking a particular
position, according to Shri Frank
Anthony, because of communist pre-
ssure, and, according to Shri Hiren
Mukerjee, on account of the criticism
by Swtantra and by Shri Frank An-
thony. I think there is some conso-
lation for me in this. This criticism
from the two extremes does create
a sense of satisfaction in me that the
policy I am pursuing i8 perhaps a
correct policy, a policy which is also
in the interest of peace in this region.

Shri Solanki (Kaira):
a policy?

Shri Raghunath Singh
Why not?

S8hri Swaran Singh: It requires
some carefit study and also some
thought to follow the policy. It is not
an over-simplification of the type
suggested by the respected leader of
the Group to which the hon, Mem-
ber be'ongs, that it should be g stra=
ightlorward policy of tying ourselves
to various defence pacts.

8hri Solanki: Right or wrong?

Shri Bawran Singh: Right or
wrong.

Do we have

(Varanasi):

The point for determination and the
important consideration that should
be before us is the ultimate ob-
jective we have before us in relation
to Vietnam—and then there are the
other positions that we take of mak-
ing strong statements in support of
one thing or in condemnation of ano-
ther, as was strongly urged by the
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two extremes that I have mentioned..
Whet 18 our objective, what should
be the objective in this areal"
If we are c.ear as to what should be
the objective, the rest of the thing:
will be comparatively easy.

I want to make it clear that our
objective in this area ig to prevent.
this Vietnamese situation’ from
deteriorating. It is our consider-
ed opinion that if these activities that,
unfortunately, today are there in.
North Vietnam and South Vie.nam
continue in the same fashion and in
the same manner, if these paing un-
fortunately continue and prevail there
for some time, then there are very
grave risks of the situation escalat-
ing, and this escalation may
result in a major conflagration which
ulimately might hur] the world into
a major conflict where even atomic
weapons might be used, Let us be
clear in our minds: our objective in
a situation like this should be to
create conditions where peace might
be restored, where there should be.
an effort at a satisfaciory solution on.
po'itica] considerations; any attempt
to find a solution by military means
is something which is both impracti=-
cal and unwise. It jg quite interest--
ing to note that notwithstanding the-
supporters who have been quite vo-
c'ferous in presenting their view-.
point, either the one or the other,
there is this all-round appreciationr
among the main contesting parties in
the Vietnamese situation that a mili.
tary solution of this vexed problem of
Vietnam 1is not possible, and in the
long run a solution by peaceful
means is the only objective and is the
on'y practical thing possible.

Now, if we are clear that the situa-
tion in Vietnam demands that es-a'a-
tion of conflict should be avoided,
then obvious'y efforts have to be di-
rected to creating g situation, an at=-
mosphere, creating the necessary
background wherg negotiations might



7293 D. G. —Min. of CHAITRA 11, 1887 (SAKA)

start. In this respeet, we have con-
sistently followed this policy which
I would like to enunciate for the
benefit of the hon. friend, if he has
not cared to follow it. It is that a
military solution of the Vietnamese
problem is not possible. Secondly,
there must be a Geneva-type confer-
ence where by negotiations a peaceful
solution of the vexed Vietnamese pro-
blem should be attempted.

ot ferm qrrow  (wEreqR)
frge am & sgfee i ® Wi
AT AT Wk wET § ar Ay

Shrli Swaran Singh: I was saying
that the objective is to restore peace
and to start negotiations, There can
be a diffeence of opinion. There are
many hon. Members in this House
who talk of escalation. Escalation
can never be planned escalatioh, and
once the forces of escalation are let
loose, then it might engulf the whole
of the globe into flames of real con-
flict where it will be difficult to find
out as to who is the congueror and
who is the vanquished.

Shri M. R. Masani (Rajkot): Ques-
tion,

Bhri Swaran Singh: We sometimes
are taking these difficult and intri-
cate questions and situations ag simple
ones and are trying to simplify solu-
tions for these,

We have taken this clear decision.
Then we have to see as to whether
the steps that we have taken are
taking us in that direction or not. It
is quite correct that if the analysis
of some of the friends, whose lea-
dership I would concede to Shri
Masani, the hon. Member opposite,
is that conflict is the only answer,
then there is a basic difference of
app-oach, Therefore, the remedies
cannot be identical, I would concede
that this is the basic difference. Our
objective there is to restore peace
and to attempt a political solution.
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Shri M. R. Masani: That is what
Chamberlain had tried

Shri Kishen Pattnayak: Is it the
objective to weaken China in South
East Asia?

16 hrs.

Shri Swaran Singh: If this is the
objective, have we worked for it?
We have done so from a very early
stage,. When we saw the risk of
escalation, we made a very clear
statement on 8th February, where the
Government of India’s position in this
respect was fully clarified. Later on,
our Prime Minister addressed several
heads of Governments and heads of
States, pointing out to them that the
gituation in Vietnam was such that
there was risk of escalation of con-
flict, and therefore we should do some-
thing to restore conditions in which
talks might start, negotiations might
start. Again, on the initiative taken
by our Prime Minister, there has been
discussion at Belgrade, and as a
result of that it is expected that a
joint statement subscribed to by
important non-aligned countries is
likely to be issued, calling upon the
parties concerned to start negotiations,
so that a satisfactory solution might
be attempted.

It will be wrong for anybody to
suggest that there is no policy
on Vietnam. 1 concede that the
policy is not liked by some hon.
Members for one reason. and is not
liked by others for a totally different
reason, but sometimes in their anxiety
to criticise the Government, even
extremes can meet and from their
own points of view try to project a
picture as if there is lack of clarity
in our approach.

Shri M. R. Masani: Your policy Is
Chamberlain's policy—peace at any
price.

Shri Swaran Singh: Our policy is
this, and it is our intention to pursue
this policy, of peace and conciliation,
not only in Vietnam, but in all parts
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of the world, because we are wedded-

to pursuing a policy of peace, of con-
ciliation, of easing tensions, rather
than adopting a pseudo-mili-
tant role and saying brave words and
not doing anything concrete, This is
the policy that we intend to pursue,

I do not gsee any strength in the
criticism that has been made either
by Shri Masani or Shri Anthony or
‘Shri Mukerjee in this respect. Most
of their criticisms cancel each other,
and in the balance the policy that we
are pursuing of bringing about condi-
tions in which negotiations might
start is the only constructive role that
is good for South-east Asia, for the
peace of South-east Asia, and also in
‘the long run, even in our own inte-

rests. I have no doubt in my mind on
that  score.

When we are faced with this diffi-
-cult situation in re'ation to China
ang in relation to Pakistan, it is quite
interesting to find that the twb ex-
tremes whom I will not name—it is
quite obvious whom I mean—in for-
mulating their attitudes, take note of
only one of the two basic difficulties
that we face today in our relations.
-One is our conflict with China which
committed the massive aggression
against India in 1962, and the other
is our troubles with Pakistan, It was

suggested by Shri Masani that the
best course would be to enter into
some sort of co'lective security ar-

rangement with the Western Powers,

and that that wou!d be the end of all
our difficulties.

Shri M. R. Masan!: With our own
neighbours and the Western Powers.

Shri Swaran Singh: All right, with
our own neighbours and with the
Western Powers. I will not com-
ment upon it, but will leave it to the
House and the country to judge whe-
ther there is any likelihood of an
early satisfactory so.ution of our
differences with Pakistan, We have
done our best. We carried on ta'ks
.about Jammu and Kashmir, Qur Prime
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Minhister broke his journey at Karse
chi on his way back from Cairo awd
had talks with President Ayub, and
we have a.ways expressed our wile
lingnesg to settle al] pur differences’
with Pakistan by peaceful means, by
meang of negotiations. But you can-
see the bellicose attitude that is
adopteg by Pakistani leaders. I de
not know how much contact Shri
Masani has with the Pakistani lea-
ders, or whether he is in the know
of the working of the mind of the
Pakistani leaders, but does the way
they have been hobnobbing with-
China to spite and to hurt India,
Jeave any doubt in Shri Masani's
mind as to whether there is any basis
for fruitfu] talks wi,h Pakistan?

Shri M. R. Masani: I suggested
Japan an Malaysia, not Pakistan?

Shri Swaran Singh: He interven-
ed when I mentioned Pakistan. Now
when he finds the position not com-
fortable, he wants to run away from
that, el

Shri M. R. Masanl: I was suggest-
ing a reg'onal pact against the Jakar-
ta-Peking-Karachi Axis, and for that
1 want another grouping of Aslan
powers.

Shel Swaran Singh: Let us take a
realistic view., Does entering into
some sort of military pact, which is
vaguely in the mind of Shri Masani,
help us in the situation in which we
find ourselves today in relation to
these two countries, Pakistan and
China? The answer is obvious.

Pakistan, as was pointed out by
my colleague here, is a‘'ready a mem-
ber of SEATO. And what is SEATO?
Originally it wag conceived as the
main ra'lying ground, as the so-called
bulwark or offensive or defensive
against China but at the very firat
sight of China getting into conflict
with India by their wanton and un-
provoked attack of India, SEATOQ
melted, and Pakistan, on account of
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her hostility towards India, throw-
ing to the windg whatever may be
thé obligations or the philosophy be-
hind SEATO, started hobnobbing
with China,

Shri Hem Barua: SEATO has not
melted.

Shri Swaran Bingh: This is the
situation, and in such circumstances
it wil] be extremely unrealistic and
not in the national interests to think
in termg of military pacts, We want
to clarify our position on this without
any doubti, because these types of
doubts harm us, as Shrimati Pandit
rightly pointed out, in our relation-
ship with many friendly countries,
particularly in the Afro-Asian world.

Here is this whole continent of
Africa. The countries in Africa, the
new, independent, resurgent, vigorous
countries, all of them are non-align-

“etl. And in Asia, unfortunately, there
are countries which are aligned in
military pacts with one or the other
of the major blocks. That is the
situation which we have inherited in
the post-war, post-colonial era, There
are serioug efforts going on even
amongst the members of these so-
called defence pact countries to wrig-
gle out of these pacts on one excuse
or the other. The whole concept of
the defence pact is really on the
wane, on the run, Thig type of con-
cept can be compared tp a sinking
ship, and Shri Masani and hig friends
ask us to jump into this sinking ship.
I think it is nothing but a counse} of

despair. This country has certain
traditions, certain inherent strength,
with all these vast patriotic people,

hardworking people, who value their
freedom, who value their indepen-
dence. .

Shri Solanki: Except the Govern-
ment.

Shri Swaran Singh:
never fail to shed their blood for the
defence of the country, For such a
fine country and such a fine people
%0 be mis'ed into s belief or feeling

External Affairs 7298

that they canmot defend themselves
and therefore they must enter into
some sort of security arrangement,
will be compromising our sovereignty.
We are determined not to compromise
our sovereignty. That does noi mean
that we should not girengthen our
defences or that we should hesitate
to get help from all friendly count-
ries, The pursuit of our policy of
non-alignment our pursuit of poli-
cies for maintaining peace in the
world, for working for restoration of
peaceful conditions where there are
strains, for reducing tensions has not
only helped the world, helped the
bigger cause as my respected col-
league Mrs. Pandit said, but it has
alsgp helped us in our own national

interest. That is apart from high
principles.
High principles are something

which we should always value ang it
would not be a good day for India if
we were casually %o throw aside the
good and high principles and lofty
principles and if we feel gverwhelmed
by the intricacies of our immediate
problems, and if we throw over the
principle to the winds, it will not be
good for the world or for ug either.
But I would say that even from the
purely national interests, our own
self-interest, this is the only policy
that we should pursue, It is our in-
tention to continue to pursue this
policy.

The other attack from my friend
Mr. Hiren Mukerjee is that we are
not very forthright in this. We had
perhaps not wused strong language.
We must remember that in South
Viet-Nam we occupy a gpecial posi-
tion which we have inherited by vir-
tue of our chairmanship of the Inter-
national Control Commission. It is
our duty to see that the Geneva
Agreement. is enforced and that the
Geneva Agreement is not contrave-
ned. Mr, Masani says that we should
have sided with Canada on one of
the last reports, whereag there have
been many occasions when we have
been criticised that we should have
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joined Poland and not Canada when
making our recommendations. Our
effort has generally been to examine
the issues that come up before the
International Control Commission in
a dispassionate manner gnd objecti-
vely and to report to the two Co-
Chairmen, namely. United Kingdom
and the USSR. Therefore, to a cer-
tain extent, uneasy peace was main-
tained in this part of the world for
several years. We ourselves are
very unhappy that the Geneva Agree-
ment has not been honoured and
there had been lapses from both sides.
‘We have never hesitateq to point this
out generally, in a vast number of
cases, by unanimous reports and some-
times in majority reports whére
sometimes the Polish representative
had been with us and on other oc-
casions the Canadian representative
had been with us. When we occupy
the position of the chairmanship of
the International Control Commis-
sion which is functioning in such di-
fficult circumstances, it will be *%oo
much for me to say or for any Gov-
ernment to say that they will side
with one or the other member of the
commission. We take an objective
view and take the responsibility of
taking that view. And that is the way
we have functioned. It was through
the efforts of that Commission that

for several yearg or for about temn
years practically, the situation did
not deteriorate. There were comp-

laints, There were lapses; there were
contraventions of the agreement but
by and large this thing remained on
a low key. But the Laog situation
that has developed of late is really
fraught with serious danger and we
should continue to exercise our
efforts for restoration of peace and
for starting negotiations,

With regard to Indonesia and Mala-
ysia, there is an unfortunate dispute
and the House is no doubt aware that
we recognise Malaysia and we have
got the most friendly relations with
Malaysia. The Deputy Prime Minis-

APRIL 1, 1965

External Affairs 7300

ter of Malaysia Tun Abdur Razack
wag here and he had very useful
talks with the Prime Minister, with
me and other members of Govern-
ment here, and now the Finance Mi-
nister is also here, and we gre in
touch with them and they know fully
well our interests and our friendship
with 'them. About this dispute, the
Malaysian leaders themselves are
anxious that the confrontation should
end and that there should be concilia-
tion rather than confrontation and
that some peacefu] methods should be
found for settling this dispute bet-
ween Indonesia and Malaysia. The
Deputy Prime Minister and the Prime
Minister Tunku Abdu] Rahaman had
done a great deal for working to-
wards the creation of the circums-
tanceg in which some ‘talks may start.
That is the objective of both and some
friendly countries have actually made
efforts in that direction. At one time
there was that proposal of three rep-
resentiatives, one representing each
of the three countries, namely, Indo-
nesia, Malaysia anqd Philippines and
a fourth Asian or African country
which could be agreed upon by all
these three countries so that they
might work out a satisfactory solu-
tion of this vexed problem. We are
hoping and it is our earnest desire
that this confrontation should change
into conciliation and we have worked
for that. We have made it clear that
we are not anxious to jump into this
dispute and we are not anxious to
assume the role of mediation but if
there is anything that we could do
and both sides want us, we will not
be found wanting, That ig the direc-
tion in which we must move. That is
our policy in this area.

Whether it is war or peace, or co-
lonialism or racialism or economic-
disparities, the United Nations had
played a very significant role, gnd I
am sorry that for sometime past, the
Uniteq Nations itself is facing very
grave danger. The last session ¢f the
UN General Assembly remained
completely paralysed. There wag this
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dispute about financing of peace-
keeping operations and about the
contributions to be made by the va-
rious countries, and the bigger issue
as to which should be the organ for
the control of peace-keeping opera-
tions. All these issues have arisen
before ‘the TUnited Nations and the
UN General Assembly last time was
unable to transact any business, I am
glad that by the efforts of all coun-
tries, particularly, the Afro-Asian
group, a committee of 33 had been
constituted and ‘they are going into
this whole_gquestion of peace-keeping
opcrations and the control and finan-
cing of these operations and other
relevant issues involved. India is a
member of that committee and they
are now working in New York to
find a satisfactory solution both
with regard to the financia]l implica-
tions and also the future scope of
peace-keeping operations. The entire
world, particularly the smaller coun-
tries and under-developed countries
are anxiously awaiting the result of
this because the bigger countries may
not be very fond of the UN and pro-
bably they could exist even without
the UN. But let us not forget that

there are g large number of small
countries for whom is a very
valuable forum; they could assert
their sovereignty and project their

individual personality and thus con-
tribute for the world getting  toge-
ther. It is a very desirable develop-
ment in the world and anything that
weakens the UN ig a matter which
should cause concern to this Parlia-
ment and to this country.

Let us hope that the efforts of this
committee would yield somg concrete
results and the paralysis from which
the United Nationg has been unfor-
tunately suffering will end, and the
United Nations will be resorted to its
vigour and strength so that the na-
tions of the world might play their
useful 'role for the achievement of
the objectives, which ig the only hope
if the worlg is to survive a catastro-
phe or conflagration and engulfment
in war and destruction, '
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It was in this respect a matter of
great disappointment for us when a
friendly country, Indonesia, decided
to quit the United Nations. We feel
that there was little justification;
merely because Malaysia was elected
to the Security Council, there was no
justification, there was little justifi-
cation, for Indonesia to quit the
United Nations. Then 'there was the
talk of a rival Uniteq Nations body.
There was some mention of that move
being made, but I am glad that on this
issue the efforts which were made
by certain countries were not at all
favoured by the large Afro-Asian na-
tions and they had to abandon that
idea of establishing an organisation,
rival to the Uniteg Nations, and at
the moment, it is hoped that the
United Nationsg will be able to come
baeck to its former wusefulnesgs and
active role.

There was one other thing men-
tioned by hon. Members. It was
said that India should play a more
decisive role, a more dynamic role,
in the Afro-Asian world. These are
very good expressions, very calchy
words, which can be easily reproduc=
ed and easily said, but we have Yo
examine whether they have any con-
tent in them or whether they are just
phrases. We claim that in the non-
aligned nations’ conference in Cairo,
India did play a significant role. The
dominant note there was that of pea-
ceful coexistence, stress on non-align=-
ment, conciliation. rather than con-
flict. These were the dominant notes
of the deliberations and the outcome
at the Cairo conference. This matter
was discusseqd in great detail on the
last occasion. I have no intention to
go intg it again in detail, but the
outcome of the non-aligned confe-
rence really was something very use-
ful, because it again brought into
prominence and to the forefront the
concept of mon-alignment, of conci-
liation, and of peacefu! coexistence,
things which are of supreme impor-
tance for the world and for wus.
It will be wrong to belittle the
outcome of the conference of the non-



7303 D. G—Min. of
[Shri Swaran Singh]

aligned countries that took place at
Cario.

I was rather sorry thaf Shri Pra-
kash Vir Shastri, who generally
makes constructive contributions to-
day disproved that, and he was some-
what annoyed for some reason, and
he tried to turn a blind éye to the
relationg that fortunately exist today
between us and our neighbours. I
would appeal not only to him but
to all sections of the House that we
should be very cautious ang we
should not use expressions which
spoil our relations with our neigh-
bouring countries.

In that respect, take, for instange,
Afghanistan, our neighbour. Unfor-
tunately, we are not making much
headway with Pakistan, but take
Afghanistan which lies on the other
side. Their Prime Minister was here
recently. There was complete ‘iden-
tity o views on all issues, and from
the communique that wag issued at
the end of the talks—Shri Prakash
Vir Shastri might read it again if he
has not read it already—he will be
convinced that there was complete
identity of views on all the issues.

Then the Foreign Minister of Nepal
was here, and he had discussions with
us on al! matters of a bilateral cha-
racter and also on matters of inter-
national nature I would ask my hon.
friend to read the communique that
was issued at the end of the
visit of the Foreign  Minister
of Nepal. Our relations with
Nepal today are extremely friendly
and very close and it iz our inten-
tion to strengthen them still further.
I would appeal to hon. Members that
they should contribute for the streng-
thening of these relations and not
throw doubts which unnecessarily
would create doubts in the minds of
the people in this country and others.
This is no service to the country or
far the relationship which appears to
be truly cordial even to the critics.
We are strengthening our economic
and political relations and all those
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relations with Nepal, I think, are
very flne and very friendly.

Take Burma, Gen. Ne Win, the
Chairman of the Council of Ministers
was here. " He toured our coun-
try. He had several talks with our
Prime Minister and also there were
other discussions with him. (Inter-
ruption),

Mr. Speaker: Order, order.
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Shri Swaran Singh:
way. Our relations with Burma are
good, I claim they could be much
bettered. We are doing everything
possible to strengthen them still fur-
ther. But they are definitely towards
improvement, and it will be wrong to
belittle this turn for the better and
it will be absolutely not in our own
interest to talk lightly about these
things, Let us agree - not to make
this as a debating point. But we
should have some perspective and
view them in that background rather
than just try to build any argument
to criticise the Government.

I do not give

Take Ceylon. We had friendly
relations with Mrs. Bandaranaike's
government. We have, I hope, the
most friendly relations with the new
government. It will please the Hou_se
if 1 were to inform the hon. Mem-
bers. ... (Interruption).

Mr. Speaker: Order, order. Only
one hon. Member can speak at one
time. Let us hear the hon. Minister.
He is not yielding.

Shri Swaran Singh: On this issue,
I want to be absolutely clear. I would
like the hon. House also to bear with
me if I were to say that in countries
where the democratic set-up is func-
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tioning *and Ceylon is one—and we
are very proud that our neighbour
is having a democratic, parliamentary
form of government of the same type
which we are following—there can
be results in the elections where one
party comes into power or the other
party comes into power, and we have
to deal with a country which is
following a democratic set-up. It will
be absolutely wrong for us not to
like a government which is demo-
cratically elected and to prefer
another government which might
again be democratically elected. We
have had good relations, fine rela-
tions, with the Ceylon Government
when Mrs. Bandaranaike 'was the
Prime Minister. We will continue to
have good relations and try to streng-
then the relations with the new gov-
ernment also. '

It will be a happy thought for this
hon. House to know that India, after
several years, has ceased to be an
issue in the Ceylon elections, which
is a right thing, because we are not
interested In boosting one party or
the other. Let us not have the atti-
tfude that we prefer one or the other
group. We scrupulously avoided
taking any interest in the elections
which went on there in the normal
course and India was not a matter of
issue.

Then, Shri Prakash Vir Shastri
said—I do not know wherefrom he
took it—that our High Commissioner
or our High Commission must have
known that the government was
going to lose the elections and that
we need not have entered into an
agreement with the former govern-
ment and should have waited for the
new government. I am very sorry.
We are sometimés accused of indeci-
sion. When we take a decision, it is
said, “No, you should have remained
undecided and should not have dealt
with a government that was estab-
lished by law and the constitution and
shou'd have waited for the off-
chance of a particular government
loging”., This is a very funny way
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this lighthearted manner in which
sometimes we ate prone to take our
neighbours is a temptation which we
should strongly resist, and I would
urge the hon. Members to do so.
In this particular ease, Mrs. Bandar-
naike made a public statement. ...

ot wwrmdie qreelt : wowT @w-
RIAT 9% ToeuT AfTdee & weae
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S8hri Swaran Singh: Whatever he
may say against me personally, I will
not permit our relations with Ceylon
to be spoiled. In effecting this agree-
ment about the future of persons of
Indian origin in Ceylon, Mrs. Banda-
ranaike herself was in touch with
Mr. Dudley Senanayake, who is the
present Prime Minister and who was
at that time the leader of the opposi-
tion. In the course of the talks, she
made it clear that this was an agree-
ment with which even the leader of
the opposition was in agreement. I
do not know what is the basis for
the statement of Mr. Prakash Vir
Shastri that at some time in London,
there was some talk that India might
take 50,000 and we did not try to take
even one man., THhat statement is not
borne out by facts. I have not been
able to see the source of his infor-
mation; that is quite incorrect.

oft serorfic ool ¢ 1053
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Shri Bwaran BSingh: In fact, our
revered leader, Nehruji, was always
anxious that we should settle this
matter by some method and’ this
should not be made an irritant bet-
ween India and Ceylon. These are
matters which are sought to be raked
up quite unnecessarily. I had no
interition of going into them, because
1 Had already reported to the Houde
on our efforts at' improving the rela-
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tions with our immediate neighbours.
Exactly at the time when they are
definitely better and more friendly,
here comes a statement which tries
to criticise them.
unwise to take that attitude, howso-
ever one may not agree in this
respect.

Dr. M. B. Aney (Nagpur): At one
stage, even Pandit Jawaharlal
Nehru was deadly opposed to the
idea of Stateless Indians.

Shri Swaran Singh: My hon. friend
himself had been dealing with  this
matter at one stage. I think even
before he went to Ceylon, he had
been dealing with this matter. All
thig legacy was left to us by perscns of
his way of thinking. I am happy
that we have been able to solve it
and remove one thing which stood in
the way.

Dr. M. 8. Aney: I was not given
an opportunity. Otherwise, there
would not have been any occasion for
him to say that.

Shri Swaran Singh: Mention was
made that we should consolidate our
friendship with African countries. I
fully agree with that and our rela-
tions with African countrieg are very
cordial and good. We are continuing
to improve those relations. 1 also
agree that we should also try to have
diplomatic missions in ag large a
number of countiries as we can. But
finance comes in the way, because
it is pretty costly to establish these
missions. But our efforts will con-
tinue and we will work in that direc-
tion.

We are also having closer econo-
mic relations and collaborationg with
many African countries. That s
something which is appreciateq by
the African countries. This is the
direction in which we want to work,

Mention has been made of the
forthcoming conference at Algiers.
Tt is true that this conference, which
is based on geographical rather than
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ideological considerations is bound {o
be more complicated than the con-
ference of non-aligned nations, be-
cause there wag some basic ideology
which governed the thinking of the
countries that participated in the
latter conference. Therefore, this
conference is likely to be more diffi-
cult and the issues that are likely to
arise are also of such a nature that
we will have to take very good care
to see that our viewpoint, is properly
brought out and also that the out-
come of the deliberations of the con-
ference is in the general interests of
Afro-Asian solidarity. Notwithstan-
ing the differences that loom large
there are many things common.
All these countries are under-
developed. There are the vestiges of
colonialism, racialism and economiec
matters, And the almost universal
desire of all of us. with the unfortu-
nate exception of Indonesia, is to
strengthen the United Nations. There
are many common matters and it is
our earnest hope that the deliberations
of the Afro-Asian nations in Algiers
will be successful. The Algerian lea-
ders themselves have led their country
to freedom after a very revolutionary
struggle. They have got some very
dynamic ideas of Afro-Asian solidarity
and friendship. Our voice shou'q al-
ways be on the side of progressive
countries, trying to work out the
future of Africa and Asia on the basis
of ending colonialism and strengthen-
ing the forces of peace rather than of
confrontation.

I am conscious that within this
ghort-time. I have not been able to
cover all the points. But there are one
or two points I would like to mention.
About our relations with Pakistan, I
have said something before and I have
mentioned to the House the unfortu-
nate state of our relations as they
exist today. Even in this, we should
always remember that Pakistan iz our
neighbour and we have common fron-
tiers several thousand miles long and
there are close geographical and his-
torical ties. So, notwithstanding the
present difficulties of a diverse nature
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some irritants and others long range—
ultimately this also will have to be
tackled by some sort of setilement, I
know at the moment, I can be accused
of taking a view which is not realistic.

8hri Kapur Singh: You have spoken
well on thig point. It is time to seitie
these issues,

Shri Swaran Singh: I do not know
whether his leader agrees with him!

We have always said that the steps
which India has taken to strengthen
our defences or getting military aid
from all friendly countries and also
strengthening our military and defence
potential are to safeguard the inte-
grity and sovereignty of our country
against aggression. We cannot neg-
lect this. I do not want to go into
details, because this House discussed
the Defence Ministry’s demands only
the other day. It is unfortunate that
Pakistan is carrying on an incorrect
and false propaganda against us that
we are sirengthening ourselves and
as such we are posing a threat to our
neighbours. It is quite interesting
that in their anxiety to say any-
thing to harm to India, they raise
some imaginary fears in some other
neighbours of ours, which is abso-
lutely unfounded. We have got the
most friendly relations with our
neighbours. There is this unfortunate
conflict with China and Pakistan and
it is amazing how, when we make our
arrangements for strengthening our
defences against the Chinese threat,
Pakistan should carry on this baseless
propaganda against India and should
say that by India becoming strong
there wjll be danger to anybody,
India's strength means really stabi-
lity in this part of the world and it
is our intention to continue to make
India stronger and stronger so that
not only can we defend our territories
against aggression but also signi-
ficantly contribute by pursuing these
policies both internally and external-
ly towards stability in this region.

Shri M. R. Masani: Sir, with your
permissioa, I would like to say a word
of personal explanation in view of
the'fact that some things I had said
have been very grossly distorted by
the Foreign Minister. In my speech
I had made two remarks which should
‘make the meaning of my proposal for
regional security very clear. I had
said that it is only if Japan at one
end and India at the other hold the
tront that with the smaller countries
in between will be able to stand up
against the common menace. While
referring to the danger of Viet Nam
and Laos falling I had again stated
that “then you will have the Chinese
Communists and their satellites all
the way from Karachi down to
Singapore, India would be encircled”.
I think in the light of that the hon,
Foreign Minister in saying what he
did was less than fair to himself and
to me.

ot wy ford (%)  # a%
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Mr. Speaker: Is there any cut motion
to be put separately?

.....

Shri M. R. Masani: I want my cut
motion (No. 7) to be put separately?

Dr. M. 8. Aney: I want my cut
motion No. 8 to be put separately.

Shri Narendra Singh Mahida
(Anand): My cut motions, 13 to 18,
may also be put separately.

Mr. Speaker: All right.
cut motion No. 7 to the vote of
House.

I will put
the

Cut motion No. 7 was put and
negatived.

Mr. Speaker: I will now put out
rotion No. 8 to the vote of the House.
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Cut motion No. 8 was put and
negatived.

Mr. er:
motion
House.

Now I will put cut
0s. 13 to 18 to the vote of the

Cut motions No. 13 to 18 were put and
negatived,

Mr. Speaker: I will not put the rest
-of the cut motions to the vote of the
House.

Cut motions Nos. 23 to 34 were put and
negatived.

Mr. Speaker: The question is:

“That the respec.ive sums not
exceeding the amountg shown in
the fourth column of the order
paper, be granted to the Presi-
dent, to complete the sums neces-
sarry to defray the chargeg that
will come in course of payment
during the year ending the 3ixt
day of March, 1866, in respect of
the headsg of demandg en.ereq in
the second column thereof against
Demands Nos. 22 to 24 ang 119
relating to the ‘Ministry of Exter-
nal Affairs'”

The motion was adopted

[The motions of Demands for
Grants which were adopted by the
Lok  Sabha, are reproduced
Below—Ed]

DeEmaiDd No. 22—<TRiBAL AREAg

“That a sum not exceeding
Rs. 13,48,07,000 be granted to the
President to comp'ete the sum
necessary to defray the charges
which will ecome in coursa of pay-
ment during the year ending the
31st day of March, 1968, in respect
of ‘Tribal Areas."”

DEMAND NO. 23—EXTERNAL AFFAIRS

“fhut a sum not exceeding
Rs. 15,69,36,000 be granted to the
President to complete the sum
necessary to defray the charges
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which will come in course of pauy-
ment during the year ending the
31st day of March, 1966, in respect
of ‘External Affairs'.”

DEMAND No. 24—OTHER REVENUE Ex-
PENDITURE OF THE MINISTRY OF
EXTERNAL AFFAIRS

“That a sum not exceeding
Rs. 7,21,16,000 be granteg to the
President to complete the sum
necessary to defray the charges
which wil come in course of pay-
ment during the year ending the
31st day of March, 1966, in respect
of ‘Other Revenue Expenditure
of the Ministry of Exiernal
Affairs".

Demanp No. 119—CariTaL OuTLAY OF
THE MINISTRY OF EXTERNAL AFFATRS

“That a sum not exceeding
Rs. 1,25,00,000 be granted to the
President to complete the sum
necessary to defray the chacges
which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in respect
of ‘Capital Ou 'ay of the Ministry
of Ex.ernal Affairs’ .”

MmvisTRY or CviL AVIATION

Mr. Speaker: The House will now
take up the Demands for Grants rela=-
ting to the Ministry of Civil Aviation
for which three hours have been al-
lotted. Those who want to move their
cut motions may do so within fifteen
minutes.

Demanp No. 1—MmisTrY oF Civm
AVIATION

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 11,88/000 be granted w0 the
President to complete the sum
necessary to defray the charges
which will ocme in course of pay-
ment during the year ending the
31st day of March, 1988, in respact
of ‘Ministry of Civil Aviation™”
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DEMAND No. 2—METEOROLOGY

Mr. Sﬁlég.ker: Motion moved:

~“That a sum not exceeding
Rs 2,50,75,000 be granted to the
President to complete the sum
necessary to defray the charges
which wil] come in course of pay-
ment during the year ending the
81st day of March, 1966, in respect
of ‘Meteorology’.”

Demanp No. 3—AviaTion
Mr. Speaker: Motion moved:

“That @ sum not exceeding
Rs. 5,66,67,000 be granted to the
President to complete the sum
necessary to defray the charges
which wil come in course of pay-
ment during the year ending the
31st day of March, 1966, in respect
of ‘Aviation’.”

Demanp No. 4—OrmEr REVENUE Ex-
PENDITURE OF THE MINISTRY OF
Crvi. AVIATION

Mr. Speaker: Motion movead:

“That a sum not
Rs. 6,74,000 be granted
President to comple e the sum
necessary to defray th charges
which will come in course of pay-
ment during the year ending the
A1st day of March, 1966, in respect
of ‘Other Revenue Expenditure of
the Ministry of Civil Avia.ion".”

exceeding
to the

DEMAND No. 113—CaprraL OutlLay ON
CiviL. AVIATION

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 520,07,000 be granted to the
President to complete the sum
necessary to dofray ‘he charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1968, in respect
of ‘Capital Outlay on Civil Avia-
tion’.”.

Densand No. 114—Oraer Caprrat Our-
tAY or THE MINISTRY of
Crvin AVIATION

Mr. Speaker: Motion moved:
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“That a sum not exceeding
Rs. 1,000 be granted to the Presi-
dent to complete the sum neces-
sary to defray the charges which
will come in course of payment
during the year ending the 31st
day of March, 1866, in respect of
‘Other Capital outlay of the Minis-
try of Civil Aviation””

Shri Narendra Singh Mahida: Mr..
Speaker, Sir. I welcome the for-
mation of a separate Civil Avia-
tion Ministry from June, 1864
It focusses attention on the need
of civil aviation by creating this
separate ministry Civil aviation in
India started just before World
War II. It really started ir or about
1936-37. I had the privilege of parti-
cipating actively with one of the con-
cerns which were in existence then.
They were Tatas Limited, Indian
National Airways and Air Service of
India. I was connected with Air Ser-
vice of India as an active director
and I had also played a part in the
pioneering work of civil aviation that
was done in India. I take this oppor-
tunity to pay my tribute to those early
civil aviation pioneers, like Shri
J. R, D, Tata and Shri P. M. Kabalee.
I had personal connections with Shri
P. M. Kabalee and we had worked
together for the development of avia-
tion in India. The house of Tata de-
gerves all appreciation for progress 1n
civil aviation pver 32 years ago when
they first estliblished the Tata Air-
l.i;:es which was afterwards nationalis-

16.48 hrs,
[Mr. DEPUTY-SPEARER in the Chair]

Even today the Air-India is in
charge of a very capable person like
Shri J. R. D. Tata. It stands to his
credit that Air-India International is
one of the best in the world. I am glad
to say that the Air-India International
has rade profits and is able to meet
the entire cost of the seventh and the
eighth Boeing from the internal re-
sources.

T now refer to the Ministry of Civil
Aviation’s Report wherein the Afr-
India International is referred to. The
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Air-India International now operates
over a very wide range. It ‘operates
in various countries connecting east
-and west, north and south. Former-
1y, it was run only between London
.and Bombay. Now it has jnternational
connections and international reputa-
tion of the first order. In the year
'1983-64 it made an operating profit
.0f Rs, 384'25 lakhs which was even
better than the operating profit for
1962-63 of Rs. 345'44 lakhs. The pro-
gresg thus made by Air-India Inter-
national has won for us very . valu-
able foreign exchange and for that
reason also we should commend the
-~working of the Air-India.

The management of the Air-India
International have taken steps to re-
<cruit additional pilots from the L.A.C.
which is the main source of recruit-
‘ment of piicis with suitable qualifica-
tions and experience and the first
‘batch of 20 pilots was due to com-
mence training in the first week of
February, 1985. The Air India Cor-
poration has to its credit very able
pilots, ground engineers and other
gtaff and some of them had even
worked with me when I was connect-
.ed with the airlines.

About the Indian Airlines Corpora-

tion, page 52 mentions about the work-
ing of the Corporatiog. In the year
1963-64 they ended with a net surplus
«of Rs. 104-42 lakps which exceeds all
previous results. There were about
86 aircraft on the 80th November,
1964, with the IAC. The IAC had
difficulties in the beginnig when they
they starteq it because after .nationa-
lisation they had experienced very
great difficulties in regard to the com-
mencement of service and they had
only Dakotas then. The Dakotas
-which gave a useful service before
the War and during the War are still
operating in some of the air services
of the I.A.C.

The future of civil aviation is very
~bright because India is situated in
--uch a way that we have a very clear
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weather all the year round except for
one or two months on the western
coast of India in monsoon. We have
entered into a jet age and we shall
soon probably enter into a rocket age
as well. We are able to see go many
jet planes flying about over India. We
also see sometimes space rockets go-
ing over India. About the future of
civil aviation, I have had some thou-
ghts. I still remember my early
views in the year 1937 1 had made a
speech in Bombay where I had said
that a gay will come when we can
have a breakfast in London, a lunch
in New York and tea in Japan and
come back home for dinner. That
future is now a possibility. I dream
that after five or seven years we shall
see planes making a verticle take-off
and landing. VJ-101|X-1 was at an
experimental stage and it has now
developed into VTOL I hope that after
five years or so in India we shall see
such planes making a vertical take-off
and landing too.

The increased use of helicopters
also, I presume, will find a place in

our future civil aviation fleld. A
convertable heavy 1lift helicopter
powered by jet engines that will

carry more than 100 passengers, 12 to
20 tons of cargo or gigantic crane will
be flying within flve years, As a
military vehicle also, these helicopters
will prove very useful for carrying
troops, guns, tanks and supplies in
virtually all weather conditions and
over the most rugged terrain. It will
be stable enough to fire aerial artillery.

Then, I refer to the air cargo. An
expert committee headed by Shri
S. K, Kooka, the Commercial Director
of Air India had undertaken a study
and that report hag been submitted
to the Government. It is a very lau-
dable report and Shri 5. K. Kooka
is a very experienced and seasoned
officer. The recommendations are that
a separate corporation be set up to
undertake and develop air cargo ope-
rations. We cannot underestimate the
use of air cargo in our future eivil
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may arise why air-cargo cannot be
taken up by the Air India Interna-
Adional. But owing to international
rules, the passenger traffic cannot be
commuted into air cargo. This ex-
pert committee headed by Shri Kooka
has made a very wise suggestion.
They have suggested the use of D.C.
4 planes for this purpose to fly
over India and other countries. We
have a huge cargo possibility which
<an be taken out and brought in very
«quickly and rapidly between foreign
countries and India. I remember that
‘we had a mishap in the Bhakra Nan-
gl project sometime back, about two
or three years back when certain parts
were: wanted and for want of those
spare-parts our electricity works were
held up. Iy an air cargo service was
there, in a very Ilimited time, the
spare-parts could have been flown
from foreign countries to India. This
committee hag also cautioned that we
shoulq not expect any profits from
this air cargo corporation for first
three years. That is quite true be-
<cause no aviation company in the
world has made profits in the begin-
ning. The company with which I had
the pleasure of connecting myself had
also lost about Rs. 80 lakhs.

8hri Shinkre: No surprise.

Shri Narendra Singh Mahida: The
present civil aviation development
stands on those pioneering efforts and
1osses as a result of which the present
IAC and the Air India are reaping
harvest and making money,

Now, I would refer to the last page
of the Annual Report of the Civil
Aviation Department, There, we can
see the progress that we have made
during this year in regard to the num-
ber of pilot licences granted. The
number of licences current as on 31st
‘December, 1964, in respect of A cate-
gory was 147, in respect of A 1 it was
nil, and in respect of B it was 137;
the number in respect of pilot ins-
tructors was 6. Today, the private
pilot’s licences number about 263 In
Tegard to Private Helicopters Pilot's
Sicence it was issued only to three per-
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sons; Commercial Helicopter Pilots'
licences number only 4. So, the pru-
gress in regard to licensing of pilot-
has been very disappointing, Very
serious attention should be given to
this problem of short supply of pilots
in our civil aviation.

It must be remembered that in the
past we were able to find guod pilows
who had gained experience during the
last world war, For, after the dis-
bandment of these pilots from military
service they were absorbed by the
commercial concerns. Those pilots
have now become aged and they will
be soon retiring and probably a time
may come whep we shall be facing an
acute shortage of good pilots. So, I
would request that the airlines should
take upon themselves the responsibi-
lity for recruitment and training of
pilots immediately. 'We shall other-
wise have to start from scratch after
these old pilots retire. A civil flying
training school cannot be a paying
proposition, because we could not ab-
sorb the pilots in large numbers. I
had the experience of training some
pilots and also running a ground en-
gineering school before the war. A
pilot wam offered about Rs. 250 to
Rs, 300, and a ground engineer was
lucky if he got about Rs. 100. But
soon after the war they were all giv-
en a great rise in their pay. They
were able to get a pay ranging from
Rs. 1500 to Rs. 2000. When we had
aviation concerns in the private sec-
tor we trained our own pilots and
ground engineers. But since Govern-
ment have taken over these companies,
they will have to do this training
now, otherwise they will face the
shortage of pilots very soon. Before
meeting such a difficulty, I would
very earnestly recommenq to them
some scheme for consideration. Parti-
cularly in India today the most capa-
ble organisation that can produce new
pilots is the IAF, The IAF is the
only organisation, I might say, which
can bring out disciplined and respon-
sible pilots in this country. There-
fore, I say that military and com-
mercial aviation has much in common.
Pilots should be recruited, and 1.AF.
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should undertake responsibility and

expand short service enlistment pro-

gramme 8o that gooqd number of pilots
can be trained.

Mr. Deputy-Speaker: The hon.
Member should try to conclude now.

Shri Nacendra Singh Mahida: I
wanted to suggest many things, but
since you have already rung the bell,
I shall try to confine myself to just
one or two more points. Otherwise,
I had a desire to speak at some length
ang put forward my thoughts on civil
aviation. Anyway, I shall geal with
only one or two more points now. I
shall come to my own State of Guja-
rat. Gujarat needs a lot of lifting
up in the matter of civil aviation.

I was instrumental in creating more
than 20 aerodromes in Gujarat State,
including Baroda, Bhavanagar and
other places, I have some knowledge
about the working of these lines,
When we started our first flight from
Bombay to Bhavanagar, it proved a
very popular service, and it is still
one of the most popular routes. My
recommendations for the development
of air travel in Gujarat are as follows:
Firstly, the Ahmedabad-Delhi service
should be operated via Udaipur-Jaipur
so as to utilize the capacity and faci-
litate air travel from Gujarat to
Rajasthan and vice versa. Secondly,
Ahmedabad being a prominent indus-
trial and business centre and capital
c¢f Gujarat State, should be linked
with Rajkot and Kutch (Bhuj and
Kandla). This will also facilitate
travel by people in Saurashtra to
catch plane at Ahmedabad for Delhi,
Jaipur etc. Just now, there is no
connection between Saurashtra, Kutch
and Delhii. Gandhidham iz now
coming up, and the port of Kandla is
declared @ free trade zone, and an
air connection i3 very badly required
between Delhi and Kandla. The fre-
quency of service between Ahmeda-
bad and Bombay should be increased
and the plane service be operated via
Baroda as its importence is increas-
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ing rapidly. Just now if I have to
go to Baroda from Delhi. I have to

go via Bombay; I cannot go to Baroda
straight via Ahmedabad.

17 hrs.

Aerodromes like Kandla, Rajkot and
Ahmedabad should be provided with
better facilities. There are no retir-
ing rooms, canteens etc. In view of
the increasing industrial-cum-com-
mercial development of Surat City
and surrounding area and its equi-
distant location between Bombay and
Ahmedabad, it is essential that Surat
be linked by air with Bombay and
Ahmedabad.

Lastly, my suggestion is about
making Ahmedabad an international
airport. Between Bombay and Dethi
on the west coast of India, there is
no international aerodrome, So I
suggest that Ahmedabad should be
made into an international airport.
Ahmedabad is fast growing up. There:
are oil reflneries, - various industries,
petro-chemical industries etc. near
about. So its importance amust be
realised. Also from the military point
of view, in terms of nearness to
Pakistan, we must see that it should
be made an international airport
capable of landing even Boeings,

ot geR W e ISR
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Mr. Deputy-Speaker: The bell is
being rung—Now there 'is qudrum.
Shri Fatehsinhrao Gaekwad,

Shri Fatehsinhrae Gaekwad (Baro-
da): I am happy that I havé been
given an opportunity to fire the fifst
shot from this side of the House at a
Ministry which I consider one of the
most inefficlent wings o Government.
I speak on authority because I claim
to be probably the most travelled of
IAC's customers. I do about 2,600
mileg a week and travel at least twice
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a week. Hence I have taken courage
to speak today,

I last spoke on this very Ministry
four years ago. I thought that in all
fairnesg they must be given some
time to correct some of their short-
comings. But I find that instead of
correcting and reducing the number of
shortcomings, they have increased
them. Four years ago, when I spoke,
I had occasion to criticise the Minis-
try of Communications. I had then
stated that it was possible at that
stage to get, with difficulty of course,
a seat to Bombay at short notice, but
the chances of getting a trunk call
through to Bombay to inform people
that you were coming, were very
dim. I must congratulate the hon.
Minister o Communications that he
has been able to reverse the position
today. It is now possible, or it would
soon be possible, to talk to Bombay
over the trunk line in under two
minutes, but I am not quite sure if,
even afier having informed Bombay
that I am coming by an IAC plane,
I will be able to get there!

The Minister of Works and Hous-
ing (Shri Mehy; Changd Khanna):
How do you do 2,000 miles if you go
twice a week? )

&hri Fatehsinhrao Gaekwad: I am
wquite sure that if not all, almost all
hon, Members of this House will agree
with me that it is very difficult to
get bookings on IAC flights. You
ring up, or you send your man to book
a seat and you are always put on
the waiting list.

Shri Shinkre: The worst thing is
getting the connection on the tele-
phone.

Shri Fatebginhrao Gaekwad: And
you are always the fortieth or fiftieth
on the waiting list. You cannot take
a chance because the air terminals
are too far away from the major cities,
and therefore you have to keep an
telephoning, or rely on an agent who
has c~anections in IAC. Eventually
you do get a seat, and when you get
an tu the plane, you find that most of
the plane is empty.
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I know what the Minister is going
to say in answer. He is going to say
that months ahead—tourist agencies
book seats, and then plans are chang-
ed at the last moment, the interna-
tional service is delayed, and there-
fore you find a large number of empty
seats. This I can appreciate could
happen even once in ten days, but I
think this has become a daily routine.
tine,

I remember an American friend of
mine telling me three years ago his
very sad experience. He arrived in
Delhi and went op to Kathmandu,
Nepal, and after a two-day stay he
was flying to Calcutta. His plane was
gcheduled to take off at about 7 O
Clock in the morning. He arrived at
the airport and went to the counter,
and was promptly told that there was
a four-hour delay. Having a hotel
room booked until mid day, he asked
if he could go back, get a couple of
hours more sleep and come back at
about 9.15 or 9.30. He was told that
that would be all right. He left,
leaving his address and room num-’
ber, My poor friend arrived at the
sirport again at 8.15 and went to
check in. The same gentleman was
standing on the other side of the
counter. Whep he handed in his tic-
ket, he was told that the plane had
left at 8-30. He said: “But you told
me that it would not leave before
10.” The gentleman replied, “I was
not here”” The poor man f{ried te
argue but could get no yhere_

He had some patience fortunately.
He said, “All right, when is the next
plane?”. He war told it was on the
following morning. He asked: “All
right, will you re-endorse my ticket
for tomorrow morning?” And he was
plainly told he would have to buy
a new ticket. This is a fact, and I
can prove it.

The main terminals in this country
are relics of the past. Even the new
oneg have been very badly planned.
We know of the famous incident of
the Santa Cruz airport terminal, where
I believe almost on the day'of its
opening ceremony it was discovered
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that they had forgotten to build a
customs shed!

We al] know that in our country
we have a habit that if one man is
going, there are.fen people or even
more to see him off. The airport ter-
minals are always congested. In fact
many a time I have had difficulty in
trying to get through and reach the
plane. I would here suggest to the
hon, Minister that his Ministry should
consider at least four major cities of
this country for -erecting uptodate
ultra-modern air terminals with spe-
cial passenger lounges ag this will
eliminate all the visitors after a cer-
tain point. One of the most ineffi-
cient departments in this corporation,
1.A.C. are the ground services. Apart
from booking difficulties, once you get
to the airport, to check 1n you have
to wait in a long queue and there is
only one man checking evep for the
economy class on the Boeing flight.
That is the first check, when you
.check in at the counter. When you
get on to the plane after a mile’s walk
your tag ig taken or torn off; that is
the second check. I should think that
they should be satisfied with two
checks to know how many passen-
gers have boarded the plane. But
once you all get in, they recount. I
remember an instance, when the
Caravelle had just arrived and I was
taking the Caravelle from Palam to
Santa Cruz in the height of summer.
The plane had been standing in the
sun. We all get in and the usual,
routine counting started. Two air
hostesses and a steward started count-
ing. 1 was, fortunately, in the front
and heard what was happening. They
came back and discussed it. One said
there were 87 passengers. The other
said: 68 and the third, 68 plus 1.
Here we were 2ll sweating in the
heat and a recount was ordered. They
came back with the same results.
Meanwhile the ladder had been taken
away. Since they could not arrive at
the correct flgure the ladder had to
be put back and somebody from the
ground had to be called. He counted
and he came to the conclusion that
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there were 60 plus 1. Having ac-
cepted his statement as authoritative,
they let him out then the dispute be-
gan as to whether it should be 69
plug 1 or 70. Ultimately I discovered
that they settled for 69 plus one, the
plus one being a child....

Shri J. P, Jyotishi (Sagar): I am
sure it was not born there.... (In-
terruptions.)

Shri Fatehsinhrao Gaekwad: Talk-

ing of wasteful expenditure, we have
seen what has happeneq in the new
extension at Palam airport. I do not
know what they are building. I be-
lieve they have already spent over a
lakh of rupeeg last year and propose
to spend another four lakhs in the
current year. I believe that the emer-
gency is still on in this country and
here we all have seen this peculiar
building activity of constructing gal-
leries for the visitors. I do not know
what they are eventually going to do
for passenger amenities. In this new
contraption it will be too hot to stand
in the summer; it will be too cold to
stand there in winter and it will be
impossible to use in monsoons. I
presume it is only meant for use for
two monthg in a year. I do hope
that the hon, Minister will look into
this and let the House know what
exactly they have spent this money
on, whether it is on a visitors’ gal-
lery or on amenities for passengers.

The other day we heard criticisms
mainly from the other side, when the
Demands for Grants under the Minis-
try of Defence were being discussed,
that they have top many different
typeg of planes. The Defence Minis-
ter, I think satisfled hon. Members
with his answers, but we find the
same state of affairs in the Ministry
of Civil Aviation. Today, I think they
have got four Caravelles which are
pure jets, 12 Viscoumts which are
turbo-props, 10 Fokker Friendships
which are again turbo-props, three
Skymasters and 36 Dakotas, Com-
ing to Dakotas, four years ago,
I had placed 4§t on record—
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I wanted to—that had it not been for
the Dakotas after the war, the inter-
nal airlines in this country could
never have ben established, I hgg said
then that the Dakotas had done yeo-
man service to this country, but a
time had come I had said when they
should now be given a State funeral.
I was very happy to read the other
day that the Minister had informed
the members of the consultative com-
mittee that they propose gradually to
replace these Dakotas with the Avro
748.

Having been closely connected with
the Ministry of Defence, I have so far
refraineq from taking any part on
defence questions, but the point is,
when this project was decided upon
and commenced and 1 was present at
the first, demonstration, many people
like me knew even then that this air-
craft would never be used by Defence
and that eventually the Indian Air-
lines Corporation would be forced to
buy the Avro 748. This has happen-
ed now. Anyway, I am glad to hear
that atleast the Dakotas are eventunal-
ly going to be given a farewell,

My hon. friend acrosg the floor,
Shri Narendra Singh Mahida, referred
to the Baroda airport and the Baroda
service. I am not saying this because
that is my constituency. Today is the
1st April 1965. This is April-fool-
day, and I think if nothing else, the
Ministry, or rather the IAC has thou-
ght it fit to make ug April-fools today.
If one reads through the new IAC
schedule which commences today, one
will find that the Bombay-Baroda
service,—IC 77—will leave Bombay
at 2.30 in the afternoon and reach
Baroda at 16.05 hours take off again
as IC 78 at 10.30 hours and reach
Bombay at 18:05 hours. As this plane
lands at Santa Cruz, we will probably
be watching the Caravelle taking off
for Delhi, for, this plane reaches
Santa Cruz exactly flve minutes after
the Caravelle takeg off for Delhil I
think the Corporation has established
some intimate connection with the
hotels in Bombay, because we will
have to stay overnight in Bombay, as
there is no immediate connection from
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there to anywhere. We cannot go on
to Calcutta the same day and we can-
not go on to Madras or Bangalore
either. If they are willing to put us
up for the evening and the night
there, I have no objection,

Shri Ranga (Chittoor}: Even then,.
one hag to waste hig time,

Shri Fatehsinhrap Gaekwad: The
actual history of the Baroda airport
As luck would have
it, the airport was opened at my au-
gust hands in 1087, and it may be be-
cause of this that it is a tale of woe!
During the war, the British had
stationed an RAF squadron there
and subsequently the Ambika Air-
lines, Tatas and so on had their
service, but after that, the IAC came.
They tried to operate a service, but
gave it up for good reasong then. For
ten years, that airport lay completely
idle, TUntil a lot of pressure was
eventually brought upon the ministry.
They discovered that the airstrip was
not operative. So, estimates were
called for and resurfacing was done.
A service was started and given up
again. There was a lot of protest, in-
cluding mine. The Ministry ordered
that a new strip be laid. Estimates
were made. But ag usually happens
with thig Government, as soon there
was the first shovel of soil was dug,
they discovereq that their estimates
were totally wrong. Now the minis-
ter informs me in a letter that they
have no money. They have repaired
it, bug I suggest that they should look
at it from the future point of view,
Dakotas will go and then the gervice
will stop, because they will tell me,
this airport cannot take heavier air-
craft. So, the new trip should be laid
to take heavier aircraft. This House
knows how important Baroda is going
to become in future. We have a large
petro-chemica] complex ~oming up, a
fertiliser factory and a refinery, be-
sides a large number of other indus-
tries. I do hope the Ministry, will
give their consideration to this mat-
ter.
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I must pay a few compliments at
least to this ministry. The service in
the air is good, but this does not in-
clude the food; nor does it include the
cracked plastic ¢ ry nor the un-
electro-plated and dirty cutlery. But
the crew are efficieni and courteous.
When you are about to reach the des-
tination, a pleasant voice gnnounces
in highly anglicised Hindi:

‘T WY woE ¥ oA}, ag
wTH! qax oTE R 1Just look at

the audacity! And the voice goes on—

W A A WOET Jar @ wY IEE
Y gy W Wy fawr A § 07

‘But do I have an alternative, if I do
not want to travel by IAC!I

My ume is up. I reguest the
tinistry to look into al] these matters.
This time I have fired a mild shot, but
next time it will be a fatal one, it
things do not improve,

Mr. Deputy-Speaker: The hon.
Members may now move the cut
motions to Demandg for Grants relat-
ing to the Ministry of Civil Aviation,
subject to their being otherwise
admissible,

8hri Daji (Indore): I beg to move:

(i) “That the demand under
the head ‘Aviation’ be reduced to
Ke, 1.

fFailure to have two different persons,
one as Secretary, Ministry of Civil
Aviation and the other as the
Chairman, Indian Airlineg Corpora-
tion in the interest of safety of air
passengers (1)].

(ii) “That the demand under
g: ead ‘Aviation be reduced by

(Need to implement the ICAO Assem-
bly resolution emphasising the need
to raise the pay-scales and improve
th, working conditions of staff
.engaged in air navigation and com-
munication air traffic services (2)].
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(iii) “That the demand under

the head ‘Aviation' be reduced by
Rs. 100.”

[Need to issue quasi-permanency
certificate to staff entitled to it for a
number of years (3)].

(iv) “That the demand wunder
the head ‘Aviation’ be reduced by
" Rs. 100.”

[Need to revise the rates of overtime
allowance for Civil Aviation opera-
tiona] staff as per recommendalions
of the Second Pay Commission (4)].

(v) “That the demand under
the head ‘Aviation’ be reduced by
Rs, 100

[Need to provide school with board-
ing and lodging facilities at Bombay,
Cdlcutta, Madras and Delkhi Air-
ports (5)).

(vi) “That the demand under
the head ‘Aviation’ be reduced by
Rs. 100.”

[Need to pay dail'y- allowance to staff
deputed for training in Civil Avia-
tion Training Centre (68)].

(vii) “That the demand under
the head ‘Aviation’ be reduced by
Rs. 1007

[Need to provide Staf Canteens et
various Airports (N)].

(viii) “That the demand under
the head ‘Aviation’ be reduced by

Rs. 100.”

[Need to grant overtime allowance to
Chowkidars and Sweeperg an the
same hourly rates as applicable 0
other operational staff of Civil Avia-
tion Depariment (8)].

(ix) “That the demand under
the head ‘Aviation’ be reduced by
R‘:s. !‘dq.n

[Need to implement assurance of in-
creasing departmental quota Jor
promotion to Assistant Aerodrome
Officers from 20 to 50 per cent (9)).
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(x) “That the demand under
the head ‘Aviation’ be reduced by
RS. 100.”

[Need to implement the recommenda-
tions of Central Pay Commission
regarding the grant of weightage
for night duties (10) )

(xi) “That the demand under
the head ‘Aviation’ be reduced by
Rs, 100

[Need to confirm non-gazetted staff
against available permanent posts
an1.

(xii) “That the demand under
the head ‘Aviation’ be reduced by
Rs. 100.”

[Need to publish Recruitment Rules
and modificationg in the policy of
promotions from time to time (12)].

(xiii) “That the demand under
the head ‘Aviation’ be reduced by
Rs, 100.”

[Need to provide cheap accommodation
at the airport retiring rooms, for use
of non-gazetted staff on tour as
available to gazetted Officers (13)].

(xiv) “That the demand under
the head ‘Aviation’ be reduced by
Rs, 100.”

[Need to provide transport for school-
going children of employees at vari-
ous airports at concessional rates,
which are at considerable distance
from the meighbouring towns (14)].

(xv) “That the demand wunder
the head ‘Aviation’ be reduced by
Rs, 100.”

[Need to prevent inordinate delay in
settling staff representations (15)].

(xvi) “That the demand under
the head' ‘Aviation’ be reduced by
Rs. 100.”

[Need to provide Selection Grade
posts in cadres which have no pro-
motional avenues as per recommen-
dationg of the Second Pay Com-
mission (16)].

2 (A LSD—8,
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(xvii) “That the demand under
the head ‘Aviation’ be reduced by
Rs. 100.”

[Need to provide posts of Senior
Clerks in the ratio 2:1 between
Senior and Junior Clerkg as in other
Departments (17)].

(xviii) “That the demand under
the head ‘Aviation’ be reduced by
Rs. 100.”

[Need to provide residential accom-
modation to all Civil Aviation staff
in view of their All-India Service
liability and remote location of the
Airports (18)].

(xix) “That the demand under
the head ‘Aviation’ be reduced by
Rs. 100."

[Need to revise pay-scale of M.T.
Drivers and Telephone Operators as
per recommendations of Second Pay
Commission (19)1].

(xx) “That the demand under
the head ‘Aviation' be reduced by
Rs. 100.”

[Need to convert the E. & M. Work-
shop repairing and maintaining staff
cars of various Ministrieg into a
permanent establishment (20)].

(xxi) “That the demand under
the head ‘Aviation’ be reduced by
Rs, 100.”

[Need to reduce the working hours of
Chowkidarg of Civil Aviation De-
partment to 48 hours a week with a
weekly day off (21)].

(xxii) "“That the demand under
the head ‘Aviation’ be reduced by
Rs. 100.”

[Failure tg grant weekly off to opera~
tional staff of Civil Aviation Depart-
ment (22)].

(xxili) “That the demand under
the head ‘Aviation’ be reduced by
Rs. 100"

[Need to have a single administrator
at various airports instead of having
two or three as at present (23)].
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(xxiv) '“That the demand under
the head ‘Aviation’ be reduced by
Rs. 100.” )

[Need to create adequate number of
“ministerial posts in proportion to in-
crtase in the technical and operation-
al personnel (24)].

(xxv) “That the demand under
the head ‘Aviation’ be reduced by
Rs. 100.”

[Need to provide adequate incentives
‘to staff who have reached their
maximum in the pay-scale (25)].

(xxvi) “That the demand under
the head ‘Aviation’ be reduced by
Rs, 100,

[Need to implement the reports of
Workshops Committee, Stores Com-
mittee and Uniforms Committee
(26)]

(xxvii) “That the demand under
the head ‘Aviation’ be reduced by
Rs. 100.”

INeed to implement the revised over-
time allowance rateg for Civil
Aviation operational staff (27)7.

(xxviii) “That the demand under
the head ‘Aviation’ be reduced by
Rs. 100.”

[{Need for promotion to the extent of
50 per cent to non-gazetted Super-
visory posts purely on seniority
basis instead of by exramination to
all posts (28)1]. '

(xxix) “That the demand under
the head ‘Aviation’ be reduced by
Rs. 100"

[Failure to create posts of Senior
Clerks, Head Clerks and Superin-
tendents on the basiz of “Yardstick”
prevailing in other Departments
like Income-Tax and Posts and Tele-
graphs (29)].

(xxx) “That the demand under
the heag ‘Aviation’ be reduced by
Rs. 100.”

[Need to grant 9 effective holidays for
operational staff of Civil Aviation
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Department as applicable to apera-
tional staff of Posts and Telegraphs
Department (30)].

(xxxi) “That the demand under
the head ‘Aviation’ be reduced by
Rs. 100.”

[Need to provide free transport for
staff posted to Palam Airport conse-
quent on taking over Palam Airport
from Indian Airforee by Civil Avia-
tion Department (31)].

(xxxii) “That the demand under
the head ‘Aviation’ be reduced by
Rs. 100.”

[Need to evolve a yardstick for sanc-
tion of posts in respect of Ministerial
staff in subordinate offices of the
Civil Aviation Department (32)].

(xxxiii) “That the demand under
the head ‘Aviation' be reduced by
Rs. 100.”

[Need to allow the staff to use com-
munity centres at various Airports
for recreational purpoges (83)].

(xxxiv) “That the demand under
the head ‘Aviation’ be reduced by
Rs, 100.”

[Need to provide free transport for
marketing trips at least once ¢ week
in case of out-of-the-way airports
(31)1.

Mr, Deputy-Speaker: The
motions are also before the House.

Shrimatf Jyotsna Chanda (Cachar):
Mr. Deputy-Speaker, Sir, at the oui-
set, I welcome the separation of Civil
Aviation from the Transport Ministry
and puiting it under the able guidance
of the present Minister of Civil Avia-
tion, Shri Kanungo.

cut

Though the Government is trying
to link by air the whole country, yet
large areag are still uncovered. I do
feel that the areas which are un-
approachable by road or rail should
be linked by air first. 1t is not a ques-
tion of profit or loss but a question of
developing and bringing integrity.
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It is shown in the report that Air
India*had a substantial operating pro-
fit of Rs, 384'25 lakhs in 1963-64, the
highest made so far by the Corpora-
tion gfter nationalisation. The overall
load factor achieved during 1963-64
was the highest at 478 per cent since
the commencement of the operations,
exclusively with Boeing jets. Simi-
larly, the Indian Airlines Corporation
had a net surplus of Rs. 104.42 lakhs.

D.G.—Min. of

o gew W wgaTw ST
T, e ¥ ww A )

Mr. Deputy-Speaker: Let the hon.
Member resume her seat. The bell is
being rung....Now there is quorum.
She might continue her speech.

Shrimati Jyotsna Chanda: I am
happy to find that the Ministry could
come to some agreements with the Air
Corporationg Employees’ Union, the
Engineers’ Association and the Radio
Officers’ Association and negotiations
are in progress with the Officers’
Association,

11.28 hrs.

[SHRI THIRUMALA RAo in the Chair]

It seems that an agreement has been
reached between Indian Commercial
Pilots' Association and the manage-
ment and an award granted by the
National Industrial Tribunal has been
accepted regarding the question of
flight time/duty time limitations.

As the time at my disposal will not
allow me to go into details, I shall try
to confine myself to the area to which
[ belong. Air communication to
Assam, if I may be allowed to say 8o,
is not up to the expectations. Imphal,
Cachar and Tripura have no proper
communication with the rest of India
but by air. Fokker Friendship has
been introduced from 1st April, 1865
to ply from Calcutta to Silchar via
Agartala which takes off at 13.10
hours from Dum Dum and reaches
Kumbhirgram at 1538 hours, It
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leaves Kumabhirgram at 16-00 hours
and arrives at Dum Dum at 18.25
hours. I would like to draw the
attention of the Government to the
fact that the time scheduled for flying
from. Dum Dum to Silchar and back
is not well-considered, particularly in
this season. During this season, in the
months of April and May, storms
which we call ‘Kal Baisakhi'—the hon,
Minister knows it—visit our area near-
ly every afternoon. So, it is not de-
sirable to fly in storms and I  have
every apprehension that the planes
will have to return without landing
at their destination. 1 find from
the report that they have Meteorolo-
gical Department reports from which
statistics of storms could easily be
found out,

May I request the hon., Minister to
look into the matter and convince the
management so that they may kindly
change the timing of the flights and
make it in the morning so that the
plane may have a chance to reach the
destination without making any loss to
the Government and to the passen-

gers.

The freighters which used to operate
betwen Calcutta-Agartala-Silchar-
Imphal have been stopped for reasons
better known to the authorities. Per-
haps, the House is not aware that all
consumer and essential goods are
carried to this region by air because
rail and road transport are not satis-
factory or easy and, at the same time,
no less costly, Sometimes rallway
wagons are held up for months and
months; so, scarcity of foodstuffs for
the time being gives rise to prices.

I would urge upon the Government
to resume freighter services in this
route in no time. Silchar and Gauha-
ti have no air link for the last few
years. One Dakota used to run from
Gauhatl to Silchar twice a week but
it was suspended on the ground that
it was not economical. The Assam Gov-
ernment also moved to restore it but
with no effect till now. Gauhati s the
nervecentre of Assam. High Court,
University and a medical coll-ge are
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situated there. The railway: line-
which connects Silchar-Gauhati is
linked by the hill section line from
Badarpur to Lumding where frequent
derailments occur ang it ig suspended
for long hourg together. Road com-
munication by  Silchar-Badarpur-
Jowai Road is not yet all-weather.

May I ask the Government: Do
they consider that underdeveloped and
unapproachable areas should always
remain as such or do they feel it
necessary to link those areas with the
rest of India though it is uneconomi-
cal? May I rtequest the Government
to consider to re-open air service from
Gauhati to Silchar, if not daily at
least biweekly?

It may not be out of place to
mention here that the Mizo
Hills District has to be fed every year
with foodgrains by airdropping for
there is no airstrip in the district.
Road transport is also lacking even
now after 18 years of independence.

ot gow W wewty : gwiefy
a@ag & wowY sgEewr wmgEr § o
gee A M At &)

Mr., Chalrman: The bell is being
rung....Now there is quorum. The
hon. lady Member may conclude now.

Shrimatl Jyotsna Chanda: May I
submit that the Government should
consider about construction of an air-
strip in Mizo Hills district for saving
wastage of foodgrains and money
which are wasted every year.

One Viscount used to run daily
from Calcutta to Mohanbari wvia
Gauhati and it is running upto Jorhat
only from last July or so. I am told
that it was suspended, for the airfleld
at Mohanbari is under construction
and it will take a year to be com-
pleted. The rainy season will set in
in the near future in our area. So, I
request that construction work should
be expedited in no time. In this con-
nection, I would like to mention that
the terminal bullding at Jorhat is not
at all gatisfactory, and even there is
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a

no water in the toilet room, I have
experienced that very recently when
I went to Dibgoi via Jorhat.

ot gew wr wgag ¢ ey
gRT, T A Fw ;¥

Mr, Chairman: You should not

interrupt her speech like that. Let
her complete her speech.
oft gw W wgEw Wy

wgreT, & wwr e Sgar § oo
EeE ¥ wrow T

Mr. Chairman: There is quorum.

Shrimati Jyotsna Chanda: The
services on the trunk routes are
somehow satisfactory. But the ser:
vices in other routes are beyond
astisfaction. Things like cotton and
lozenges are not available. I myself
had to complain serveral time regard-
ing all these minor things.

I do not like to take more time of
the House but with this humble
request to the Government, I would
like to conclude by saying that more
attention should be paid to mainten-
ance of the terminal buildings and
aslo to the services rendered to the
passengers on board particularly on
routes other than trunk routes.

Mr. Chairman: Shri Onkar Lal

Berwa:

oft gew @y wgEry @ WAl
g, ¥4t fam For F grow w e |
& o v § fr grow § wror ol
t
Mr. Chairman: There is quorum,

I have counted the numbers and my
decision is final. There is quorum.

st wifere ow e (weT)
awrafy TERET, w % faare a3 Sy
FT 8 T &7 fod WY Tww % wher
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form & S&d Ao g fr wad s
o gur & e werr @ g9 1w
¢ gfr o ew § il ew s
TR F wEr @ A Afew o F
T AAANT AEAT § | WAE ®
deaT I &7 fide | F A
T faemet on ff wgE ¥ 14
WY FT AFAA G ¢ |

STEde qifed) & A &, rAwy
qORTr W wEe fwar war fee,
wraf, MW, WEIW, WEW, LA
§ I & A At T g Sud 19. 96
qTE ¥9ET FT TR GHT |

435 WEW a9, A gATe HEATH
o frfor fawmr & 39 ¥ & 137
el 7 fEIT aw A fear 0 W@
¥ 64 9@ WA FT THER FAT |
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Shrimati Yashoda Reddy (Kutnool):
Mr. Chairman, the subject of civil
aviation has been separated from the
Ministry of Transport and given to a
separate Ministry, called Ministry of
Civil Aviation. This was done last

year, June 1964. We welcomed it and.

we expected great things to be done in
consequence of that. But in spite of
improvements in many things, 10
which I will refer later, in many other
things, the Ministry hag not come up
to expectations.

Shri Daji: Mistaken expectations.

Shrimati Yashoda Reddy: The steady
progresg in civil aviation underlines
the growing importance of the system
of quick transportation. The days are
gone when people used to do their
journeys in a very leisurely way,
whether they were on business or
they were travelling for pleasure. To-
day transport hag to be direct and also
quick. No country, much 1less a
country like India with such a vast
and big area, can ignore the develop-
mentg in this fleld.

Seeing the report which has been
supplied to us by the Ministry, we
find that for the second year in suc-
cession, the two air corporations, Air
India and Indian Airlines, have done
good work and better work, handling
more traffic, passenger and cargo, They
have opened new routeg and introduec-
ed better types of planes, though 1
should say that as regards the internal
services, there is much more scope for
acceleration.

In the first six months of the current
period, the operating profit for the
first time that the Air India and Indian
Airlines made was Rs. 384.28 lakhs.
It is in the bulletin; for want of time,
I need not go into details. But I would
like to say one thing or two. For
freasons, which I will refer to later on,
two services, one to Tokyo and the
other to London had to be cut in
December, go that they might ease the
strain op the pilots. I will come to
the question concerning pilots a little
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later. But I must congratulate the
Government on introducing the Cara-
velle service last year. It has cer-
tainly made a great impact. We are
happy about it.  But one thing I
would like to say about the service
from Hyderabad to Madras. Every-
day it is running at a loss. I have
been told that now - thi; Caravelle
service will be diverted via Hyderabad,
The Minister is shaking his head.

Mr. Chairman: Is there a Caravelle

service between Hyderabad and
Madras?
Shrimatl Yashoda Reddy: I am

sorry—from Delhi to Madras. I stand
corrected. 1 am thankful to you for
the correction. The service from
Delhj to Madras has been running
every day at a loss. On page 54 of the
report, they have said that they are
giving some concessions (o Bangalore
passengers to go via Madras. This
has not improved matters and now
they want to bring it via Hyderabad.
1 welcome this step, I hope it will be
done soon.. My latest information is
that work in connection with this is
proceeding well and fast.

There are three bases for overhaul
of planes, at Calcutta, Delhi and Hy-
derabad. The Delhi base is for the
overhaul of the Viscounts, ang the
Calcutta base is for the overhaul of
Skymasters. So far ag Hyderabad
1963, year
after year, we Members of Parliament
both of Lok Sabha and Rajya Sabha,
have been representing to the various
Ministers who have been in charge of
Indian Airlines and Civil Aviation,
that thig base which consisted of
1,400 people has been reduced to a
small bit of 400. There have been any
number of representations of the Air
Corporation Employecs’ Union of
Begumpet Airport. We represented
to Shri Jagjivan Ram, later to the IAC
office, then to Shri Satish Chandra
who was Chairman of the IAC, and
ultimately even to Shri Raj Bahadur.
In every reply they have been saying
that the base would not be removed.
Even the other day the hon. Minister
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was pleased to say that it would not
be removed. But the question is
why they have been reducing the
technical and other personnel at the
Hyderabag base. They had said that
the overhaul of Dakotas would be
done at the Hyderabad base, but the
personnel has been so reduced that
this overhauling cannot be done there,
and so they are sending the Dakotas
to Calcutta and Delhi, saying thak
they are not able to get this done at
the Hyderabad ibase. But whose
fault ig it? It is you people, in spite of
assuring us that the base would not be
removed from there, who have been
removing the people to Bombay, Cal-
cutta and Delhi. Today you are
saying that you are not able to get the
overhauling done at the Hydcrabad
base,

Few days back I saw a report in the
Times of India quoting the Minister a3
saying that they are going to intro-
duce Avros in place of Dakotas. It is
very good and we welcome it. He
and his predecessors have been &as-
suring us that the Hyderabad base
would be entirely devoted to the uver-
haul of Avros. The hon. Minister is
shaking his head, but I can quote to
him the assurances, but I have no
time. I can quote year by year the
date, the place, the person, whether
it was on the floor of the Rajya Sabha
or the Lok Sabha or outside, how the
Ministers, at different points of time,
have assured us that the Avros at least
would be overhauled at the Hydera-
bad base. All that we are saying is
that at least when the Avros are in-
troduced, Hyderabad shoulq be given
itg due share,

I was very pleased when Shri Gaek-
wad mentioned about the time sche-
dules. I wanted to ask whether on
the first of April they wanted to make
fools of us by this new time schedule.
He said almost the very words that I
was thinking of For going to Hydera-
bad, the Viscount flight is at 6 o’clock
in the morning, and now it has been
changed to 11 or 12 o'clock, I am not
sure. All this time, in the shivering
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winter of Delhi, we used to get up a
4 AM. and gotoPalam atan unearth-
ly hour ang take the Viscount. Now
that summer is coming, it will be im-
possible to go out after 9 A.m. and
so they have made jt 11 ¢p 12 o
clock. I do not know who advises
this Minister and the Board, At least
they must have some sympatnetic
consideration for the comforts of the
travelling public.  After all, we are
paying. I do not know if it has been
done to see that more passengérs go
to Bangalore via Madras, you caa
revise it, but why upset services to
Hyderabad. It certainly shoulg not
be looked at from the monetary point
of view. They should have some sym-
pathetic understanding of the hard-
ships of the persons who pay.

We have got a service from Hydera-
bag to Vizag thrice weekly and it runs
at full capacity. Of course, they are
Dakotas. Now, for no fault of ours,
in spite of the fact that they are run
ning at full capacity, Government say .
that the State Government should
pay the loss, just because I believe
even when the Dakota runs at fuli
capacity there ig a 10ss. Then why the
hell have it? Why not remove it
and introduce Fokker Friendship ,or
something else? Why make us bear
the loss?

Mr, Chairman: Do not connect hell
with Dakotas,

Shrimati Yashoda Reddy: I think
we see more of hell through Dakotas.

Shri Daji: She is connecting hell
with Government.

Shrimati Yashoda Reddy: There is
greater  possibility of seeing hell
sooner through Dakotas,

We from Hyderabad would like tc
suggest a direct service to Calcutta
We have no direct service to Calcut:a.
We have to go via Madras. I sug
gest that there should be direct
service from Hyderabad to Calcutta
via Viziawada, Vizagapatam and
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* Bhubaneshwar. We assure you that
the traffic wil] be there and you wil!
be connecting at least three different
States. We need not have to bear the
losses.

There wag the difficult time we had
with the pi'ots. It was such a ma ter
of great contern. They should see
t1at.the pilots behave. What did they
u0? They take the p'ane load of pas-
sengerg back after few minutes ana
say that their duty hours had excceded
by a few hours the work load for
ticm according to international stan-
dards and they are not going to over-
work themselves. The passengers get-
into the planes and then theyv ure ask-
ed to get down. It was rather sad. I
have no sympathy for such things.
There were two things: overwork,
more then 100 hours work a mon.h
and the leave question, My under-
standing is that the work is nearer
fifty hours, rather than 100 hours. !
believe that most of the pilots do nul
want to avail of their 'eave because
they want to accumulate their leave
upto 90 days so tha' they may take it
when they have private work or the
get some il'ness. Whatever it way,
Government had to close down two
services to Tokyo and London.

But one major thing to-day we have
that is, shortage of pilots. What hap-
pened was this.. In the 18508, we sud-
denly came to jet age from piston age
of smaller aircraft and {the market was
flooded with pilots because less pilots
wera needed as more work could be
done by jet planes. In the initial
period there was that sort of pilol
surplus. In the world it was period
of pilot retrenchment. I must appre-
ciate that the Air India were able, in
the initial period, to adjust things
without putting the pilots into great
difficulties. It is in our country thal
we did not have any difficulty and it
was a great credit to the Air India
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Now, for a variety of reasons, because
of the jet efficiency, international air
fare reduction and economic climate,
there is a great -boog_t to international
jet air travel and so suddenly we are
facing this pi'ot shoriage. It will be
there for long time to come. In the
earlier period, immediately after ‘he
world war, we pecruited most of the
people from the war elements; and
hose in service now will retire in
6. 7 or B years' time. In India unfor-
tunately we did not have any method
of ab initio training for pilots and it
was never on a sound footing. We re-
cruited our pilots from ‘he war piléts
or from whatever we could get from
the IAC. What is now happening is
this. The IAC is represented by one
union and Air India is represented by
another union. These two organisa-
tion- are quarre’ling with each
other. (Interruptions.)

Mr. Chairman: There is oo much of

u vociferous support for you., Please
conclude.
Shrimati Yashoda Reddy: In two

minutes, I will conclude. So, we have
to depend upon the IAC more or lesu
for the recruitment of pilots or on ithe
commercial flying clubs; the amount
of pilot training i very little and they
have to change from tiger moths to
jets: they are not able to do so easily.
Sou, Government should have some
soung scheme of giving ab initlo
training of pilots. Moreover since
the two organisation® do not gei to-
gether, the TAC and the Air Indla,
there will always be trouble and I will
plead with the Government that they
should take it up and do something.

18 hrs.

The Lok Sabha then adjourned
till Eleven of the Clock on Friday,
April 2, 1985/Chaitra 12, 1887
(Saka). '



